
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

WESTERN BENCH, PUNE 

ORIGINAL APPLICATION NO. 31 OF 2023 (WZ) 

 

IN THE MATTER OF:  

 

Prasad M. Mulye        …… Applicant 

Versus 

M/s. Bharat Serums and Vaccines Ltd. & Ors.           ….. Respondents 

 

INDEX 

 

S. No.  Particulars  Pg. No.  

1.  Reply on behalf of Respondent No. 1 along with 

Affidavit. 

 

2.  ANNEXURE R-1/1 

True copy of the datasheet providing monitoring results 

of air emissions and effluent generated during April 2022 

to May 2023.  

 

3.  ANNEXURE R-1/2 (Colly.) 

True copies of annual environment statement (FY 2021-

22), hazardous waste annual return (FY 2021-22) and 

biomedical waste annual return (calendar year 2021).  

 

4.  ANNEXURE R-1/3 (Colly.) 

True copies of membership certificate for disposal of 

hazardous waste and biomedical waste. 

 

5.  ANNEXURE R-1/4 (Colly.)  

221

224-256

257-259

260-274

275-276



True copies of the relevant documents for disposal of 

hazardous waste during April 2022 to June 2023  

6.  ANNEXURE R-1/5 (Colly.) 

True copies of invoices for disposal of biomedical waste 

during April 2022 to May 2023. 

 

7.  ANNEXURE R-1/6 (Colly.) 

True copies of water sample test reports dated 

03.07.2023 along with an excel sheet summarizing the 

data of these test reports. 

 

8.  ANNEXURE R-1/7 

True copy of the combined CTO and biomedical and 

hazardous waste authorization dated 28.01.2022. 

 

9.  ANNEXURE R-1/8 

True copy of the application filed for renewal on 

25.06.2022. 

 

10.  ANNEXURE R-1/9 

True copy of the renewal fee payment receipt dated 

30.06.2022. 

 

11.  ANNEXURE R-1/10 

The true copy of the inspection report dated 12.01.2023. 

 

12.  ANNEXURE R-1/11 

The true copy of renewed CTO and authorization dated 

13.01.2023. 

 

13.  ANNEXURE R-1/12 

Letter dated 28.12.2018 issued by the Irrigation 

Department, State of Maharashtra.  

 

14.  ANNEXURE R-1/13 (Colly.)   

222

277-322

323-345

346-368

369-378

379-395

396

397-402

403-415

416-429



True copies of the communications between Answering 

Respondent and MPCB.  

15.  Authority Letter   

 

 

 

Filed through: 

 

Bhash Mankad, Advocate 

402, Titanium one, Opposite Pakwan Cross Roads, Next to Rajpath Club, SG 

Highway, Ahmedabad – 380054 

+91-992025048 

bhashm@gmail.com  

 

Date: 21.07.2023  

 

Place: Ahmedabad  

  

223

430-466

467-468
  16.    Proof of Service                                        469  

mailto:bhashm@gmail.com


BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

WESTERN BENCH, PUNE 

ORIGINAL APPLICATION NO. 31 OF 2023 (WZ) 

 

IN THE MATTER OF:  

 

Prasad M. Mulye        …… Applicant 

Versus 

M/s. Bharat Serums and Vaccines Ltd. & Ors.                              ……. Respondents 

 

REPLY ON BEHALF OF M/S. BHARAT SERUMS AND VACCINES 

LTD. / RESPONDENT NO. 1 

 

MOST RESPECTFULLY SHOWETH: 

 

1. That the Applicant has approached this Hon’ble Tribunal by way of the 

captioned Original Application against the Respondent No. 1, i.e., M/s. 

Bharat Serums and Vaccines Ltd. (“Answering Respondent”) alleging 

non-compliance with various environmental norms. It is submitted that 

these allegations are absolutely baseless and unsubstantiated, which 

indicates that this Application is filed with ulterior and mala fide 

objectives. It is pertinent to mention that the Applicant has not produced 

an iota of proof in the form of any documentary evidence nor has revealed 

the source of his information and the entire application is replete with bald 

statements and allegations which would reflect that the very foundation of 

the application itself is suffering from the vices of suggestio falsi and 

suppressio verri. 
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2. It is humbly submitted that the Answering Respondent is engaged in 

manufacturing of life saving pharmaceutical formulations (which are 

supplied to various distributors, stockists, institutions in India and abroad 

including government and private health care institutions, armed forces, 

etc. The products manufactured and supplied by the Answering 

Respondent have often played critical and sensitive roles in emergency 

cases and, thereby, positively contributed to the human healthcare. These 

products include life-saving injectable for snake bites, rabies, life-

threatening fungal infections, sepsis, severe acute pancreatitis and 

oncology.  

 

3. It is submitted that the Answering Respondent carries out the 

manufacturing activities at Plot No. K-27, K-27-Part, K-27/1, Additional 

Ambernath MIDC, Ambernath, Thane, Maharashtra (“Ambernath 

Plant”). It also operates a research and development (“R&D”) facility at 

Plot K-10, Kalwa Industrial Area, Airoli, Navi Mumbai, Maharashtra 

(“Airoli Office”). Founded in 1971, the Answering Respondent has saved 

and improved lives through scientific excellence, strong manufacturing 

practices and patient-centricity over the last 50 years. It has received 

recognition from Government of India for its contribution to healthcare 

industry and has also been ranked amongst top companies in the bio-

pharmaceutical market.  

 

4. The Answering Respondent is an environmentally conscious, law abiding 

company and has applied and procured in a timely manner all requisite 

approvals from relevant authorities inter-alia permissions from 

Maharashtra Pollution Control Board (“MPCB”) for operating Ambernath 

Plant and Airoli Office. The Answering Respondent has been regularly 

submitting compliance reports to MPCB under the applicable 
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environmental laws which shows that the operation of the Plant is in 

compliance with all the relevant environmental laws and the conditions 

stipulated therein and abided by the laws, rules and regulations 

scrupulously. 

 

5. It is submitted that Answering Respondent has been operating in 

compliance with the applicable environmental laws, which can be 

demonstrated through certifications by several international regulatory 

agencies like WHO-GMP, EU-GMP from Halmed and ANVISA, ISO 

9001:2015 (Quality Management System), ISO 45001:2018 (Occupational 

Health and Safety Management System) and ISO 14001:2015 

(Environmental Management System) etc. 

 

6. It is submitted that save and except those which are a matter of record, all 

averments and submissions made by the Applicant are disputed and denied 

by the Answering Respondent as if traversed seriatim unless specifically 

admitted herein and therefore no part of this Reply should be deemed to be 

an admission for want of specific denial.  

 

7. The present Reply is being filed in response to the captioned Original 

Application, with a view to oppose the grant of any relief(s) much less, 

interim and/or ad-interim, as prayed for or otherwise, in favour of the 

Applicant and against the Answering Respondent herein. The present 

Reply intends to state the correct facts on record of the present case, 

contrary to what is being stated by the Applicant herein, which is not only 

without any basis, but also creates serious prejudice to the Answering 

Respondent herein. Answering Respondent reserves the right to file further 

affidavit(s), as and when required. 
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8. At the outset, it is respectfully submitted that the present Application is 

devoid of any merit, based on surmises and conjectures and is thoroughly 

incorrect and misconceived. Answering Respondent categorically denies 

and disputes each and every averment, allegation, contention and/ or 

submission, made by the Applicant, as the same are ex-facie erroneous, 

repetitive and suffer from complete non-application of mind. 

 

9. That before furnishing a paragraph-wise reply to the Original Application, 

the Answering Respondent is seeking to raise following preliminary 

submissions and objections to the present Application, which are without 

prejudice to and independent of one another. 

 

PRELIMINARY SUBMISSIONS/ OBJECTIONS  

 

(A) APPLICANT LACKS LOCUS STANDI BEFORE THIS 

HON’BLE TRIBUNAL IN FILING THE PRESENT APPLICATION  

 

10. It is humbly submitted that the present Application is filed under Section 

18(1) read with Sections 14 and 15 of the National Green Tribunal Act, 

2010 (“NGT Act”). Section 18(2) of the NGT Act reads as:  

 

“(2) Without prejudice to the provisions contained in section 16, an 

application for grant of relief or compensation or settlement of 

dispute may be made to the Tribunal by-- 

(a) the person, who has sustained the injury; or 

(b) the owner of the property to which the damage has been caused; 

or 

(c) where death has resulted from the environmental damage, by all 

or any of the legal representatives of the deceased; or 
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(d) any agent duly authorised by such person or owner of such 

property or all or any of the legal representatives of the deceased, as 

the case may be; or 

(e) any person aggrieved, including any representative body or 

organisation; or 

(f) the Central Government or a State Government or a Union 

territory Administration or the Central Pollution Control Board or a 

State Pollution Control Board or a Pollution Control Committee or a 

local authority, or any environmental authority constituted or 

established under the Environment (Protection) Act, 1986 (29 of 

1986) or any other law for the time being in force:  

……..” 

 

11. It is pertinent to note that an application before this Hon’ble Tribunal can 

only be filed by the abovementioned persons. However, the present 

Application has been filed by Mr. Prasad M. Mulye, who is not a person 

who has sustained the injury; is not the owner of the property to which 

damage has been caused; and is not an agent who has been duly authorised 

by these persons to file an application. In addition, he is not a ‘person 

aggrieved’ under the provisions of NGT Act and does not fit into any 

definition as per Section 18 (2) of the Act.  

 

12. In respect of an aggrieved person who can file petition/application before 

courts, it is pertinent to note certain key observations made by the Hon’ble 

Supreme Court and this Hon’ble Tribunal. In P. Seshadri v. S. Mangati 

Gopal Reddy and Ors. (2011) 5 SCC 484, the Hon’ble Supreme Court 

noted that courts need to exercise caution in determining locus standi of 

persons approaching them through filing of public interest litigations. The 

relevant excerpts are provided below:  
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“18. The High Court has committed a serious error in permitting 

Respondent 1 to pursue the writ petition as a public interest litigation. 

The parameters within which public interest litigation can be 

entertained by this court and the High Court, have been laid down 

and reiterated by this Court in a series of cases. By now it ought to be 

plain and obvious that this Court does not approve of an approach 

that would encourage petitions filed for achieving oblique motives on 

the basis of wild and reckless allegations made by individuals i.e. 

busybodies, having little or no interest in the proceedings. The 

credentials, the motive and the objective of the petitioner have to be 

apparently and patently aboveboard. Otherwise the petition is liable 

to be dismissed at the threshold.  

21…. When a particular person is the object and target of a petition 

styled as PIL, the court has to be careful to see whether the attack in 

the guise of public interest is really intended to unleash a private 

vendetta, personal grouse or some other mala fide object.”      

(emphasis supplied) 

 

13. In Holicow Pictures Private Limited v. Premchandra Mishra and Ors., 

(2007) 14 SCC 281, the Hon’ble Supreme Court noted the key aspects to 

be considered for determining locus standi of a petitioner in a public 

interest litigation:   

 

“10.5….. There must be real and genuine public interest involved in 

the litigation and not merely an adventure of a knight errant borne 

out of wishful thinking. It cannot also be invoked by a person or a 

body of persons to further his or their personal causes or satisfy his 

or their personal grudge and enmity. The courts of justice should not 
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be allowed to be polluted by unscrupulous litigants by resorting to the 

extraordinary jurisdiction. A person acting bona fide and having 

sufficient interest in the proceeding of public interest litigation will 

alone have a locus standi and can approach the court to wipe out 

violation of fundamental rights and genuine infraction of statutory 

provisions, but not for personal gain or private profit or political 

motive or any oblique consideration.  

….  

15. The court has to be satisfied about (a) the credentials of the 

applicant; (b) the prima facie correctness or nature of information 

given by him; (c) the information being not vague and indefinite. The 

information should show gravity and seriousness involved. The court 

has to strike a balance between two conflicting interests: (i) nobody 

should be allowed to indulge in wild and reckless allegations 

besmirching the character of others; and (ii) avoidance of public 

mischief and to avoid mischievous petitions seeking to assail, for 

oblique motives, justifiable executive actions. In such case, however, 

the court cannot afford to be liberal. It has to be extremely careful to 

see that under the guise of redressing a public grievance, it does not 

encroach upon the sphere reserved by the Constitution to the executive 

and the legislature. The court has to act ruthlessly while dealing with 

imposters and busybodies or meddlesome interlopers impersonating 

as public-spirited holy men. They masquerade as crusaders of justice. 

They pretend to act in the name of pro bono public, though they have 

no interest of the public or even of their own to protect.”  

(emphasis supplied)  

 

230



14. In Bhudsen Rathore v. Union of India & Ors., Appeal No. 6/2020/CZ 

(Order dated 09.03.2022), this Hon’ble Tribunal noted various precedents 

on the issue of locus standi, with its relevant portion being provided below:  

 

“12. Only a person who has suffered, or suffers from legal injury can 

challenge the act/action/order etc. in a court of law. A petition is 

maintainable either for the purpose of enforcing a statutory or legal 

right, or when there is a complaint by the Appellant that there has 

been a breach of statutory duty on the part of the Authorities. 

Therefore, there must be a judicially enforceable right available for 

enforcement, on the basis of which jurisdiction is resorted to. The 

Court can of course, enforce the performance of a statutory duty by a 

public body, using its writ jurisdiction at the behest of a person, 

provided that such person satisfies the Court that he has a legal right 

to insist on such performance. The existence of such right is a 

condition precedent for invoking the writ jurisdiction of the courts. It 

is implicit in the exercise of such extraordinary jurisdiction that, the 

relief prayed for must be one to enforce a legal right. In-fact, the 

existence of such right, is the foundation of the exercise of the said 

jurisdiction by the Court. The legal right that can be enforced must 

ordinarily be the right of the Appellant himself, who complains of 

infraction of such right and approaches the Court for relief as regards 

the same…. 

13. A “legal right”, means an entitlement arising out of legal rules. 

Thus, it may be defined as an advantage, or a benefit conferred upon 

a person by the rule of law. The expression, "person aggrieved" does 

not include a person who suffers from a psychological or an 

imaginary injury; a person aggrieved must therefore, necessarily be 
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one, whose right or interest has been adversely affected or 

jeopardised…. 

17. Hon’ble Court has consistently cautioned the courts against 

entertaining public interest litigation filed by unscrupulous persons, 

as such meddlers do not hesitate to abuse the process of the court. The 

right of effective access to justice, which has emerged with the new 

social rights regime, must be used to serve basic human rights, which 

purport to guarantee legal rights and, therefore, a workable remedy 

within the framework of the judicial system must be provided. 

Whenever any public interest is invoked, the court must examine the 

case to ensure that there is in fact, genuine public interest involved. 

The court must maintain strict vigilance to ensure that there is no 

abuse of the process of court and that, “ordinarily meddlesome 

bystanders are not granted a Visa”. Many societal pollutants create 

new problems of non-redressed grievances, and the court should make 

an earnest endeavour to take up those cases, where the subjective 

purpose of the lis justifies the need for it…. 

24. In Vinoy Kumar v. State of U.P. MANU/SC/ 0252 / 2001 

MANU/SC/0252/2001 : AIR 2001 SC 1739, Court held: “Even in 

cases filed in public interest, the court can exercise the writ 

jurisdiction at the instance of a third party only when it is shown that 

the legal wrong or legal injury or illegal burden is threatened and 

such person or determined class of person is by reason of poverty, 

helplessness or disability or socially or economically disadvantaged 

position, unable to approach the court for relief.” 

 (Emphasis supplied) 

 

15. It is humbly submitted that Applicant is not a resident of nor stays nearby 

Airoli or Ambernath, and is not directly or indirectly impacted by the 
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activities at Answering Respondent’s Plants. In fact, the applicant is a 

resident of Goregaon which is almost 25 kms from Airoli and almost 52 

kms from Ambernath. It is a well-settled position of law that courts must 

exercise caution in cases which are claimed to be filed to espouse issues 

affecting public at large, by considering if real and genuine public interests 

are involved in the matter; scrupulously check the bona fides and the 

credentials of the applicant (to ensure that the case is not filed for personal 

gain, private motive, personal grudge and enmity, political motivation or 

other oblique factors); correctness of the information provided; and gravity 

and seriousness of issues raised in the application. The Applicant has filed 

this frivolous, mala-fide and vexatious litigation raising wild and reckless 

allegations against the Answering Respondent without any substantial 

evidence, as this Reply will showcase below in detail. The Application has 

not proved any substantial non-compliance by the Answering Respondent 

in carrying out its operations. In any case, the Applicant has at no point of 

time in the captioned application revealed the source of information or has 

shown any credible documentary evidence to allege environmental damage 

by the answering Respondent. 

 

16. Based on the abovementioned precedents, it is humbly submitted that 

Applicant lacks locus standi to file this Application before this Hon’ble 

Tribunal as Mr. Mulye does not fall under the definition of ‘person 

aggrieved’ and has filed this Application due to extraneous and mala fide 

reasons without producing any cogent material to substantiate his baseless 

claims.  

 

(B) THE PRESENT APPLICATION IS FILED BEYOND THE 

PRESCRIBED PERIOD OF LIMITATION UNDER THE NGT ACT 
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17. It is humbly submitted that the present Application was filed before this 

Hon’ble Tribunal on 27.02.2023 under Section 18(1) read with Sections 14 

and 15 of the National Green Tribunal Act (NGT Act). It is pertinent to 

note that Section 14(3) prescribes that application can be filed within a 

limitation period of six months from the date on which the cause of action 

first arose. This Hon’ble Tribunal has the discretionary power to allow 

filing of an application within a further period not exceeding sixty days 

only if this Hon’ble Tribunal is satisfied that the applicant was prevented 

by sufficient cause from filing the application within the said period of six 

months.  

 

18. It is humbly submitted that this Application has made various allegations, 

all of which are albeit denied, including operation of Ambernath Plant 

without valid Consent to Operate (“CTO”) and wrong categorization of 

Ambernath Plant as orange industry instead of red. This Hon’ble Tribunal 

has previously noted that cause of action under Section 14 can be construed 

as issues raising a substantial question of environment relating to the 

implementation of the statutes specified in Schedule I of the NGT Act, and 

the limitation period is triggered from the date such issues first arise. 

 

19. It is pertinent to note that Applicant has admitted in the Application that 

the cause of action first arose when CTO was issued to Ambernath Plant 

on 28.01.2022 under alleged wrong categorization as orange industry. 

Without prejudice to the merit-based averments against these allegations, 

it is submitted that the limitation period to file Application under Section 

14 against operation of Ambernath Plant without valid CTO and its alleged 

wrong categorization as orange industry had expired after 6 months from 

30.06.2022 (date of expiry of CTO which was subsequently renewed on 

13.01.2023) and 28.01.2022 (date of issue of CTO to Ambernath Plant as 
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orange industry) respectively. Accordingly, since the cause of action first 

arose on a specific date/event, limitation period would be computed from 

that date/event. In the present case, the limitation period for filing an 

application raising these issues had expired on 31.12.2022 and 28.07.2022 

respectively. However, the Application was filed on 27.02.2023 without 

furnishing any sufficient cause for seeking condonation of such delay, as 

required under Section 14(3) of the NGT Act.  

 

20. It is most sincerely submitted that the cause of action for these issues first 

arose on specific scenarios, i.e., on the date of issue and expiry of CTO 

dated 28.01.2022 of Ambernath Plant and is, therefore, not continuing in 

nature. The filing of petition on 27.02.2023, hence, exceeds the prescribed 

period of limitation and no sufficient cause has been furnished by 

Applicant to seek condonation of delay for a further period upto 60 days. 

The consideration of this Application beyond the prescribed limitation 

period would prejudice the principles of limitation laid down by the 

Hon’ble Supreme Court and this Hon’ble Tribunal, and would create undue 

hardship and uncertainty for Answering Respondent in carrying out its 

lawful operations. No application seeking condonation of delay has been 

filed accompanying the Original Application. 

 

21. In N. Balakrishnan v. M. Krishnamurthy [(1998) 7 SCC 123], Hon'ble 

Supreme Court emphasised on the limitation period to fix lifespan of a 

legal remedy and observed as follows: 

 

“11. Rules of limitation are not meant to destroy rights of parties. They 

are meant to see that parties do not resort to dilatory tactics, but seek 

their remedy promptly. The object of providing a legal remedy is to 

repair the damage caused by reason of legal injury. The law of 
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limitation fixes a life-span for such legal remedy for the redress of the 

legal injury so suffered. Time is precious and wasted time would never 

revisit. During the efflux of time, newer causes would sprout up 

necessitating newer persons to seek legal remedy by approaching the 

courts. So a lifespan must be fixed for each remedy. Unending period 

for launching the remedy may lead to unending uncertainty and 

consequential anarchy. The law of limitation is thus founded on public 

policy. It is enshrined in the maxim interest reipublicae ut sit finis litium 

(it is for the general welfare that a period be put to litigation). Rules of 

limitation are not meant to destroy the rights of the parties. They are 

meant to see that parties do not resort to dilatory tactics but seek their 

remedy promptly. The idea is that every legal remedy must be kept alive 

for a legislatively fixed period of time.” 

 

22. In Medha Patkar v. Ministry of Environment & Forest, Union of India, 

[Appeal No. 01 of 2013, judgment dated 11.07.2013], this Hon’ble 

Tribunal observed that the purpose of limitation is not only to fix the time 

within which a party must approach this Hon’ble Tribunal but is also 

intended to bring finality to the orders passed on one hand and preventing 

endless litigation on the other. Interpreting legal provisions otherwise 

would expose project proponent, who has spent crores of rupees on project, 

to uncertainty, danger of unnecessary litigation and even the possibility of 

jeopardizing the interest of his project after years have lapsed. The bar of 

limitation not only bars the institution of a petition before the Tribunal, but 

also results in the accrual of a definite legal right to the other side. Such 

right cannot be taken away on the mere asking or on the basis of vague 

averments. Being vigilant of his rights and alive and conscious to the 

remedy provided are the twin basis for claiming a relief under the 

principles of limitation. 
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23. This Hon'ble Tribunal further explained the objective of limitation period 

in Sunil Kumar Samanta v. West Bengal Pollution Control Board [M.A. 

No. 573 of 2013 in Appeal No. 67 of 2013, judgment dated 24.07.2014] as: 

 

“The policies underlying the law of limitation are ultimately based on 

justice and convenience and an individual should not live under the 

threat of a possible action for an indeterminate period since it would 

be unjust. Prescription of limitation takes in its ambit fairness and 

expeditious trial. Indefinite uncertainty in relation to bringing an 

action would be opposed to public policy. This concept is applicable 

with great emphasis to the environmental jurisprudence where the 

project proponent may invest large amount for making its project 

operational. Challenge to such project on the ground that it does not 

have any Environmental Clearance or otherwise, has to be within a 

specified time, as otherwise it would not only be unfair but also be 

seriously prejudicial to the interest of a party. Vigilance in the pursuit 

of rightful claims should be encouraged so that these are ethical or 

rational justifications for the law of limitation.” 

 

(C) ANSWERING RESPONDENT IS OPERATING IN 

COMPLIANCE WITH THE APPLICABLE ENVIRONMENTAL 

LAWS  

 

24. It is sincerely submitted that Answering Respondent is undertaking 

operations at Ambernath Plant and R&D Centre at Airoli Office after 

obtaining and maintaining valid approvals under the applicable 

environmental laws including Air (Prevention and Control of Pollution) 

Act, 1981, Water (Prevention and Control of Pollution) Act, 1974, 
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Hazardous & Other Wastes (Management and Transboundary Movement) 

Rules, 2016 and Bio-Medical Waste Management Rules, 2016.  Answering 

Respondent has also ensured regular compliance with conditions 

prescribed in approvals issued under such laws such as timely filing of 

annual environment statements and returns for hazardous and biomedical 

waste management, monitoring of air emissions and effluents generated 

from plants, disposal of wastes through authorized agencies, installation of 

online monitoring system and its connection to MPCB’s server for effluent 

monitoring, zero liquid discharge, etc. 

 

25. It is respectfully submitted that Answering Respondent has undertaken 

testing of the water sample from Chikhloli dam, sewage treatment plant 

and effluent treatment plant. The report dated 03.07.2023 has been 

prepared by Aditya Environmental Services Pvt. Ltd., which is an 

independent laboratory recognized by the Ministry of Environment, Forest 

and Climate Change (“MoEFCC”) and accredited by the National 

Accreditation Board for Testing and Calibration Laboratories (“NABL”). 

This laboratory has also received ISO 9001:2015 and ISO 45001:2018 

certifications. 

 

True copy of the datasheet providing monitoring results of air emissions 

and effluent generated during April 2022 to May 2023 is attached herewith 

as Annexure R-1/1 at page ________. 

True copies of annual environment statement (FY 2021-22), hazardous 

waste annual return (FY 2021-22) and biomedical waste annual return 

(calendar year 2021) are attached herewith as Annexure R-1/2(Colly.) at 

page _________.  
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True copies of membership certificate for disposal of hazardous waste and 

biomedical waste are attached herewith as Annexure R-1/3(Colly.) at 

page _________.  

True copies of the relevant documents for disposal of hazardous waste 

during April 2022 to June 2023 are attached herewith as Annexure R-

1/4(Colly.) at page _________.  

True copies of invoices for disposal of biomedical waste during April 2022 

to May 2023 are attached herewith as Annexure R-1/5(Colly.) at page 

_________.  

True copies of water sample test reports dated 03.07.2023 along with an 

excel sheet summarizing the data of these test reports is annexed herewith 

as Annexure R-1/6(Colly.) at Page __________. 

 

(D) CERTAIN ISSUES RAISED IN THE PRESENT APPLICATION 

ARE BEYOND JURISDICTION OF THIS HON’BLE TRIBUNAL 

 

26. It is most respectfully submitted that Applicant has made various 

allegations, which are albeit denied, including proximity of Ambernath 

Plant to Chikhloli dam and violations at Airoli Office related to allocation 

of plot in the Maharashtra Industrial Development Corporation (“MIDC”) 

industrial area. An application can be filed under Section 14 of the NGT 

Act if it is a civil case raising substantial questions relating to environment 

(including enforcement of any legal right relating to environment) arising 

out of implementation of enactments specified in Schedule I of the NGT 

Act. Section 2(1)(m) of NGT Act defines ‘substantial question relating to 

environment’ as:  

 

“(m) "substantial question relating to environment" shall include an 

instance where,— _ 
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(i) there is a direct violation of a specific statutory environmental 

obligation by a person by which,— _ 

(A) the community at large other than an individual or group of 

individuals is affected or likely to be affected by the 

environmental consequences; or  

(B) the gravity of damage to the environment or property is 

substantial; or  

(C) the damage to public health is broadly measurable;  

(ii) the environmental consequences relate to a specific activity or a 

point source of pollution;” 

 

27. Schedule I of NGT Act lays down the following statutes which are covered 

in NGT’s jurisdiction under Section 14: Water (Prevention and Control of 

Pollution) Act, 1974; Water (Prevention and Control of Pollution) Cess 

Act, 1977; Forest (Conservation) Act, 1980; Air (Prevention and Control 

of Pollution) Act, 1981; Environment (Protection) Act, 1986; Public 

Liability Insurance Act, 1991; and Biological Diversity Act, 2002.  

 

28. However, it is humbly submitted, while denying these allegations, that the 

issues pertaining to proximity of Ambernath Plant to the Chikhloli dam and 

operation of Airoli Office in MIDC industrial area do not raise substantial 

question relating to environment, or seek enforcement of any legal right 

relating to environment, arising out of implementation of enactments 

specified in Schedule I of the NGT Act. It is submitted that, in so far as 

these issues are concerned, Applicant has not raised any aspect that will be 

considered as a substantial question relating to environment arising out of 

implementation of the abovementioned statutes in the NGT Act. 

Answering Respondent has ensured operation of Airoli Office and 

Ambernath Plant in compliance with applicable environmental law, 
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including valid consents and authorizations and environmentally safe 

disposal of waste materials in accordance with terms and conditions 

prescribed therein. Hence, these issues are beyond jurisdiction of this 

Hon’ble Tribunal under Section 14 of the NGT Act.  

 

PARA-WISE REPLY TO THE PRESENT APPLICATION 

 

29. It is humbly submitted that nothing contained in all paragraphs of the 

present Application ought to be treated as admitted for the want of specific 

denial. 

 

30. The contents of Para I and II merit no response. 

 

31. The contents of Para III are denied except to the extent that they form a 

part of the record. It is sincerely submitted that Answering Respondent has 

been operating Ambernath Plant in compliance with applicable 

environmental laws since its commencement in 2003. The Consent to 

Establish for this plant was obtained in 2003 followed by the first CTO in 

27.07.2004. Answering Respondent has ensured that it has obtained, 

maintained and renewed consents and authorizations for operation of this 

plant. The combined CTO and biomedical and hazardous waste 

authorization for this plant was obtained for 28.01.2022 for operation of 

bio-pharmaceutical formulation and small animal testing facility. 

Answering Respondent applied for the renewal of this CTO and 

authorization on 25.06.2022, i.e., before expiry of its validity period on 

30.06.2022. The requisite fee for renewal was paid to MPCB on 

30.06.2022.  
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True copy of the combined CTO and biomedical and hazardous waste 

authorization dated 28.01.2022 is attached herewith as Annexure R-1/7 at 

page __________. 

True copy of the application filed for renewal on 25.06.2022 is attached 

herewith as Annexure R-1/8 at page ___________. 

True copy of the renewal fee payment receipt dated 30.06.2022 is attached 

herewith as Annexure R-1/9 at page ___________.  

 

32. It is humbly submitted that, as the application for renewal of the combined 

CTO and authorization was filed before expiry of its validity, Ambernath 

Plant can operate during pendency of the renewal application until it is 

directed otherwise by MPCB. It is also pertinent to note that MPCB found 

the responses furnished by Answering Respondent in January 2023 

satisfactory. MPCB also inspected the Ambernath Plant on 12.01.2023 

based on the Applicant’s complaint but did not find anything untoward and 

in fact the said inspection was carried out at the behest of the complaint 

filed by the present Applicant. Being satisfied with operations at 

Ambernath Plant, MPCB issued the renewed CTO and authorization on 

13.01.2023 and in fact has dealt with all the issues raised by the Applicant 

in this Application and therefore, the letter of renewed CTO dated 

13.01.2023 alone would suffice in dealing with all the contentions raised 

in this Original Application. It is only after making a thorough inspection 

of the Plant on 12.01.2023 and finding strict compliance on all issues, that 

MPCB issued a renewed CTO on the next day i.e., 13.01.2023 itself. 

 

The true copy of the inspection report dated 12.01.2023 is attached 

herewith as Annexure R-1/10 at page ____________.  

The true copy of renewed CTO and authorization dated 13.01.2023 is 

attached herewith as Annexure R-1/11 at page __________.  
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33. The contents of Para IV are denied except to the extent that they form a 

part of the record. Central Pollution Control Board (“CPCB”) has issued 

the direction titled Categorization of Industrial Sectors under Red, Orange, 

Green and White Category, 2016 (“2016 Directions”) to classify industries 

into different categories based on their pollution potential covering 

emissions, effluents, hazardous waste generation and consumption of 

resources. The industries with pollution potential index score from 41 to 

59 are categorized as orange industries and those with score of 60 and 

above are categorized as red industries. Based on these criteria, CPCB has 

categorized “pharmaceutical formulation and for R&D purpose (for 

sustained release/ extended release of drugs only and not for commercial 

purpose)” under entry 74 in the orange category.  In any case, it is pertinent 

to mention that the prerogative to categorize an industry is solely under the 

purview of the Respondent No. 2 i.e. the MPCB and therefore, the 

allegations against the Answering Respondents are absolutely ill-founded. 

 

34. The contents of Para V are denied except to the extent that they form a part 

of the record. It is respectfully submitted that Ambernath Plant is operating 

in compliance with applicable environmental laws. The allegation relating 

to the proximity of Ambernath Plant to Chikhloli dam is outside the 

jurisdiction of this Hon’ble Tribunal in terms of Section 14 of NGT Act.   

 

35. The contents of Para VI are denied except to the extent that they form a 

part of the record. It is humbly submitted that the Answering Respondent 

commenced operations of Airoli Office on 16.10.2019 after obtaining prior 

combined CTO and authorization from MPCB. The allegation relating to 

allocation of plot in the MIDC industrial area to the Airoli Office for 

IT/ITES and back office operations activities is outside the jurisdiction of 
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this Hon’ble Tribunal in terms of Section 14 of NGT Act. In any case, the 

letter dated 28.12.2018 issued by the Irrigation Department of State of 

Maharashtra clearly reveals that there is no potential threat of pollution to 

the dam water and the location of the plant of the Answering Respondent 

does not fall under the submerged area due to increase in height of the 

Chikholi dam and a letter to that effect is annexed herewith at Annexure 

R-1/12 at page ____________.  

 

36. The contents of Para 1 merit no response except the fact that the Applicant 

does not fall within the definition of an aggrieved person. 

 

37. The contents of Para 2 are denied except to the extent that they form a part 

of the record. It is humbly submitted that Answering Respondent ensures 

recycling and complete reuse of the effluent generated from Ambernath 

Plant within the premises. The trade and sewage wastewater generated at 

the plant is not discharged outside the premises and is reused within the 

plant for various purposes. The biomedical and hazardous waste generated 

at this plant are disposed in an environmentally safe manner through the 

MPCB authorized agency. Answering Respondent performs environmental 

monitoring tests at regular intervals and shares these results with MPCB in 

compliance with the CTO conditions as has been annexed herewith. The 

Applicant has made this baseless claim without providing any specific 

evidence to justify this allegation. In any case, all the test reports concerned 

with the alleged water pollution have been annexed herewith and all the 

allegations of water pollution have been completely debunked by a report 

of an independent agency.  

 

38. The contents of Para 3 merit no response. 
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39. The contents of Para 4 are denied except to the extent that they form a part 

of the record. It is humbly submitted that Ambernath Plant is engaged in 

the pharmaceutical formulation activities which are categorized as orange 

industry in the CPCB’s 2016 Directions. In addition, the pollution potential 

score index of this plant is 55 which indicates that its activities are covered 

in orange category as per the said directions. MPCB has determined to 

issue CTO to Ambernath Plant under orange category based on its 

assessment through information provided in the application and it is only 

their prerogative and authority to categorize the Plant of the Answering 

Respondent. 

 

40. The contents of Para 5 are denied except to the extent that they form a part 

of the record. Answering Respondent is operating in compliance with the 

applicable environmental laws. The Applicant has made this baseless claim 

without providing any specific evidence to justify this allegation even after 

his claims of pollution were debunked when the MPCB inspection was 

carried out on 12.01.2023 and the renewed CTO was issued on 13.01.2023. 

Therefore, the Applicant cannot be provided a second chance/innings 

before this Hon’ble Tribunal to agitate his hackneyed grievances. 

 

41. The contents of Para 6 are denied except to the extent that they form a part 

of the record. It is humbly submitted that Ambernath Plant is engaged in 

the pharmaceutical formulation activities which are categorized as orange 

industry in the CPCB’s 2016 Directions. The Applicant has made the 

baseless claim pertaining to groundwater pollution by activities at 

Ambernath Plant without providing any specific evidence to justify this 

allegation and the contents of the allegations are largely repetitive which 

have been adequately dealt with in the previous paragraphs.  
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42. The contents of Para 7 to 11 merit no response.  

 

43. The contents of Para 12 and 13 are denied except to the extent that they 

form a part of the record. It is humbly submitted that Answering 

Respondent had applied for renewal of the combined CTO and 

authorization of Ambernath Plant on 25.06.2022 before the expiry of its 

validity period on 30.06.2022, and also paid the requisite renewal fee to 

MPCB on 30.06.2022. As the application for renewal of the combined CTO 

and authorization was filed before expiry of its validity, Ambernath Plant 

can operate during pendency of the renewal application until it is directed 

otherwise by MPCB. It is also pertinent to note that MPCB found the 

responses furnished by Answering Respondent satisfactory and MPCB 

also inspected Ambernath Plant on 12.01.2023 based on the Applicant’s 

complaint but did not find anything untoward. Being satisfied with 

operations at Ambernath Plant, MPCB issued the renewed CTO and 

authorization on 13.01.2023. Therefore, at no point of time can it be alleged 

that either the applicant or the MPCB were negligent. 

 

44. The contents of Para 14 are denied except to the extent that they form a 

part of the record. It is humbly submitted that Ambernath Plant is engaged 

in the pharmaceutical formulation activities which are categorized as 

orange industry in the CPCB’s 2016 Directions. In any case, there have 

been repeated visits and inspections carried out by the MPCB that would 

be reflective of the fact that on account of the plant of the Respondent not 

having a high pollution index, it has been categorized under the “orange” 

category after due diligence on the part of MPCB. 

 

45. The contents of Para 15 are denied except to the extent that they form a 

part of the record. It is humbly submitted that Applicant has made the 
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baseless claim pertaining to groundwater pollution by activities at 

Ambernath Plant without providing any specific evidence to justify this 

allegation. Answering Respondent regularly undertakes effluent 

monitoring at Ambernath Plant and share its results with MPCB, which are 

within the prescribed parameters. The Ambernath Plant has installed the 

online monitoring system and connected it to MPCB’s server for 

continuous monitoring of effluent generation and discharge. It is also 

pertinent to note that Ambernath Plant ensures zero liquid discharge in 

compliance with CTO conditions, which means that trade and sewage 

wastewater is not discharged outside the plant premises but treated, 

recycled and reused within the plant for various activities. The treated trade 

effluent is recycled and completely reused within the plant premises for 

cooling, scrubbing, processes and utilities. Only the treated sewage water 

is reused for gardening purposes in compliance with the CTO conditions.  

 

46. The contents of Para 16 are denied except to the extent that they form a 

part of the record. Answering Respondent has ensured zero liquid 

discharge at Ambernath Plant in compliance with the CTO conditions. The 

treated effluent wastewater is reused within the plant only for activities like 

process, scrubbing, utilities and cooling. The treated sewage water is 

reused for cooling and secondary purposes. All these activities are being 

done in compliance with the CTO conditions. Answering Respondent has 

ensured water consumption at the plant as per the prescribed quantities in 

CTO. Applicant has made baseless allegation about inconsistency in water 

consumption quantity without furnishing any specific evidence. It is 

pertinent to note the following aspects related to use of treated effluents for 

gardening at Ambernath Plant, as Applicant has deliberately and 

mischievously portrayed an incomplete picture about this issue to mislead 

the Hon’ble Tribunal:  
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Date of 

communication 

Key aspects mentioned  

07.06.2017 Show-cause notice issued by MPCB to Ambernath 

Plant for inter alia use of treated effluent discharge 

for gardening purpose. 

08.06.2017 Answering Respondent had responded to this notice 

describing the in-house effluent treatment mechanism 

which ensure recycling and reuse of treated effluents 

for processes. Only the excess treated wastewater was 

being used for gardening after ensuring that such 

water meets the prescribed standards. Answering 

Respondent committed to stop the use of treated 

effluent for gardening and use it only for cooling 

purposes.  

 

It is respectfully submitted that Answering 

Respondent has not henceforth used treated effluent 

water for gardening purposes.  

 

13.06.2017 MPCB issued closure direction against Answering 

Respondent for non-compliance with CTO conditions 

by using treated effluent for gardening purposes.  

15.06.2017 

 

 

Answering Respondent responded to the closure 

direction stating that it is engaged in manufacturing 

and supply of life saving injections and vaccines, 

which are supplied to government and private health 

care centres for human healthcare. These products 
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need to be stored in cold conditions requiring 

continuous refrigeration and cooling, and they also 

require continuous water looping. Hence, abrupt 

closure / disruption of power and water supply would 

impact not only business but also health of needy 

patients due to potential shortage in supply of life 

saving products.  

 

It further mentioned that treated effluent was being 

used for gardening in accordance with the CTO 

conditions. CTO dated 21.07.2004 (which was valid 

till 30.06.2014) mandated recycling and reuse of 

treated effluent and allowed the use of remaining 

water for gardening. Similarly, CTO dated 06.05.2011 

permitted discharge of treated effluent on land for 

gardening. 

 

Subsequently, the renewed CTO dated 06.05.2015 

allowed use of treated effluent for gardening till 

commissioning of common effluent treatment plant 

(“CETP”) in the area.  Further, CTOs dated 

30.05.2015 and 23.01.2017 required discharge of 

excess treated effluent to CETP for further treatment. 

However, MPCB directed the closure of CETP on 

02.07.2016, and it also directed Answering 

Respondent on 07.07.2016 not to discharge any 

effluent to CETP. Answering Respondent informed 

MPCB on 09.07.2016 that it is recycling and reusing 
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highly purified treated wastewater for various 

purposes like cooling and gardening and is not 

discharging any effluent to CETP. MPCB officials 

inspected the plant and confirmed this aspect. 

Answering Respondent was using only the excess 

treated effluent for gardening purposes. 

 

The monitoring reports of treated effluent was also 

furnished to MPCB to showcase that treated effluent 

complies with prescribed MPCB standards along with 

drinking water norms of the World Health 

Organisation and other regulatory bodies.  

 

16.03.2018 MCPB issued a show cause notice stating that 

Answering Respondent has manufactured fresh batch 

of products without its permission, and also about the 

proposed expansion plans.  

27.03.2018 Answering Respondent responded to the show-cause 

notice describing the proposed expansion plan.   

19.08.2019 Answering Respondent sent a letter to MPCB seeking 

permanent restart of the Ambernath Plant, as its 

current process batch was expected to be completed 

by December 2019. It has ensured compliance with 

MPCB’s directions and need to plan for the new 

batch. 

03.09.2019 MPCB granted the Answering Respondent consent to 

resume regular operations after due diligence and 

satisfaction from their end. 
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True copies of the abovementioned communications are attached herewith 

as Annexure R-1/13(Colly.) at page ____________. 

 

47. Based on the communications mentioned above, it is humbly submitted 

that Answering Respondent was earlier using highly purified treated 

effluent for gardening purposes in compliance with CTO conditions. 

However, pursuant to MPCB’s directions, it has stopped using such water 

for gardening. Now, the entire treated effluent is recycled and reused for 

activities like cooling, process, utilities and scrubbing. No treated effluent 

is discharged on land within or outside the plant premises. In addition, the 

treated sewage water is recycled and reused for secondary purposes in 

compliance with CTO conditions.  

 

48. The contents of Para 17 and 18 are denied except to the extent that they 

form a part of the record. MPCB has issued CTO to Answering Respondent 

as an orange category industry based on pharmaceutical formulation 

activities at Ambernath Plant and its pollution potential index score of 55, 

which was determined by MPCB through an informed assessment based 

on the information provided by Answering Respondent in the CTO 

application. In any case, this issue has been adequately dealt with in the 

previous paragraphs as well. 

 

49. The contents of Para 19 are denied except to the extent that they form a 

part of the record. It is humbly submitted that Applicant has made the 

baseless claim pertaining to disposal of dead animals nearby Chikhloli dam 

without providing any specific evidence to justify this allegation. 

Answering Respondent has always ensured to dispose the hazardous and 

biomedical waste generated at Ambernath Plant through MPCB authorized 

agencies, which can be substantiated through the invoices and manifest 
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documents containing details of disposal mechanism of such wastes. The 

allegation of disposal of dead animals is reflective of the wild and baseless 

allegations made in the entire application without an iota of evidence being 

produced therefrom. 

 

50. The contents of Para 20 merit no response.  

 

51. The contents of Para 21 to 26 are denied except to the extent that they form 

a part of the record. It is respectfully submitted that issues pertaining to 

proximity of Ambernath Plant to the Chikhloli dam and operation of Airoli 

Office in MIDC industrial area do not raise substantial question relating to 

environment or enforcement of any legal right relating to environment 

arising out of implementation of enactments specified in Schedule I of the 

NGT Act. Hence, these issues are beyond jurisdiction of this Hon’ble 

Tribunal under Section 14 of the NGT Act. In any case, there has been no 

evidence shown of any pollution that has been caused by the answering 

Respondent and the Applicant has failed to provide any cogent evidence to 

substantiate his claims. The issue raised by Applicant concerning statutory 

licenses from Directorate of Industrial Safety & Health falls under the 

provisions of Factories Act, 1948. It is humbly submitted that the said Act 

is not specified in Schedule I of the NGT Act and is, therefore, not covered 

within its jurisdiction under Section 14 of NGT Act. Hence, this Hon’ble 

Tribunal cannot consider this issue as the same is not germane to the NGT 

Act. 

 

52. It is humbly submitted that the Answering Respondent commenced 

operations of Airoli Office on 16.10.2019 after obtaining prior combined 

CTO and authorization from MPCB. The allegation relating to allocation 

of plot in the MIDC industrial area to the Airoli Office for IT/ITES and 
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back office operations activities is outside the jurisdiction of this Hon’ble 

Tribunal in terms of Section 14 of NGT Act.  

 

PARA-WISE REPLY TO GROUNDS 

 

53. The contents of Ground A to F are vehemently denied. Answering 

Respondent has been operating at Ambernath Plant and Airoli Office in 

compliance with the applicable environmental laws. It has obtained and 

maintained valid approvals under applicable environmental laws and 

complied with conditions prescribed therein. Applicant has made baseless 

claims without providing any specific evidence to justify these allegations. 

By ensuring its operations in compliance with applicable laws, Answering 

Respondent has significantly contributed to India’s healthcare industry 

over the last 50 years and not violated any person’s fundamental rights.  

 

In view of the aforesaid submissions, the Answering Respondent most 

respectfully prays that this Hon’ble Tribunal may be pleased to dismiss this 

Application and impose heavy costs on the Applicant for filing a frivolous 

litigation.        

  

                RESPONDENT NO. 1 
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Filed through: 

  

Bhash Mankad, Advocate, 

402, Titanium one, Opposite Pakwan Cross Roads, Next to Rajpath Club, SG 

Highway, Ahmedabad – 380054 

+91-992025048 

bhashm@gmail.com  

 

Date: 21.07.2023  

 

Place: Ahmedabad  
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S.N Area Parameters UOM Limit Apr‐22 May‐22 Jun‐22 Jul‐22 Aug‐22 Sep‐22 Oct‐22 Nov‐22 Dec‐22 Jan‐23 Feb‐23 Mar‐23 Apr‐23 May‐23
PM10 µg/m3 100 73.19 72.22 66.39 56.32 69.44 67.11 61.57 54.4 68.33 70.7 69.78 75.97 66.6 58.78
PM2.5 µg/m3 60 41.25 42.08 35 37.08 44.17 36.25 39.58 38.33 28.75 30.42 35 37.92 28.75 27.08
Sulphur Dioxide (SO2) µg/m3 80 6.13 5.52 <4.0 7.49 6.65 10.92 10.67 13.39 7.08 21.76 16.93 13.33 12.04 11.95
Nitrogen Diooxide (NO2) µg/m3 80 8.88 8.37 20.28 <6.0 8.87 13.69 13.94 14.05 12.21 16.82 17.43 12.27 13.71 12.05
Ammonia µg/m3 400 <22.0 <22.0 <22.0 <22.0 <22.0 <22.0 <22.0 <22.0 <22.0 <22.0 <22.0 <22.0 <22.0 <22.0
Lead µg/m3 1 0.19 BDL BDL <0.03 0.08 0.069 0.13 <0.03 <.03 <.03 <.03 <.03 <.03 <0.03
Ozone µg/m3 100 ND ND ND ND ND ND ND ND ND ND ND ND ND ND
Carbon Monoxide (CO) mg/m3 2 0.2 0.38 0.32 0.28 0.24 0.38 0.3 0.24 0.28 0.27 0.41 0.36 0.31 0.28
Benzene µg/m3 5 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0
Benzo pyerene ng/m3 1 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0
Arsenic ng/m3 6 0.17 0.63 0.39 0.62 0.66 0.62 0.67 1.07 0.62 0.5 0.09 0.44 0.41 0.4
Nickel ng/m3 20 0.24 0.51 0.8 0.68 0.51 0.64 0.65 BDL 0.07 0.46 0.3 0.63 0.68 0.26
PM10 µg/m3 100 62.76 71.63 61.71 56.95 62.17 63.69 54.43 64.68 73.64 71.46 68.33 68.13 57.71 62.69
PM2.5 µg/m3 60 31.25 42.92 32.5 42.5 27.5 40.83 38.33 50 37.92 32.5 41.25 40.42 25 40.83
Sulphur Dioxide (SO2) µg/m3 80 7.3 6.63 <4.0 6.98 13.95 13.2 10.65 10.65 10.92 10.51 13.44 8.97 10.49 11.74
Nitrogen Diooxide (NO2) µg/m3 80 8.67 7.81 21.6 9.01 11.45 13.48 12.78 12.78 13.39 13.11 15.42 15.22 13.43 11
Ammonia µg/m3 400 <22 <22 <22 <22 <22 <22 <22 <22 <22 <22 <22 <22 <22 <22
Lead µg/m3 1 0.03 BDL BDL <0.03 0.05 BDL BDL <0.03 <0.03 <0.03 <0.03 <0.03 <0.03 <0.03
Ozone µg/m3 100 ND ND ND ND ND ND ND ND ND ND ND ND ND ND
Carbon Monoxide (CO) mg/m3 2 0.34 0.21 0.24 0.34 0.3 0.34 0.31 0.32 0.31 0.3 0.24 0.2 0.21 0.31
Benzene µg/m3 5 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0
Benzo pyerene ng/m3 1 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0
Arsenic ng/m3 6 0.41 0.6 0.31 0.6 0.63 0.45 0.81 0.24 0.46 0.07 0.58 0.52 0.33 0.32
Nickel ng/m3 20 0.38 0.56 0.97 0.65 0.5 0.6 0.71 BDL 0.48 0.46 0.69 0.56 0.5 0.39
PM10 µg/m3 100 63.32 71.96 65.28 50.4 59.85 61.11 71.6 56.15 61.51 74.24 76.39 53.64 58.96 66.27
PM2.5 µg/m3 60 36.67 41.67 33.75 33.75 32.5 27.92 40.83 43.33 40.83 38.75 32.92 40.83 20.41 27.92
Sulphur Dioxide (SO2) µg/m3 80 7.07 6.19 8.28 9.47 10.68 11.7 11.97 8.07 8.86 12.63 11.84 10.19 13 13.55
Nitrogen Diooxide (NO2) µg/m3 80 10.97 8.37 7.29 8.85 7.9 13.8 13.04 7.73 10.71 16.8 13.71 12.37 15.07 9.35
Ammonia µg/m3 400 <22 <22 <22 <22 <22 <22 <22 <22 <22 <22 <22 <22 <22 <22
Lead µg/m3 1 0.04 BDL BDL <0.03 0.07 BDL 0.08 <0.03 <.03 <.03 <.03 <.03 <.03 <.03
Ozone µg/m3 100 ND ND ND ND ND ND ND ND ND ND ND ND ND ND
Carbon Monoxide (CO) mg/m3 2 0.34 0.28 0.24 0.3 0.18 0.31 0.28 0.3 0.21 0.31 0.36 0.31 0.21 0.24
Benzene µg/m3 5 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0
Benzo pyerene ng/m3 1 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0
Arsenic ng/m3 6 0.31 0.59 0.59 0.44 0.3 0.57 0.69 0.11 0.46 0.56 0.44 0.22 0.36 0.67
Nickel ng/m3 20 0.4 0.61 0.89 0.67 0.43 0.52 0.62 0.44 0.41 0.62 0.34 0.33 0.42 0.65
PM10 µg/m3 100 62.21 66.48 64.35 56.39 62.94 64.02 54.79 62.06 62.63 69.38 64.65 58.26 56.39 53.2
PM2.5 µg/m3 60 37.08 41.25 29.17 27.92 31.25 37.92 28.08 37.92 25 28.75 26.67 42.08 29.17 27.92
Sulphur Dioxide (SO2) µg/m3 80 6.18 5.29 5.79 11.93 9.32 12.99 9.59 8.2 12.04 13.12 10.18 12.22 14.42 7.73
Nitrogen Diooxide (NO2) µg/m3 80 8.95 9.22 20.38 9.93 6.18 13.97 14.91 7.21 11.52 11.04 15.56 13.77 11.6 9.39
Ammonia µg/m3 400 <22 <22 <22 <22 <22 <22 <22 <22 <22.0 <22.0 <22.0 <22.0 <22.0 <22.0
Lead µg/m3 1 0.05 BDL BDL <0.03 0.06 0.07 0.078 <0.03 <0.03 <0.03 <0.03 <0.03 <0.03 <0.03
Ozone µg/m3 100 ND ND ND ND ND ND ND ND ND ND ND ND ND ND
Carbon Monoxide (CO) mg/m3 2 0.21 0.31 0.32 0.3 0.22 0.28 0.21 0.2 0.34 0.39 0.21 0.3 0.41 0.31
Benzene µg/m3 5 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0
Benzo pyerene ng/m3 1 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0
Arsenic ng/m3 6 0.41 0.56 0.37 1.15 0.6 0.73 0.67 0.13 0.45 0.5 0.46 0.42 0.47 0.6
Nickel ng/m3 20 0.35 0.56 0.85 1.1 0.28 0.07 0.49 BDL 0.51 0.46 0.35 0.49 0.56 0.66
Particulate Matters (TPM) mg/Nm3 150 29.83 30.62 48.19 23.17 21.43 26.52 23.82 18 18.25 14.29 8.12 18.33 19.67 9.17
Sulphur Dioxide (SO2) Kg/Day 1.8 1.8 1.34 0.21 1.47 0.29 0.37 1.1 0.4 ND 1.76 1.06 ND 0.21 1.19
Nitrogen Dioxide (NO2) mg/Nm3 150 11.26 10.34 11.31 14.21 18.12 11.26 14.53 ND 14.6 22 18.13 10.15 11.6 13.64
Particulate Matters (TPM) mg/Nm3 150 35.17 46.17 57.59 19.71 23.33 33.89 39.25 33.49 45.15 48.27 63.33 38.48 49.77 46.91
Sulphur Dioxide (SO2) Kg/Day 1 0.098 0.094 0.046 0.052 0.066 0.011 0.08 0.04 ND 0.08 0.06 0.07 0.099 0.11
Nitrogen Diooxide (NO2) mg/Nm3 150 17.05 10.82 11.56 12.12 9.82 12.51 14.18 ND 14 24 12.5 18.15 18.34 18.91
Particulate Matters (TPM) mg/Nm3 150 29.12 49.67 45.45 38.2 35.67 43.03 39.52 33.5 44.5 53.48 43.76 42.42 56.67 57.94
Sulphur Dioxide (SO2) Kg/Day 1 0.001 0.0022 0.0027 0.002 0.0017 0.002 0.002 ND ND 0.004 0.0018 0.002 0.003 0.003
Nitrogen Diooxide (NO2) mg/Nm3 150 10.29 11.36 12.06 10.75 8.82 12.17 14.31 25 13.3 22 12.5 15.12 11.37 11.91
Particulate Matters (TPM) mg/Nm3 150 34.74 50.63 46.83 34.83 31.43 56.19 36.33 30.74 44.26 57.3 46.63 37.73 36.33 47.82

1
Ambient Air ( Main 
Gate )

7 DG Stack (250KVA)

2
Ambient Air (Near 
Plant back Side ‐ ETP )

3
Ambient Air ( Utility ‐
Near LDO )

4
Ambient Air ( Near 
Reception Area ‐ ATL)

5 Boiler Stack

6 DG Stack (600 KVA)

DG Stack (Fire Pump

ANNEXURE R-1/1
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Sulphur Dioxide (SO2) Kg/Day 1 0.0026 0.0027 0.002 0.0014 0.0049 0.002 0.001 ND ND 0.003 0.002 0.0017 0.003 0.003
Nitrogen Diooxide (NO2) mg/Nm3 150 9.97 10.23 12.52 11.94 11.84 12.87 14.44 13.9 6.3 24 19.15 13.49 12.42 14.22
Particulate Matters (TPM) mg/Nm3 150 28.72 33.18 40.83 40.83 37.59 53 24.86 33.23 50.95 50 51.83 28.5 53.17 62.27
Sulphur Dioxide (SO2) Kg/Day 1 0.002 0.029 0.002 0.002 0.0018 0.003 0.002 ND ND 0.002 0.0023 0.0019 0.002 0.0033
Nitrogen Diooxide (NO2) mg/Nm3 150 10.86 10.35 10.73 10.73 12.14 13.03 13.19 18 18.2 10 18.25 12.5 12.49 19.04
Day dB(A) 75 66.35 63.5 63.2 59.75 59.15 58.6 56.6 57.75 63.25 56.1 56.8 63.5 55.25 60.6
Night dB(A) 70 62.3 62.2 59.8 56.35 54.75 54.7 54 50.65 62.65 54.15 54.6 62.2 50.7 58.7
Day dB(A) 75 62.55 59.2 58.4 56.25 52.6 52.15 52.1 51.3 63.25 53.25 51.9 59.2 56.35 52.1
Night dB(A) 70 60.3 57.1 55.3 62.6 49.95 50.65 48.95 50.3 60.75 53.25 49.8 57.1 53.1 50.65
Day dB(A) 75 70.15 69.9 69.6 69 67.5 66.8 66.5 71.95 65.65 52.2 70.5 69.9 70.3 68.65
Night dB(A) 70 67.2 68.6 67.45 64.3 64.75 65.1 63.15 69.85 65.75 50.35 68.95 68.6 68.25 66.6
Day dB(A) 75 66.5 61.35 59.8 60.9 58.3 55.2 56.8 68.85 63.85 52.2 63.9 61.35 57.2 59.8
Night dB(A) 70 63.6 62.95 57.8 56.85 57.15 61.1 53.1 66.25 61.3 47.9 62.7 62.95 55.15 57.8
Day dB(A) 75 64.55 70.85 66.1 64.7 68.75 69.8 67.85 67.1 71.7 60 71.15 70.85 63.2 65.3
Night dB(A) 70 61.8 71.2 61.8 62.3 67.6 68.65 66.1 64.8 70.55 58 68.9 69.2 60.7 62.8
Day dB(A) 75 71.1 71.2 71.95 71.1 70.9 68.85 70.8 70.9 71.85 71.2 71.6 68.85 67.3 71.2
Night dB(A) 70 69.95 69.75 69.85 67.8 68.95 69.3 69.8 69.85 69.15 71.15 68.9 69.3 66.55 70
Day dB(A) 75 56.3 68.85 52.9 62.8 61.9 62.3 61.8 57.5 65.7 72.25 71.65 62.3 54.7 65.5
Night dB(A) 70 54.3 69.35 50.8 61.8 60.3 62.15 57.6 55.54 68.65 67.6 69.15 62.15 51.65 64.5
Day dB(A) 75 66 69.35 67.15 64.55 67.8 63.2 62.7 66.3 71.15 71.4 70.55 63.2 68.85 67.45
Night dB(A) 70 64.7 69.35 62.3 63.35 67.25 62.2 60.9 64.3 68.95 66.05 68.7 62.2 68.1 67
Day dB(A) 75 68.8 56.3 71.55 71.45 71.45 61.2 67.3 71.15 61.5 72.2 70.85 61.2 69.35 71.4
Night dB(A) 70 67.05 58.55 69.2 66.85 69.9 69.75 66.8 69.3 59.1 70 68.95 69.75 68.25 69.65
Day dB(A) 75 56.3 53.05 52.9 54.1 55.4 52.7 54.6 64.8 61.75 51.65 52.85 52.7 60.8 54.85
Night dB(A) 70 54.3 53.35 50.8 62.2 53.3 51.15 52.8 61.85 56.6 51.35 51.15 51.15 59.7 54.4
pH ‐ 5.5 ‐ 9.0 7.61 7.22 6.99 7.1 6.94 6.92 7.1 7.04 7.38 6.91 6.85 7.12 6.75 6.89
TSS mg/l 200 78 136 30 32 26 48 170 86 38 84 100 148 86 60
TDS mg/l ‐ 1036 552 824 436 456 320 638 1263 650 810 1174 520 702 990
Chemical Oxygen Demand (COD) mg/l ‐ 59.4 148.08 153.4 118 86.94 86.94 130.4 198 132 150.9 215.6 140 160 141.4
Biological Oxygen Demand (BOD) mg/l 450‐500 18.4 46.2 48.2 39.33 26.4 24.9 36.4 62.4 38.4 46 68.4 40 48 40
Sulphate SO4 mg/l 1000 59.19 22.04 140 91.63 50 24.29 140 31.92 140.28 28.43 37.85 120 111.8 113.17
Chloride  mg/l ‐ 349.89 141.87 140 117.4 72.3 166.2 241.4 468 334.1 242.2 269.3 209.7 359.03 430
Phosphate mg/l ‐ <1.0 <1.0 <1.0 1.06 1.34 1.13 1.3 3.82 2.48 1.36 1.22 5.84 1.85 1.74
Nitrogen mg/l ‐ 10.08 4.2 11 ND 10 9.8 5.6 4.5 2.4 4.48 4 11.2 22.4 22.4
Oil & Grease mg/l 40 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 40 16 14 34 20 14.8 12
pH ‐ 5.5 ‐ 9.0 7.17 7.02 7.52 7.59 7.67 7.56 7.85 7.7 7.74 7.25 7.68 7.94 7.47 7.93
TSS mg/l 100 10 <10.0 18 24 20 36 76 30 26 24 40 10 8 38
TDS mg/l 2100 764 134 524 306 260 210 564 666 540 620 85 442 70.2 858
Chemical Oxygen Demand (COD) mg/l 250 39.6 51.82 48.38 29.7 65.2 54.34 21.73 59.4 52.8 28.29 39.2 50 100 40
Biological Oxygen Demand (BOD) mg/l 100 12.4 15.2 12.6 8.4 20.4 16.4 6.4 18.4 16.2 8.4 12.4 16 30 12
Sulphate SO4 mg/l 1000 42.68 <20.0 60.4 <20.0 26 <20.0 32 <20.0 32.18 24.01 30.57 <20 82 98.63
Chloride  mg/l 600 289.91 195.68 198 73.38 48 161.5 103.3 198 268 171.1 122.3 204.9 335 415
Phosphate mg/l 5 <1.0 <1.0 <1.0 <1.0 1.26 0.96 1.16 0.51 0.1 0.47 <1.0 <1.0 <1.0 1.01
Nitrogen mg/l 50 2.24 1 <1.0 ND 2.2 1.8 1.1 1.2 <1.0 <1.0 <1.0 <1.0 4.48 4.48
Oil & Grease mg/l 10 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0
pH ‐ 6.5 ‐ 8.5 7.56 6.97 7.19 7.19 7.59 7.05 7.15 6.55 7.07 7.3 7.17 7.48 6.88 6.86
TSS mg/l 400 76 <10 26 30 28 80 114 48 40 68 115 176 92 160
TDS mg/l ‐ 940 656 1016 312 284 180 460 200 680 820 350 436 444 310
Chemical Oxygen Demand (COD) mg/l 300 69.3 125.86 161.28 69.3 65.2 76.07 76.07 110 158.2 282.02 196.2 500 300 343
Biological Oxygen Demand (BOD) mg/l 650 20.2 36.2 52.3 18.8 20.4 20.4 22.4 32.4 52.66 86 60.4 160 94 112
Oil & Grease mg/l ‐ <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 90 34 30 14 24 12 16
pH ‐ ‐ 7.21 7.08 7.29 7.55 7.83 7.55 7.81 7.6 8.04 7.02 7.08 7.89 6.17 7.46
TSS mg/l 100 <10 <10 20 28 22 50 16 24 24 26 75 18 14 22
TDS mg/l ‐ 752 340 800 298 136 120 126 192 548 540 170 404 276 220
Chemical Oxygen Demand (COD) mg/l ‐ 49.5 37.02 40.32 39.6 32.6 10.86 32.6 39.6 52.8 28 39.2 60 30 50.5
Biological Oxygen Demand (BOD) mg/l 30 15.4 9.02 12.8 10.4 10 3.2 10.2 10.2 16.4 8.4 12 18 8 16.83
Oil & Grease mg/l 10 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0 <10.0
Particulate Matters (TPM) mg/Nm3 150 NA NA NA NA NA NA NA NA NA NA NA NA NA 63.65
Sulphur Dioxide (SO2) Kg/Day 1 NA NA NA NA NA NA NA NA NA NA NA NA NA 0.08

18
Noise(250 KVA DG Set  
‐ Door Open)

19
Noise(ATL Pump 
House)

10
Noise (Near Main 
Gate)

16
Noise (ATL Utility 
Area)

17
Noise (250 KVA DG 
Set  ‐ Door Closed)

12 Noise (Boiler Area)

13 Noise (ETP Area)

11 Noise (Parking Area)

14
Noise (600KVA DG Set  
‐ Door Closed)

15
Noise(600KVA DG Set  
‐ Door Open)

9
DG Stack (Fire Pump ‐ 
ATL)

24 DG Set 250 KVA(ATL)

23 STP Outlet

20 ETP Inlet

21 ETP Outlet

22 STP Inlet

8
DG Stack (Fire Pump 
Main Bldg.)
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Nitrogen Dioxide (NO2) mg/Nm3 150 NA NA NA NA NA NA NA NA NA NA NA NA NA 10.69
26 Fume Hood Particulate Matters (TPM) mg/Nm3 150 NA NA NA NA NA NA NA NA NA NA NA NA NA 46.03
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FORM V
(See Rule 14)
Environmental Audit Report for the financial Year ending the 31st March 2022

Unique Application Number Submitted Date
MPCB-ENVIRONMENT_STATEMENT-0000048890 29-09-2022

PART A

Company Information

Company Name Application UAN number
M/s. Bharat Serums & Vaccines Ltd. MPCB-CONSENT-0000078244

Address
Plot K-27 & K-27/1, Additional MIDC ,
Ambernath - East

Plot no Taluka Village
K-27, K-27/1 Ambernath Anandnagar

Capital Investment (In lakhs) Scale City
9677.89 LSI Ambernath

Pincode Person Name Designation
421506 Kakasaheb Lonkar General Manager

Telephone Number Fax Number Email
02512627000 02512627000 kakasaheb.lonkar@bsvgroup.com

Region Industry Category Industry Type
SRO-Kalyan II Orange O74 Pharmaceutical formulation and for R & D

purpose ( For sustained release/ extended release
of drugs only and not for commercial purpose)

Last Environmental statement
submitted online

Consent Number Consent Issue Date

yes Format 1.0/ROK/UAN No.
00000107780/0/22011001329

2022-01-28

Consent Valid Upto Establishment Year Date of last environment statement
submitted

30-06-2022 1971 Sep 26 2021 12:00:00:000AM

Industry Category Primary (STC
Code) & Secondary (STC Code)

Product Information
Product Name Consent Quantity Actual Quantity UOM
Injections & Vaccines 24000000 11312806 Nos./Y

r-FSH (Recombinant - Follicle Stimulating Hormone) 0.0201 0.0152 Kg/Annum

r-HCG (Recombinant - Human Chronic Gonadotropin) 0.2 0.00 Kg/Annum

mAnti-D (Monoclonal Anti Rho-D Immunoglobulin) 1 0.1125 Kg/Annum

rAnti-D (Recombinant Anti Rho-D Immunoglobulin) 0.6 0.1519 Kg/Annum
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By-product Information
By Product Name Consent Quantity Actual Quantity UOM
NA 0 0 Kg/Annum

Part-B (Water & Raw Material Consumption)

1) Water Consumption in m3/day
Water Consumption for Consent Quantity in m3/day Actual Quantity in m3/day
Process 116.00 98.00

Cooling 87.00 74.00

Domestic 40.00 35.00

All others 0.00 0.00

Total 243.00 207.00

2) Effluent Generation in CMD / MLD
Particulars Consent Quantity Actual Quantity UOM
Trade 108.0 94.0 CMD

Domestic 40.0 35.0 CMD

2) Product Wise Process Water Consumption (cubic meter of process
water per unit of product)
Name of Products (Production) During the Previous

financial Year
During the current
Financial year

UOM

Injections & Vaccines, r-FSH, r-HCG, mAnti-D & rAnti-D 0.007 0.4 CMD

3) Raw Material Consumption (Consumption of raw material per
unit of product)
Name of Raw Materials During the Previous

financial Year
During the current
Financial year

UOM

Acetic Acid Glacial 5.34 7.99 Ltr/A

Absolute Alcohol 497.79 847.82 Ltr/A

Amphotericin B Xellia 0.89 2.69 Kg/Annum

Amphotericin B Lipid Powder 16.16 9.21 Kg/Annum

Amphotericin B USP Non Micronised 17.09 16.92 Kg/Annum

Benzyl Alcohol BP 10.93 7.80 Ltr/A

Benzyl Alcohol IP 54.46 44.35 Ltr/A

Carboprost Tromethamine (MSN LAB) BLOCK 0.07 0.30 Kg/Annum

Chloroform 334.33 558.00 Ltr/A

Cholesterol HP 11.14 23.75 Kg/Annum

Cresol Meta 0.85 0.95 Ltr/A

Cresol Mixed Isomers 304.37 184.04 Ltr/A

D Mannitol - SIGMA 223.50 290.92 Kg/Annum

Dichloromethane Merck 13.50 36.44 Ltr/A

Dichloromethane Ranchem 9.29 12.14 Ltr/A

Dimyristoyl Phosphatidylcholine DMPC 6.25 10.43 Kg/Annum

Dimyristoyl Phosphatidylglycerol DMPG 2.76 4.61 Kg/Annum
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Disodium Hydrogen Phosphate Anh. Canton 9.66 17.58 Kg/Annum

Disodium Hydrogen Phosphate Dihydrate 6.42 3.39 Kg/Annum

Egg Lecithin 12.98 25.61 Kg/Annum

Enoxaparin Sodium 8.93 12.46 Kg/Annum

Gelofusin 41.50 12.50 Ltr/A

Glycerin 24.44 47.45 Kg/Annum

Histemine Hydrocholoride 0.00009 0.00 Kg/Annum

L-Histadine 0.06 0.32 Kg/Annum

Human Albumin 10.00 4.20 Ltr/A

Hydrochloric Acid Concentrated (HCL) 676.86 722.05 Ltr/A

Iso Propyl Alcohol 14090.37 12440.92 Ltr/A

Lipoid DSPG-Na 17.86 38.25 Kg/Annum

Lipoid HSPC-3-3 45.27 96.85 Kg/Annum

L-Methionine 0.66 0.75 Kg/Annum

Maltose 31.51 55.25 Kg/Annum

Methanol Extra Pure 591.20 1261.68 Ltr/A

Octanic Acid 2430.40 2445.20 Ltr/A

Pepsin 74.12 64.62 Kg/Annum

Poloxamer 188 (lutrol F -68) 3.48 1.79 Kg/Annum

Polyvinyl Alcohol 7.20 14.85 Kg/Annum

Pro-Cho 5 CDM 1 L BE 12-766Q 204.00 525.00 Ltr/A

Resomer R 202 H 4.63 9.15 Kg/Annum

Resomer RG 502 H Leprolide 0.03 0.01 Kg/Annum

Resomer RG 752 H Leprolide 4.26 8.78 Kg/Annum

Sodium Acetate Anhydrous 0.27 0.52 Kg/Annum

Sodium Ascorbate 0.12 0.09 Kg/Annum

Sodium Bi Carbonate 4.00 1.08 Kg/Annum

Sodium Carbonate Anhydrous 3.84 2.86 Kg/Annum

Sodium Chloride 3848.83 5354.96 Kg/Annum

Sodium CMC 1.70 2.20 Kg/Annum

Sodium Deoxycholate 13.40 13.42 Kg/Annum

Sodium Dihydrogen Phosphate Dihydrate 2.11 2.63 Kg/Annum

Sodium Hydroxide 1481.14 1959.94 Kg/Annum

Sodium Hydroxide BP/IP (Merck) 1.10 0.53 Kg/Annum

Sodium Hypochlorite 274.90 194.85 Ltr/A

Sodium Thiosulphate 14.44 22.40 Kg/Annum

Soyabean Oil 216.11 420.50 Kg/Annum

Succinic Acid Disodium Hexahydrate 5.73 8.46 Kg/Annum

Sucrose Ferro 541.28 506.36 Kg/Annum

Tert. Butanol 0 0.00 Ltr/A

Thiomersal 0.32 0.38 Kg/Annum
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Tri Sodium Citrate 1.12 0.08 Kg/Annum

Tween 20 (Polysorbate 20) 0.42 0.50 Ltr/A

Tween 80 (Polysorbit 80) 0.75 0.58 Ltr/A

Working Cell Bank 2 5.00 Nos./Y

Plasma Snake Venom Antiserum 30843.77 44862.68 Ltr/A

Plasma Rabbies Antiserum 15199.57 8016.80 Ltr/A

Anti-D Immunoglobulin Monoclonal 17.22 9.33 Ltr/A

Follicle Stimulating Hormone FSH 0.03 0.04 Kg/Annum

FSH HP (Bsv Bioscience) 0.04 0.06 Kg/Annum

Menotrophin HP 0.22 0.48 Kg/Annum

Human Chorionic Gonadotropin Bsv Bio 0.33 0.08 Kg/Annum

Human Chorionic Gonadotropin plain 0.00018 0.00 Kg/Annum

Normal Immunoglobulin 588.32 501.04 Ltr/A

Phosphoric Acid (Orthophosphoric Acid) 6.90 5.62 Ltr/A

Polymyxyn B Sulphate Micronised 13.59 20.85 Kg/Annum

Streptokinase Bulk 21.89 6.17 Ltr/A

Tetanus Immunoglobulin 32.31 42.10 Kg/Annum

Urokinase Powder 0.25 0.04 Kg/Annum

Goserelin Acetate 0.02 0.01 Kg/Annum

CUPRIC SULPHATE PENTAHYDRATE 0 0.00 Kg/Annum

MANGANESE SULPHATE MONOHYDRATE 0.007 0.00 Kg/Annum

SULPHURIC ACID 0.10 0.00 Ltr/A

RESOMER RG 503 H 0.02 0.01 Kg/Annum

Leuprolide Acetate 1.16 2.32 Kg/Annum

HYDROCHLORIC ACID Concentrated Ph. Eur. 4.45 7.06 Ltr/A

CHLOROFORM EMPROVE GRADE 591.33 1253.43 Ltr/A

UTI Bulk 356.60 269.77 Kg/Annum

DL-Alfa Tocopherol 0.18 0.37 Kg/Annum

Ultra Glutamine-1 0 0.00 Ltr/A

Urea 39.43 0.00 Kg/Annum

Isopropyl alcohol (IPA) Ph, EU 82.48 0.00 Ltr/A

Potassium Dihydrogen phosphate 0 0.00 Kg/Annum

PEARLITOL PF MANNITOL 23.47 27.95 Kg/Annum

FETAL CLONE 1 470.50 218.00 Ltr/A

Plasma Paste Adsorbant 3.12 0.40 Kg/Annum

Erythrocyte Stroma Adsorbant 5.12 0.64 Kg/Annum

WATER FOR INJECTION 10 ML I.P. 893001.00 1082613.00 Nos./Y

EXCELL - ANTIFOAM 2.93 0.92 Ltr/A

WORKING CELL BANK, MANTI-D 6 2.00 Nos./Y

ALBUTIN 20 % 18.00 8.00 Qnt/Y

CD MEDIA 3 16.61 7.82 Kg/Annum
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D(+) GLUCOSE (DEXTROSE) 7.31 4.13 Kg/Annum

Amphotericin B USP Micronised 25.75 48.71 Kg/Annum

Glycine 1610 1847.03 Kg/Annum

Menotrophin 0.15 0.25 Kg/Annum

rHCG Working cell bank 1 0.00 Nos./Y

TRIS ( Tromethamine) 3.15 0.99 Kg/Annum

SODIUM HYDROXIDE PH EUR, BP, JP, USP 16.22 4.53 Kg/Annum

SODIUM CHLORIDE BP, EP, JP, USP 0 0.00 Kg/Annum

HYDROCHLORIC ACID USP, BP, EP, JP 0 0.00 Ltr/A

ETHANOL, 100% 0 0.00 Ltr/A

O-PHOSPHORIC ACID, 85% USP, BP, PH.EUR 1.34 0.51 Ltr/A

WORKING CELL BANK, MANTI-D 0 2.00 Nos./Y

SODIUM PHOSPHATE, MONOBASIC , MONOHYD 1.38 0.57 Kg/Annum

SODIUM PHOSPHATE, DIBASIC, HEPTAHYDRATE 7.33 2.57 Kg/Annum

GLYCINE USP 8.65 3.26 Kg/Annum

DME MEDIUM HIGH GLUCOSE 82.18 39.79 Kg/Annum

SODIUM BI CARBONATE UPS FCC 19.67 9.18 Kg/Annum

L-ARGININE, NON-ANIMAL 0.62 0.27 Kg/Annum

L-ASPARAGINE, SUITABLE FOR CELL CULTURE 0.17 0.09 Kg/Annum

L-GLUTAMINE, NON-ANIMAL, POWDER. 1.10 0.50 Kg/Annum

SODIUM PYRUVATE, SUITABLE FOR HYBRIDOMA 0.53 0.25 Kg/Annum

2-MERCAPTOETHANOL 0.04 0.02 Ltr/A

SILDENAFIL CITRATE IP (Virchow) 0.02 0.02 Kg/Annum

DEXTROSE IP (ROQUETTE) 0.16 0.00 Kg/Annum

CITRIC ACID MONOHYDRATE IP (MERCK) 0.05 0.05 Kg/Annum

DISODIUM HYDROGEN PHOSPHATE ANH. MERCK 0 0.00 Kg/Annum

COLISTIMITHATE SODIUM 0.04 0.80 Kg/Annum

CARBOPROST TROMETHAMINE IP 0.36 0.24 Kg/Annum

BALANCD CHO FEED 4 (POWDER) 6.72 4.46 Kg/Annum

L-GLUTAMINE 200 MM 56.90 16.80 Ltr/A

Soyabean Casein Digest Medium 33.00 38.50 Kg/Annum

SODIUM CHLORIDE INJ 1 ML EXTERNAL 832618.00 1279254.00 Nos./Y

SODIUM HYDROXIDE, NF/FCC 0.19 0.00 Kg/Annum

ACETONE USP, BP, EP 0 2.40 Ltr/A

CETRORELIX ( AS ACETATE) 0.04 0.01 Kg/Annum

LACTOSE MONOHYDRATE STERILE MEDIA FILL 2 1 Kg/Annum

DME MEDIUM HIGH GLUCOSE 10 L 1.04 0.00 Kg/Annum

DISODIUM SUCCINATE HEXAHYDRATE FINAR 0 0.00 Kg/Annum

NORMAL IMMUNOGLOBULIN BULK (VIRCHOW) 1366.39 1638.81 Ltr/A

SUCROSE PFANSTIEHL 3.58 0.01 Kg/Annum

POLOXAMER 188 EMPROVE 0.52 0.25 Kg/Annum
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DISOD. SUCCINATE HEXAHYDRATE PFANSTIEHL 0.10 0.01 Kg/Annum

ETHYL ACETATE EMPROVE ESSENTIAL 0.15 0.00 Kg/Annum

PLASMA RABIES ANTISERUM – EXPORT 2439.83 2059.70 Ltr/A

BALANCD CHO FEED 4 -1L 1.01 0.33 Kg/Annum

CD MEDIA 3 – 5L 1.56 0.20 Kg/Annum

DIPTHERIA ANTITOXIN PLASMA 0 0.00 Ltr/A

RABIES ANTISERUM PLASMA 1160.89 0.15 Ltr/A

HUMAN CHORIONIC GONADOTROPIN TECHWELL 0.06 0.09 Kg/Annum

R- ANTI D WORKING CELL BANK 9 2.00 Nos./Y

ETHYL ACETATE EMPROVE ESSENTIAL 0 0.00 Kg/Annum

Human chorionic Gonadotrophin Haoran 0.71 0.37 Ltr/A

HUMAN NORMAL IMMUNOGLOBULIN BIO 999.70 93.92 Ltr/A

CD MEDIA 3 100 L 1.96 1.95 Kg/Annum

TRIS (HYDROXYMETHYL AMINOMETHANE) 4.89 0.50 Kg/Annum

Phenol Crystals I.P 0.25 0.13 Kg/Annum

Streptokinase Powder 0.0002 0.30 Kg/Annum

4) Fuel Consumption
Fuel Name Consent quantity Actual Quantity UOM
LDO (ltr/Day) 528054 527447 Ltr/A

Diesel (Ltrs/Day) 2170 5191 Ltr/A

Part-C

Pollution discharged to environment/unit of output (Parameter as specified in the consent issued)
[A] Water
Pollutants Detail Quantity of

Pollutants
discharged (kL/day)

Concentration of Pollutants
discharged(Mg/Lit) Except
PH,Temp,Colour

Percentage of
variation from
prescribed standards
with reasons

Quantity Concentration %variation Standard Reason
pH 0 7.32 0 5.5 - 9.0 -

Suspended Solids 8.8 94 0 100 mg/l -

BOD 1.5 16.4 0 100 mg/l -

COD 4.9 52.08 0 250 mg/l -

Oil & Grease 0.8 9 0 10 mg/l -

Chlorides 9.6 102.6 0 600 mg/l -

Sulphates 4.3 45.62 0 1000 mg/l -

Total Dissolved solid 110.2 1172 0 2100 mg/l -

[B] Air (Stack)
Pollutants Detail Quantity of

Pollutants
discharged
(kL/day)

Concentration of Pollutants
discharged(Mg/NM3)

Percentage of
variation from
prescribed
standards with
reasons

Quantity Concentration %variation Standard Reason
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Boiler Stack- Particulate
Matters (TPM)

16.1 47.94 0 150 mg/Nm3 -

Boiler Stack- Sulphur Dioxide
(SO2)

1.65 0 0 270 Kg/Day -

DG Stack- Particulate Matters
(TPM)

16.4 48.8 0 150 mg/Nm3 -

DG Stack- Particulate Matters
(SO2)

0.069 0 0 150 mg/Nm3 -

Part-D

HAZARDOUS WASTES
1) From Process
Hazardous Waste Type Total During Previous

Financial year
Total During Current
Financial year

UOM

4.1 Oil sludge or emulsion 1.8 0.9374 KL/A

5.1 Used or spent oil 0 0 KL/A

28.1 Process Residue and wastes 13.28464 18.4291 MT/A

28.5 Date-expired products 8.6375 0.132 MT/A

33.1 Empty barrels /containers /liners contaminated with hazardous
chemicals /wastes

0 0 Nos./Y

28.6 Spent organic solvents 0 0 KL/A

29.5 Spent catalysts 0 0 Nos./Y

28.4 Off specification products 0.4785 0 MT/A

35.3 Chemical sludge from waste water treatment 1.9205 6.7115 MT/A

37.2 Ash from incinerator and flue gas cleaning residue 0.1433 0.534 MT/A

Other Hazardous Waste 0 0 MT/A

2) From Pollution Control Facilities
Hazardous Waste Type Total During Previous Financial

year
Total During Current Financial
year

UOM

35.3 Chemical sludge from waste water treatment 1.9205 6.7115 MT/A

37.2 Ash from incinerator and flue gas cleaning residue 0.1433 0.534 MT/A

Part-E

SOLID WASTES
1) From Process
Non Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
Waste Card Board Paper + Scrap Material 59.3 61.52 MT/A

2) From Pollution Control Facilities
Non Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
NA 0 0 Kg/Annum

3) Quantity Recycled or Re-utilized within the
unit
Waste Type Total During Previous Financial

year
Total During Current Financial
year

UOM

0 0 0 Kg
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0 0 0 Kg

Part-F

Please specify the characteristics(in terms of concentration and quantum) of hazardous as well as solid wastes and
indicate disposal practice adopted for both these categories of wastes.

1) Hazardous Waste
Type of Hazardous Waste Generated Qty of Hazardous

Waste
UOM Concentration of Hazardous

Waste
4.1 Oil sludge or emulsion 0.9374 KL/A Bio Oil

5.1 Used or spent oil 0 KL/A NA

28.1 Process Residue and wastes 18.4291 MT/A Organic chemical Mixture

28.5 Date-expired products 0.132 MT/A Chemical

33.1 Empty barrels /containers /liners contaminated with hazardous
chemicals /wastes

0 MT/A NA

35.3 Chemical sludge from waste water treatment 6.7115 MT/A Organic chemical Mixture

28.6 Spent organic solvents 0 KL/A NA

37.2 Ash from incinerator and flue gas cleaning residue 0.534 MT/A Organic chemical Mixture

28.4 Off specification products 0 MT/A NA

29.5 Spent catalysts 0 MT/A NA

Other Hazardous Waste 0 MT/A NA

2) Solid Waste
Type of Solid Waste Generated Qty of Solid Waste UOM Concentration of Solid Waste
Waste Cardboard Boxes + Metal Scrap 61.52 MT/A NA

Part-G

Impact of the pollution Control measures taken on conservation of natural resources and consequently on the cost of
production.

Description Reduction in
Water
Consumption
(M3/day)

Reduction in Fuel
& Solvent
Consumption
(KL/day)

Reduction in
Raw Material
(Kg)

Reduction in
Power
Consumption
(KWH)

Capital
Investment(in
Lacs)

Reduction in
Maintenance(in
Lacs)

NA 0 0 0 0 0 0

Part-H

Additional measures/investment proposal for environmental protection abatement of pollution, prevention of pollution.
[A] Investment made during the period of Environmental
Statement
Detail of measures for Environmental Protection Environmental Protection Measures Capital Investment

(Lacks)
Digital Online Environment Display Board Compliance & Awareness 5

Replacing LDO to Pipe Natural Gas Environment & Carbon Foot Print Reduction 40

Green Belt development Environment & Carbon Foot Print Reduction 1

[B] Investment Proposed for next Year
Detail of measures for Environmental Protection Environmental Protection Measures Capital Investment (Lacks)
Substituting Conventional Electricity to Solar Energy Environment & Carbon Foot Print Reduction 190
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Part-I

Any other particulars for improving the quality of the environment.

Particulars
NA

Name & Designation
Kakasaheb Lonkar - General Manager

UAN No:
MPCB-ENVIRONMENT_STATEMENT-0000048890

Submitted On:
29-09-2022
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Form 4
See rules 6(5),13(8),16(6) and 20(2) of Hazardous and other wastes 2016

FORM FOR FILING ANNUAL RETURNS

[ To be submitted to state pollution control board/pollution control committee by 30th June of every year for the preceeding period April to
march]

Unique Application Number: Submitted On: Industry Type :
MPCB-HW_ANNUAL_RETURN-0000026535 16-05-2022 Generator

Submitted for Year: 
April 2021 to March 2022

1. Name of the generator/operator of facility Address of the unit/facility
Bharat Serums and Vaccines Ltd Plot K-27, K-27 /1 & K-27 Part, Additional MIDC,

Ambernath (East), 421506

1b. Authorization Number Date of issue Date of validity of
consent

Format1.0/ROK/UAN No. 00000107780/O/2201001329 Jan 28, 2022 Jun 30, 2022

2. Name of the authorised person Full address of authorised person
Venkatesh Chindarkar Plot K-27, Additional MIDC, Ambernath (East), 421506

Telephone Fax Email
9920510646 - venkatesh.chindarkar@bharatserums.com

3.Production during the year (product wise), wherever applicable

Product Type * Product Name * Consented
Quantity

Actual Quantity UOM

Pharmaceuticals formulations Injection and Vaccines 20.0000 9.427338 Lakhs number/month

Pharmaceuticals formulations r-FSH (Recombinant - Follicle Stimulating
Hormone

0.0090 0.015200952 Kg/Annum

Pharmaceuticals formulations r-HCG (Recombinant - Human Chronic
Gonadotropin)

0.1050 0 Kg/Annum

Pharmaceuticals formulations mAnti-D (Monoclonal Anti Rho-D
Immunoglobulin)

0.3000 0.11246 Kg/Annum

Pharmaceuticals formulations rAnti-D (Recombinant Anti Rho-D
Immunoglobulin)

0.6000 0.15191 Kg/Annum

PART A: To be filled by hazardous waste generators

1. Total Quantity of waste generated category wise

Type of hazardous waste Wate Name Consented Quantity Quantity UOM
4.1 Oil sludge or emulsion Oil Sludge Emulsion 2.500 0.9374 KL/Anum

5.1 Used or spent oil Used /Spent Oil 0.200 0 KL/Anum

28.1 Process Residue and wastes Process Residue 69.600 18.4291 MTA

28.5 Date-expired products Date Expired Products 0.100 0.132 MTA

33.1 Empty barrels /containers /liners
contaminated with hazardous chemicals
/wastes

Empty Barrels /container
/liner contaminated with
hazardous chemicals
/wastes

4200.000 0 numbers/anum
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35.3 Chemical sludge from waste water
treatment

ETP Sludge 6.000 6.7115 MTA

28.6 Spent organic solvents Spent Solvent 2.400 0 KL/Anum

28.5 Date-expired products Date Expired Products 0.420 0 KL/Anum

37.2 Ash from incinerator and flue gas
cleaning residue

Boiler Ash 1.560 0.534 MTA

29.5 Spent catalysts Spent Catalyst 10.000 0 numbers/anum

28.4 Off specification products Off Specification Products 0.600 0 MTA

Other Hazardous Waste Other Hazardous Waste 0.120 0 MTA

2. Quantity dispatched category wise.

Type of Waste Quantity of waste UOM Dispatched to Facility Name
4.1 Oil sludge or emulsion 0.9374 KL/Anum Disposal Facility Mumbai Waste

Management

5.1 Used or spent oil 0 KL/Anum 0 NA

28.1 Process Residue and wastes 18.4291 MTA Disposal Facility Mumbai Waste
Management Ltd. Taloja

28.5 Date-expired products 0.132 MTA Disposal Facility Mumbai Waste
Management Ltd. Taloja

33.1 Empty barrels /containers /liners
contaminated with hazardous chemicals
/wastes

0 numbers/anum 0 NA

35.3 Chemical sludge from waste water
treatment

6.7115 MTA 0 Mumbai Waste
Management Ltd. Taloja

28.6 Spent organic solvents 0 KL/Anum 0 NA

28.5 Date-expired products 0 KL/Anum 0 NA

37.2 Ash from incinerator and flue gas
cleaning residue

0.534 MTA Disposal Facility Mumbai Waste
Management Ltd. Taloja

29.5 Spent catalysts 0 numbers/anum 0 NA

28.4 Off specification products 0 MTA 0 Mumbai Waste
Management Ltd. Taloja

Other Hazardous Waste 0 MTA 0 NA

3. Quantity Utilised in-house,If any

Type of Waste Name of Waste Quantity of Waste UOM
NA 0 KL/Anum

4. Quantity in storage at the end of the year

Type of Waste Name of Waste Quantity of Waste UOM
NA 0 KL/Anum

5. Quantity disposed in landfills as such and after treatment

Type Quantity UOM
Direct landfilling NA KL/Anum

Landfill after treatment NA KL/Anum

6. Quantity incinerated (if applicable) UOM

NA KL/Anum

PART B: To be filled bt Treatment,storage, and disposal facility operators

 
1.Total Quantity received UOM State Name
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NA KL/Anum Maharashtra

2. Quantity in stock at the beginning of the year UOM

NA KL/Anum

3. Quantity treated UOM

NA KL/Anum

4. Quantity disposed in landfills as such and after treatment

Type Quantity UOM
Direct landfilling NA KL/Anum

Landfill after treatment NA KL/Anum

5. Quantity incinerated (if applicable) UOM

NA KL/Anum

6. Quantiry processed other than specified above UOM

NA KL/Anum

7. Quantity in storage at the end of the year. UOM

NA KL/Anum

PART C: To be filled by recyclers or co-processors or other users

1. Quantity of waste received during the year

Waste Name/Category Country Name State Name Quantity of waste received from
domestic sources

Quantity of waste
imported(If any)

Units

NA India Maharashtra NA NA KL/Anum

2. Quantity in stock at the beginning of the year

Waste Name/Category Quantity UOM
NA NA KL/Anum

3. Quantity of waste recycled or co-procesed or used

Name of Waste Type of Waste Quantity UOM
NA NA NA KL/Anum

4. Quantity of products dispatched (wherever applicable)

Name of product Quantity UOM
NA NA KL/Anum

5. Total quantity of waste generated

Waste name/category quantity UOM
NA NA KL/Anum

6. Total quantity of waste disposed

Waste name/category quantity UOM
NA NA KL/Anum

7. Total quantity of waste re-exported (If Applicable)

Waste name/category quantity UOM
NA NA KL/Anum

8. Quantity in storage at the end of the year

Waste name/category quantity UOM
NA NA KL/Anum

9. Quantity disposed in landfills as such and after treatment

Type Quantity UOM
Direct landfilling NA KL/Anum
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Landfill after treatment NA KL/Anum

10. Quantity incinerated (if applicable) UOM

NA KL/Anum

Personal Details

Place Date Designation
Ambernath 2020-06-22 Assistant Vice President
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Form - IV
(See rule 13)

Bio Medical Waste Annual Return for the Calender Year - 2021

Application Type: Industry Calender Year
2021

Submit To
SRO-Kalyan II

1) Particulars

i) First Name
Venkatesh

ii) Middle Name
Vishwanath

iii) Last Name
Chindarkar

iv) Designation
Assistant Vice President

v) Aadhaar No
678727550318

vi) PAN No
AAKPC6704F

vii) Address as per Aadhaar Card
C/22, Room No 5, Municipal Colony,
Road No. 6, ParkSite, Vikhroli West,
Mumbai 400079

viii) Tel. No.
9920510646

ix) Fax No.
NA

x) e-mail
venkatesh.chindarkar@bharatserums.co
m

xi) URL of website
www.bharatserums.com

 

2) Details of the Industry

i) Name of the Industry
Bharat Serums and Vaccines Ltd.

ii) Email
venkatesh.chindarkar@bharatserums.com

iii) Name of the contact person
Prajwal Rayandekar

iv) Contact No.
9765076267

3) Address of the Industry

i) Building Name/Building
No./Survey Number
Bharat Serums and Vaccines Ltd, Plot
K-27

ii) Street / Village
Anandnagar, Additional MIDC,

iii) City / Taluka
Ambernath

iv) District
Thane

v) Pin-Code Number
421506

vi) Near by Landmark

vii) Latitude coordinate
19.175252

viii) Longitude coordinate
73.205861

ix) Ownership
Private

Details of valid Combined Consent and BMW Authorization (CCA)

i)Authorization No.
SRO-KALYAN II/BMW_AUTH/1908000179
- 2019

ii)Authorization validity Date
Aug 8 2022 12:00:00:AM

 

5) Status of Consents under Water Act and Air Act

i)Consent Number
Format 1.0/BO/PSO/CC-1810000404

ii)Consent validity Date
Jun 30 2022 12:00:00:AM

 

6) Total No of Beds (As per valid Authorization)

7) Registration Number (e.g. Bombay Nursing Home reg. no.,MSDC,MBTC) Format 1.0/BO/PSO/CC-1810000404

8) Registration Expiry Date Jun 30 2022 12:00:00:AM

9) Faculty of Medicine
Medical

10) Name of the Common Bio-Medical Waste Treatment Facility Operator through which wastes are disposed of
M/s.Mumbai Waste Management Ltd., Taloja
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11) Details of BMW
i) Authorized BMW Quantity Kg/month (as per valid CCA)

Yellow 400.00000 Red 26.00000 Blue 25.00000 White 800.00000

ii) Bio Medical Waste Generated (Kg/month)

Yellow 107.50000 Red 30.23300 Blue White 725.34000

iii) Quantity of Biomedical waste given to CBMWTDF (kg/Month)

Yellow 107.5000 Red 30.2330 Blue White 725.3400 General Solid Waste

12) Details trainings conducted on BMW
i) Number of trainings conducted on BMW Management.
3

ii) Number of personnel trained
28

iii) Number of personnel trained at the time of induction

iv) number of personnel not undergone any training so far

v) whether standard manual for training is available?
Yes

vi) any other information
NA

13) Details of the accident occurred during the year
i) Number of Accidents occurred

ii) Number of the persons affected

iii) Remedial Action taken (Please attach details if any)
No

iv) Any Fatality occurred, If yes details.
No

14) Liquid waste generated and treatment methods in place. How many times you have not met the standards in a year?
Yes

15) Is the disinfection method or sterilization meeting the log 4 standards? How many times you have not met the standards in
a year?
Yes

17) Whether HCE intended to Sale / Handover liquid BMW for R&D purpose
No

Place
Ambernath

Designation
Assistant Vice President - IR & Admin

Date
16-05-2022
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Sustainability 

Mumbai Waste Management Limited 

CERTIFICATE OF MEMBERSHIP 

M. BHARAT SRUms ANO VAcCINeS LmTO 
is a registered member of Ambern at) 

CBMW-TSDF at MIDC - Taloja for 

safe and secure disposal of 

Bio-Medical waste. 

Bio-Hazard 

Registration No: MWML-BMW-NvM2oV2 

This Certificate is valid up to 
Date: 3)Mar 2024 For 

No Beds. 

Beds. 

Somnath Malgar 
Director 

An ISO 9001:2015 / ISO 14001: 2015 / ISO 45001:2018 Certified Company 

Certificated No:MWML-BMW-202 3 -2024y /o8243 

ANNEXURE R-1/3 (Colly.)
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Manifest For Hazardous And Other Waste
 

Submitted Date : 23-04-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines
Limited

Plot K-27, Additional MIDC, Ambernath
- East, 421506

9765076267 prajwal.rayandekar@bharatserums.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000215950 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-06/AQ-7465 Taloja, MIDC 8422877169 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 23-04-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.274 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 M

Number of Containers Physical Form Special Handling Instructions And Additional Information
16 Solid In Bags. Use Hand gloves, Mask while Handling.

2 23-04-2022 28.1
Process
Residue

and
wastes

Process
Residue

1.8 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
139 S In Bags. Use Hand gloves, Mask while Handling.

3 23-04-2022 5.1 Used
or spent

oil

Spent
Oil of
DG

0.038 KL CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
2 Liquid In Drum for disposal.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 11-05-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines
Limited

Plot K-27, Additional MIDC, Ambernath -
East, 421506

9765076267 prajwal.rayandekar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000223025 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-06/AQ-7465 Taloja, MIDC 8422877169 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 11-05-2022 28.1
Process
Residue

and
wastes

Process
Residue

1.89 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
145 Semisolid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 31-05-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines
Ltd.

Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bharatserums.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000230592 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 7039344265 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 31-05-2022 28.1
Process
Residue

and
wastes

Process
Residue

1.298 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
72 Semisolid In Bags. Use Hand gloves, Mask while Handling.

2 31-05-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP Sludge 0.28 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
20 Semisolid In Bags. Use Hand gloves, Mask while Handling.

3 31-05-2022 28.1
Process
Residue

and
wastes

Process
Residue

(A07321013)

0.054 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
3 Semisolid In Bags. Use Hand gloves, Mask while Handling.

4 31-05-2022 28.1
Process
Residue

and
wastes

Process
Residue

(A07421012)

0.108 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
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Manifest For Hazardous And Other Waste
 

Submitted Date : 08-06-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines
Ltd.

Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bharatserums.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000233259 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-06/AQ-7465 Taloja, MIDC 8999141005 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 08-06-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.76 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
37 Semi solid In Bags. Use Hand gloves, Mask while Handling.

2 08-06-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.12 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
8 Semisolid In Bags. Use Hand gloves, Mask while Handling.

281



Manifest For Hazardous And Other Waste
 

Submitted Date : 16-06-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines
Ltd.

Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bharatserums.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000235736 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 7039244265 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 16-06-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.71 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
55 Semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 24-06-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000239207 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-46/BM-4617 Taloja, MIDC 8828261223 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 24-06-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.57 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
45 Semi solid In Bags. Use Hand gloves, Mask while Handling.

2 24-06-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.165 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
8 Semisolid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 01-07-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000241868 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-46/BM-5646 Taloja, MIDC 9148455230 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 01-07-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.5 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
42 Semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 11-07-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000244727 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile No. Transporter Email

Mumbai Waste Management Limited, Plot
No. P - 32 and P - 32 (part), MIDC, Taloja,

Panvel.

MH-46/F-1573 Taloja, MIDC 7799554813 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 11-07-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.125 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
6 Semisolid In Bags. Use Hand gloves, Mask while Handling.

2 11-07-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.345 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
30 Semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 18-07-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000246572 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-46/BM-5647 Taloja, MIDC 6370654525 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 18-07-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.55 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
46 Semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 25-07-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000249121 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-46/BM-5643 Taloja, MIDC 7738407230 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 25-07-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.63 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
37 Semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 29-07-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000250542 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-46/BM-5641 Taloja, MIDC 7620269994 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 28-07-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.48 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
36 Semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 05-08-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000252656 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-46/BM-5647 Taloja, MIDC 6370654525 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 05-08-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.059 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
3 Semisolid In Bags. Use Hand gloves, Mask while Handling.

2 05-08-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.631 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

8422877169 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
32 Semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 12-08-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000254508 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 7039488073 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 12-08-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.395 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
29 Semi solid In Bags. Use Hand gloves, Mask while Handling.

2 12-08-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.205 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
9 Semisolid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 19-08-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000256209 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 7039488073 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 19-08-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.44 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
37 Semi solid In Bags. Use Hand gloves, Mask while Handling.

2 19-08-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.28 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
12 Semisolid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 26-08-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000258837 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 7639244265 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 26-08-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.59 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
51 Semi solid In Bags. Use Hand gloves, Mask while Handling.

2 26-08-2022 ETP
Sludge

0.34 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
14 Semisolid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 09-09-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000263764 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-46/BM-5641 Taloja, MIDC 8805154033 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 09-09-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.73 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
60 Semi solid In Bags. Use Hand gloves, Mask while Handling.

2 09-09-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.15 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
8 Semisolid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 17-09-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

venkatesh.chindarkar@bharatserums.com Plot K-27, Additional MIDC,
Ambernath - East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000268040 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 7039244266 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 17-09-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.13 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
7 Semi solide In Bags. Use Hand gloves, Mask while Handling.

2 17-09-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.33 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
28 Semi Solid In Bags. Use Hand gloves, Mask while Handling.

294



Manifest For Hazardous And Other Waste
 

Submitted Date : 23-09-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000270020 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 7039244265 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 23-09-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.13 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
7 Semisolid In Bags. Use Hand gloves, Mask while Handling.

2 23-09-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.31 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
23 Semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 30-09-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000272754 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 7039244265 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 30-09-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.116 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
6 Semisolid In Bags. Use Hand gloves, Mask while Handling.

2 30-09-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.264 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
18 Semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 08-10-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000274851 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter Address Transporter Mobile

No.
Transporter Email

Mumbai Waste Management Limited,
Plot No. P - 32 and P - 32 (part), MIDC,

Taloja, Panvel.

MH-06/AQ-7465 Taloja, MIDC 9082330958 mwml@ramky.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 08-10-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.125 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
5 Semisolid In Bags. Use Hand gloves, Mask while Handling.

2 08-10-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.265 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml@ramky.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
26 Semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 14-10-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738167311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000277067 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 7039244265 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 14-10-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.29 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

9082330958 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
26 Semi solid In Bags. Use Hand gloves, Mask while Handling.

2 14-10-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.12 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

9082330958 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
5 Semisolid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 21-10-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000279891 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-46/BM-5646 Taloja, MIDC 9148455230 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 21-10-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.47 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

9082330958 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
25 Semi solid In Bags. Use Hand gloves, Mask while Handling.

2 21-10-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.10 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

9082330958 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
5 Semisolid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 03-11-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000283009 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 7880385883 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 03-11-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.3 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

9082330958 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
27 Semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 10-11-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000285958 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 8828261192 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 10-11-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.125 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
12 Semi solid In Bags. Use Hand gloves, Mask while Handling.

2 10-11-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.125 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
6 Semisolid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 17-11-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000289243 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-06/AQ-7465 Taloja, MIDC 7039488073 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 17-11-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.110 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
5 Semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 24-11-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath - East,
421506

7386901598 hemant.jain@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000292119 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-46/BM-5641 Taloja, MIDC 7620269994 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 24-11-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.313 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
19 Semi solid In Bags. Use Hand gloves, Mask while Handling.

2 24-11-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.117 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
5 Semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 09-12-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath -
East, 421506

7738168311 kakasaheb.lonkar@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000297896 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 7039244265 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 09-12-2022 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.05 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
2 Semisolid In Bags. Use Hand gloves, Mask while Handling.

2 09-12-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.12 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
15 Semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 23-12-2022

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat serums & Vaccines Ltd Plot K-27, Additional MIDC, Ambernath - East,
421506

8291951899 prashant.joshi@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000303796 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 7620269994 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 23-12-2022 35.3
Chemical

sludge
from
waste
water

treatment

Process
Residue

0.060 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7039244265 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
3 semi solid In Bags. Use Hand gloves, Mask while Handling.

2 23-12-2022 28.1
Process
Residue

and
wastes

Process
Residue

0.160 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7039244265 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
12 semi solid In Bags. Use Hand gloves, Mask while Handling.

305



Manifest For Hazardous And Other Waste
 

Submitted Date : 16-01-2023

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat serums & Vaccines Ltd Plot K-27, Additional MIDC, Ambernath - East,
421506

8291951899 prashant.joshi@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000312969 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-46/BM-5642 Taloja, MIDC 9004647193 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 01-01-1900 28.1
Process
Residue

and
wastes

Process
Residue

0.442 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
33 semi solid In Bags. Use Hand gloves, Mask while Handling.

2 16-01-2023 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.028 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
2 semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 23-01-2023

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat serums & Vaccines Ltd Plot K-27, Additional MIDC, Ambernath - East,
421506

8291951899 prashant.joshi@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000315531 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-46/F-4937 Taloja, MIDC 8976832953 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 23-01-2023 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.038 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
4 semi solid In Bags. Use Hand gloves, Mask while Handling.

2 01-01-1900 28.1
Process
Residue

and
wastes

Process
Residue

0.052 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
5 semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 08-02-2023

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat serums & Vaccines Ltd Plot K-27, Additional MIDC, Ambernath - East,
421506

8291951899 prashant.joshi@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000321095 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-46/BM-4617 Taloja, MIDC 9137285065 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 08-02-2023 28.1
Process
Residue

and
wastes

Process
Residue

0.42 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
28 semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 24-02-2023

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat serums & Vaccines Ltd Plot K-27, Additional MIDC, Ambernath - East,
421506

8291951899 prashant.joshi@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000326868 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 7768870348 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 24-02-2023 28.1
Process
Residue

and
wastes

Process
Residue

0.35 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

6370654525 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
32 semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 10-03-2023

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serums & Vaccines Ltd. Plot K-27, Additional MIDC, Ambernath - East,
421506

8291951899 prashant.patil@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/AS(T)/UAN No.0000142200/CR/2301001317 dated

13/01/2023
MPCB-HW_MANIFEST-0000332357 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 3039244265 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 10-03-2023 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.118 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
9 Semi solid In Bags. Use Hand gloves, Mask while Handling.

2 10-03-2023 28.1
Process
Residue

and
wastes

Process
Residue

0.472 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
37 Semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 17-03-2023

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat serums & Vaccines Ltd Plot K-27, Additional MIDC, Ambernath - East,
421506

8291951899 prashant.joshi@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000334788 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 7620269994 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 17-03-2023 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.037 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

9598761429 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
2 semi solid In Bags. Use Hand gloves, Mask while Handling.

2 17-03-2023 28.1
Process
Residue

and
wastes

Process
Residue

0.41 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

9598761429 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
22 semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 07-04-2023

Apply as Generator

Unit Name Plant Name Submit To
Bharat Serums & Vaccines Ltd M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat serums & Vaccines Ltd Plot K-27, Additional MIDC, Ambernath - East,
421506

8291951899 prashant.joshi@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000344671 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 8264144593 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 01-01-1900 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Sludge

0.105 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
7 semi solid In Bags. Use Hand gloves, Mask while Handling.

2 07-04-2023 28.1
Process
Residue

and
wastes

Process
Residue

0.755 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
56 semi solid In Bags. Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 10-04-2023

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serum & Vaccines
Ltd

Bharat Serums and Vaccines Limited Plot No. K-27,
Anand Nagar, M.I.D.C. Ambernath Thane 421506

8291951899 prashant.joshi@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/ROK/UAN No. 00000107780/O/2201001329 dt. 28/01/22 MPCB-HW_MANIFEST-0000345341 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-46/BM-4701 Taloja, MIDC 8928830805 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 10-04-2023 28.4 Off
specification

products

Chemicals 0.205 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
5 semi solid Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 14-04-2023

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serum & Vaccines
Ltd

Bharat Serums and Vaccines Limited Plot No. K-27,
Anand Nagar, M.I.D.C. Ambernath Thane 421506

8291951899 prashant.joshi@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/AS(T)/UAN No.0000142200/CR/2301001317 MPCB-HW_MANIFEST-0000347302 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-46/F-1573 Taloja, MIDC 7400461793 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 14-04-2023 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Waste

0.039 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
2 semi solid Use Hand gloves, Mask while Handling.

2 01-01-1900 28.1
Process
Residue

and
wastes

Process
Residue

0.341 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
24 Semi Solid Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 22-04-2023

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serum & Vaccines
Ltd

Bharat Serums and Vaccines Limited Plot No. K-27,
Anand Nagar, M.I.D.C. Ambernath Thane 421506

8291951899 prashant.joshi@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/AS(T)/UAN No.0000142200/CR/2301001317 MPCB-HW_MANIFEST-0000350686 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-46/BM-5641 Taloja, MIDC 9559381745 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 22-04-2023 28.1
Process
Residue

and
wastes

Chemicals 0.270 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
21 semi solid Use Hand gloves, Mask while Handling.

2 01-01-1900 MT CHWTSDF Maharashtra
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Manifest For Hazardous And Other Waste
 

Submitted Date : 05-05-2023

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serum & Vaccines
Ltd

Bharat Serums and Vaccines Limited Plot No. K-27,
Anand Nagar, M.I.D.C. Ambernath Thane 421506=

8291951899 prashant.joshi@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/AS(T)/UAN No.0000142200/CR/2301001317 MPCB-HW_MANIFEST-0000354703 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 8264144593 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 05-05-2023 28.1
Process
Residue

and
wastes

Process
Residue

&
waste

0.60 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
64 semi solid Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 12-05-2023

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serum & Vaccines
Ltd

Bharat Serums and Vaccines Limited Plot No. K-27,
Anand Nagar, M.I.D.C. Ambernath Thane 421506

8291951899 prashant.joshi@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/AS(T)/UAN No.0000142200/CR/2301001317 MPCB-HW_MANIFEST-0000357178 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 7039244265 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 12-05-2023 28.1
Process
Residue

and
wastes

Process
Residue

&
waste

0.490 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
45 Semi Solid Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 19-05-2023

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serum & Vaccines
Ltd

Bharat Serums and Vaccines Limited Plot No. K-27,
Anand Nagar, M.I.D.C. Ambernath Thane 421506

8291951899 prashant.joshi@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/AS(T)/UAN No.0000142200/CR/2301001317 MPCB-HW_MANIFEST-0000359927 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 8591321502 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 19-05-2023 28.1
Process
Residue

and
wastes

Process
Residue

&
waste

0.72 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
56 Semi Solid Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 26-05-2023

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serum & Vaccines
Ltd

Bharat Serums and Vaccines Limited Plot No. K-27,
Anand Nagar, M.I.D.C. Ambernath Thane 421506

8291951899 prashant.joshi@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/AS(T)/UAN No.0000142200/CR/2301001317 MPCB-HW_MANIFEST-0000362538 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 7039488073 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 26-05-2023 35.3
Chemical

sludge
from
waste
water

treatment

ETP
Waste

0.061 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
5 Semi Solid Use Hand gloves, Mask while Handling.

2 26-05-2023 28.1
Process
Residue

and
wastes

Process
Residue

&
waste

0.199 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
15 Semi Solid Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 02-06-2023

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serum & Vaccines
Ltd

Bharat Serums and Vaccines Limited Plot No. K-27,
Anand Nagar, M.I.D.C. Ambernath Thane 421506

8291951899 prashant.joshi@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/AS(T)/UAN No.0000142200/CR/2301001317 MPCB-HW_MANIFEST-0000365218 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 9833223463 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 02-06-2023 28.1
Process
Residue

and
wastes

Process
Residue

&
waste

0.230 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
16 Semi Solid Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 10-06-2023

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serum & Vaccines
Ltd

Bharat Serums and Vaccines Limited Plot No. K-27,
Anand Nagar, M.I.D.C. Ambernath Thane 421506

8291951899 prashant.joshi@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/AS(T)/UAN No.0000142200/CR/2301001317 MPCB-HW_MANIFEST-0000368576 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 7039244265 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 10-06-2023 28.1
Process
Residue

and
wastes

Process
Residue

&
waste

0.380 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
28 Semi Solid Use Hand gloves, Mask while Handling.
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Manifest For Hazardous And Other Waste
 

Submitted Date : 16-06-2023

Apply as Generator

Unit Name Plant Name Submit To
M/s. Bharat Serums & Vaccines Ltd. M/s Bharat Serums & Vaccines Ltd. SRO-Kalyan II

Sender name and mailing address (including phone no. and email.)
Sender Name Sender Address Sender Mobile No. Sender Email

Bharat Serum & Vaccines
Ltd

Bharat Serums and Vaccines Limited Plot No. K-27,
Anand Nagar, M.I.D.C. Ambernath Thane 421506

8291951899 prashant.joshi@bsvgroup.com

Sender authorisation No Manifest Document No Membership No (If any)
Format1.0/AS(T)/UAN No.0000142200/CR/2301001317 MPCB-HW_MANIFEST-0000370548 MWML-HzW-AMB-674

Transporter's name and address (including phone no. and email.)
Transporter Name Vehicle No. Transporter

Address
Transporter Mobile

No.
Transporter Email

Mumbai Waste Management
Limited, Plot No. P - 32 and P - 32

(part), MIDC, Taloja, Panvel.

MH-06/AQ-7463 Taloja, MIDC 6307643278 mwml.tpt@resustainability.com

Waste Disposal Details
Sr
No

Date Waste
Category

Waste
Name

Waste
QTY

Waste
Unit

Waste
Disposal

To

Facility State Name of
unit

Address
of unit

Contact of
unit

Email of unit

1 16-06-2023 28.1
Process
Residue

and
wastes

Process
Residue

&
waste

0.600 MT CHWTSDF M/s. Mumbai
Waste

Management
Ltd. (MWML),

Taloja,
Raigad.

Maharashtra M/s. Mumbai
Waste

Management
Ltd. (MWML)

Taloja,
Raigad.

7880385883 mwml.tpt@resustainability.com

Number of Containers Physical Form Special Handling Instructions And Additional Information
48 Semi Solid Use Hand gloves, Mask while Handling.
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ANNEXURE R-1/5 (Colly.)
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ANNEXURE R-1/6 (Colly.)
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ADITYA ENVIRONMENTAL SERVICES PVT. LTD. 
Testing Laboratory is certified by ISO 9001:2015&ISO 45001:2018 
Recognized by MoEFCC as “Environmental Laboratory” valid up to 24.04.2024 
Laboratory: P-1, MIDC Mohopada, Rasayani, Dist. Raigad, 410222, E-mail: pglab@aespl.co.in 
Tel: 9112844844, CIN: U74999MH2001PTC132091 UDYAM-MH-19-0029787   
                                                                                                                                                                                              TC-7085 

 We Are Listening & Want to Improve - Complaint Register is Available with us Page 1 of 1 
Reg. Office: 107, Hiren Light Industrial Estate, Mogul Lane, Mahim, Mumbai - 400016Tel: 022 42127500 E-mail: contact@aespl.co.in 

Test Report 
(Wastewater) 

Ref. No.: AESPL/LAB/C/W-23/06/236                                                       Issue Date: 03/07/2023 
Name of Customer& Contact 
Details 

: Bharat Serums & Vaccines Ltd. 
Mr. Kakasaheb Lonkar, 77381 68311,  
Email - kakasaheb.lonkar@bsvgroup.com  

Name of Site  : Plot No. K-27, Anand Nagar, Additional M.I.D.C. Ambernath (East) 
Thane 421501 

Nature of Sample : Effluent Location of Sample : ETP Inlet 
Date of Sample Drawn  : 23/06/2023 Time of Sample Drawn : 1.30 pm 
Sample Drawn By : AESPL 

consultancy 
division 

Transported By : AESPL 
consultancy 
division 

Date of Sample Receipt : 24/06/2023 Sample Identification : W- 23/06/236 
Sample Quantity & Container  : A-1lit, Plastic can; F-1lit, Plastic can & B-500 ml, Amber colored 

Glass bottle 
Date of Sample Analysis : 24/06/2023 to 30/06/2023 
Environmental Conditions at site : Water Temperature: 25°C, Air Temperature: 32°C, 

Surrounding was clean. 
Transportation Condition : A: pH <2.0 with H2SO4, B: pH <2.0 with H2SO4   &  

F: < 6°C   Water Temperature: < 6°C, Cold storage. 

Project/ Job number : PO#4600013147 dtd 22Jun23 
Reference of Sampling : AESPL/LAB/QR/7.3.3/R-02 
Method of Sampling & Preservation : AESPL/LAB/SOP/7.3.1/W-01 
Environmental Condition while Testing : Ambient Temperature: 32°C and Humidity: 57% 

Sr.No. Parameter Result Method of analysis 
1.  pH @ 25°C 6.80 APHA-2023(4500H+-B) 

2.  Suspended Solids @ 103°C, mg/l 44 APHA-2023(2540-D) 

3.  Chemical Oxygen Demand, mg/l 90 APHA-2023(5220-B) 

4.  Biochemical Oxygen Demand 
@ 27°C for 3 days, mg/l 

33 IS-3025 (Part 44) RA2019 

5.  Total Dissolved Solids @ 180°C, 
mg/l 

40 APHA-2023(2540-C) 

6.  Chloride as Cl-, mg/l 750 APHA-2023(4500Cl--B) 

7.  Sulphate as SO4
2-, mg/l 90.87 APHA-2023(4500SO4

2--E) 

8.  Total Kjeldahl Nitrogen as N, mg/l 47.04 APHA-2023(4500Norg-C) 

9.  Phosphorus as P, mg/l < 0.04 APHA-2023(4500P-C) 

10.  Oil & Grease, mg/l < 2.0 IS-3025 (Part 39) RA2019 
Note: 

1. The test report shall not be reproduced except in full, without written approval of laboratory. 

2. Results relate only to the items tested. 

3. Any query related to this report will be entertained within 15 days of the report issue 

date only and the sample will also be retained for the same period.  

 
 

 

Reshma S. Patil 

(Authorized Signatory) 

 

-End of Test Report- 
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mailto:pglab@aespl.co.in
mailto:contact@aespl.co.in
mailto:kakasaheb.lonkar@bsvgroup.com


ADITYA ENVIRONMENTAL SERVICES PVT. LTD. 
Testing Laboratory is certified by ISO 9001:2015&ISO 45001:2018 
Recognized by MoEFCC as “Environmental Laboratory” valid up to 24.04.2024 
Laboratory: P-1, MIDC Mohopada, Rasayani, Dist. Raigad, 410222, E-mail: pglab@aespl.co.in 
Tel: 9112844844, CIN: U74999MH2001PTC132091 UDYAM-MH-19-0029787   
                                                                                                                                                                                              TC-7085 

 We Are Listening & Want to Improve - Complaint Register is Available with us Page 1 of 1 
Reg. Office: 107, Hiren Light Industrial Estate, Mogul Lane, Mahim, Mumbai - 400016Tel: 022 42127500 E-mail: contact@aespl.co.in 

Test Report 
(Wastewater) 

Ref. No.: AESPL/LAB/C/W-23/06/237                                                       Issue Date: 03/07/2023 
Name of Customer& Contact 
Details 

: Bharat Serums & Vaccines Ltd. 
Mr. Kakasaheb Lonkar, 77381 68311,  
Email - kakasaheb.lonkar@bsvgroup.com  

Name of Site  : Plot No. K-27, Anand Nagar, Additional M.I.D.C. Ambernath (East) 
Thane 421501 

Nature of Sample : Effluent Location of Sample : ETP Outlet 
Date of Sample Drawn  : 23/06/2023 Time of Sample Drawn : 1.45 pm 
Sample Drawn By : AESPL 

consultancy 
division 

Transported By : AESPL 
consultancy 
division 

Date of Sample Receipt : 24/06/2023 Sample Identification : W- 23/06/237 
Sample Quantity & Container  : A-1lit, Plastic can; F-1lit, Plastic can & B-500 ml, Amber colored 

Glass bottle 
Date of Sample Analysis : 24/06/2023 to 30/06/2023 
Environmental Conditions at site : Water Temperature: 25°C, Air Temperature: 32°C, 

Surrounding was clean. 
Transportation Condition : A: pH <2.0 with H2SO4, B: pH <2.0 with H2SO4   &  

F: < 6°C   Water Temperature: < 6°C, Cold storage. 

Project/ Job number : PO#4600013147 dtd 22Jun23 
Reference of Sampling : AESPL/LAB/QR/7.3.3/R-02 
Method of Sampling & Preservation : AESPL/LAB/SOP/7.3.1/W-01 
Environmental Condition while Testing : Ambient Temperature: 32°C and Humidity: 57% 

Sr.No. Parameter Result Method of analysis 
1.  pH @ 25°C 7.35 APHA-2023(4500H+-B) 

2.  Suspended Solids @ 103°C, mg/l 4 APHA-2023(2540-D) 

3.  Chemical Oxygen Demand, mg/l 40 APHA-2023(5220-B) 

4.  Biochemical Oxygen Demand 
@ 27°C for 3 days, mg/l 

15 IS-3025 (Part 44) RA2019 

5.  Total Dissolved Solids @ 180°C, 
mg/l 

1330 APHA-2023(2540-C) 

6.  Chloride as Cl-, mg/l 550 APHA-2023(4500Cl--B) 

7.  Sulphate as SO4
2-, mg/l 92.58 APHA-2023(4500SO4

2--E) 

8.  Total Kjeldahl Nitrogen as N, mg/l 7.84 APHA-2023(4500Norg-C) 

9.  Phosphorus as P, mg/l < 0.04 APHA-2023(4500P-C) 

10.  Oil & Grease, mg/l < 2.0 IS-3025 (Part 39) RA2019 
Note: 

1. The test report shall not be reproduced except in full, without written approval of laboratory. 

2. Results relate only to the items tested. 

3. Any query related to this report will be entertained within 15 days of the report issue 

date only and the sample will also be retained for the same period.  

 
 

 

Reshma S. Patil 

(Authorized Signatory) 

 

-End of Test Report- 
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mailto:pglab@aespl.co.in
mailto:contact@aespl.co.in
mailto:kakasaheb.lonkar@bsvgroup.com


ADITYA ENVIRONMENTAL SERVICES PVT. LTD. 
Testing Laboratory is certified by ISO 9001:2015&ISO 45001:2018 
Recognized by MoEFCC as “Environmental Laboratory” valid up to 24.04.2024 
Laboratory: P-1, MIDC Mohopada, Rasayani, Dist. Raigad, 410222, E-mail: pglab@aespl.co.in 
Tel: 9112844844, CIN: U74999MH2001PTC132091 UDYAM-MH-19-0029787   
                                                                                                                                                                                              TC-7085 

 We Are Listening & Want to Improve - Complaint Register is Available with us Page 1 of 1 
Reg. Office: 107, Hiren Light Industrial Estate, Mogul Lane, Mahim, Mumbai - 400016Tel: 022 42127500 E-mail: contact@aespl.co.in 

Test Report 
(Wastewater) 

Ref. No.: AESPL/LAB/C/W-23/06/238                                                      Issue Date: 03/07/2023 
Name of Customer& Contact 
Details 

: Bharat Serums & Vaccines Ltd. 
Mr. Kakasaheb Lonkar, 77381 68311,  
Email - kakasaheb.lonkar@bsvgroup.com  

Name of Site  : Plot No. K-27, Anand Nagar, Additional M.I.D.C. Ambernath (East) 
Thane 421501 

Nature of Sample : Effluent Location of Sample : STP Inlet 
Date of Sample Drawn  : 23/06/2023 Time of Sample Drawn : 2.00 pm 
Sample Drawn By : AESPL 

consultancy 
division 

Transported By : AESPL 
consultancy 
division 

Date of Sample Receipt : 24/06/2023 Sample Identification : W- 23/06/238 
Sample Quantity & Container  : A-1lit, Plastic can; F-1lit, Plastic can & B-500 ml, Amber colored 

Glass bottle 
Date of Sample Analysis : 24/06/2023 to 30/06/2023 
Environmental Conditions at site : Water Temperature: 25°C, Air Temperature: 32°C, 

Surrounding was clean. 
Transportation Condition : A: pH <2.0 with H2SO4, B: pH <2.0 with H2SO4   &  

F: < 6°C   Water Temperature: < 6°C, Cold storage. 

Project/ Job number : PO#4600013147 dtd 22Jun23 
Reference of Sampling : AESPL/LAB/QR/7.3.3/R-02 
Method of Sampling & Preservation : AESPL/LAB/SOP/7.3.1/W-01 
Environmental Condition while Testing : Ambient Temperature: 32°C and Humidity: 57% 

Sr.No. Parameter Result Method of analysis 
1.  pH @ 25°C 6.52 APHA-2023(4500H+-B) 

2.  Suspended Solids @ 103°C, mg/l 52 APHA-2023(2540-D) 

3.  Chemical Oxygen Demand, mg/l 330 APHA-2023(5220-B) 

4.  Biochemical Oxygen Demand 
@ 27°C for 3 days, mg/l 

117 IS-3025 (Part 44) RA2019 

5.  Total Dissolved Solids @ 180°C, 
mg/l 

480 APHA-2023(2540-C) 

6.  Oil & Grease, mg/l < 2.0 IS-3025 (Part 39) RA2019 
Note: 

1. The test report shall not be reproduced except in full, without written approval of laboratory. 

2. Results relate only to the items tested. 

3. Any query related to this report will be entertained within 15 days of the report issue 

date only and the sample will also be retained for the same period.  

 
 

 

Reshma S. Patil 

(Authorized Signatory) 

 

-End of Test Report- 
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mailto:pglab@aespl.co.in
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ADITYA ENVIRONMENTAL SERVICES PVT. LTD. 
Testing Laboratory is certified by ISO 9001:2015&ISO 45001:2018 
Recognized by MoEFCC as “Environmental Laboratory” valid up to 24.04.2024 
Laboratory: P-1, MIDC Mohopada, Rasayani, Dist. Raigad, 410222, E-mail: pglab@aespl.co.in 
Tel: 9112844844, CIN: U74999MH2001PTC132091 UDYAM-MH-19-0029787   
                                                                                                                                                                                              TC-7085 

 We Are Listening & Want to Improve - Complaint Register is Available with us Page 1 of 1 
Reg. Office: 107, Hiren Light Industrial Estate, Mogul Lane, Mahim, Mumbai - 400016Tel: 022 42127500 E-mail: contact@aespl.co.in 

Test Report 
(Wastewater) 

Ref. No.: AESPL/LAB/C/W-23/06/239                                                      Issue Date: 03/07/2023 
Name of Customer& Contact 
Details 

: Bharat Serums & Vaccines Ltd. 
Mr. Kakasaheb Lonkar, 77381 68311,  
Email - kakasaheb.lonkar@bsvgroup.com  

Name of Site  : Plot No. K-27, Anand Nagar, Additional M.I.D.C. Ambernath (East) 
Thane 421501 

Nature of Sample : Effluent Location of Sample : STP Outlet 
Date of Sample Drawn  : 23/06/2023 Time of Sample Drawn : 2.10 pm 
Sample Drawn By : AESPL 

consultancy 
division 

Transported By : AESPL 
consultancy 
division 

Date of Sample Receipt : 24/06/2023 Sample Identification : W- 23/06/239 
Sample Quantity & Container  : A-1lit, Plastic can; F-1lit, Plastic can & B-500 ml, Amber colored 

Glass bottle 
Date of Sample Analysis : 24/06/2023 to 30/06/2023 
Environmental Conditions at site : Water Temperature: 25°C, Air Temperature: 32°C, 

Surrounding was clean. 
Transportation Condition : A: pH <2.0 with H2SO4, B: pH <2.0 with H2SO4   &  

F: < 6°C   Water Temperature: < 6°C, Cold storage. 

Project/ Job number : PO#4600013147 dtd 22Jun23 
Reference of Sampling : AESPL/LAB/QR/7.3.3/R-02 
Method of Sampling & Preservation : AESPL/LAB/SOP/7.3.1/W-01 
Environmental Condition while Testing : Ambient Temperature: 32°C and Humidity: 57% 

Sr. 
No. 

Parameter Result 
MPCB 

consent 
limits 

Method of analysis 

1.  pH @ 25°C 6.50 -- APHA-2023(4500H+-B) 

2.  Suspended Solids @ 103°C, mg/l 4.0 < 100 APHA-2023(2540-D) 

3.  Chemical Oxygen Demand, mg/l 20 -- APHA-2023(5220-B) 

4.  Biochemical Oxygen Demand 
@ 27°C for 3 days, mg/l 

6.8 < 30 IS-3025 (Part 44) RA2019 

5.  Total Dissolved Solids @ 180°C, 
mg/l 

290 -- APHA-2023(2540-C) 

6.  Oil & Grease, mg/l < 2.0 -- IS-3025 (Part 39) RA2019 
Conformity Statement:  Water sample is within permissible limits prescribed by MPCBw.r.t. 
above mentioned tests. 
Note: 

1. The test report shall not be reproduced except in full, without written approval of laboratory. 

2. Results relate only to the items tested. 

3. Any query related to this report will be entertained within 15 days of the report issue 

date only and the sample will also be retained for the same period.  

4. Decision Rule is applied.  
 

 

Reshma S. Patil 

(Authorized Signatory) 

 

-End of Test Report- 
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ADITYA ENVIRONMENTAL SERVICES PVT. LTD. 
Testing Laboratory is certified by ISO 9001:2015&ISO 45001:2018 
Recognized by MoEFCC as “Environmental Laboratory” valid up to 24.04.2024 
Laboratory: P-1, MIDC Mohopada, Rasayani, Dist. Raigad, 410222, E-mail: pglab@aespl.co.in 
Tel: 9112844844, CIN: U74999MH2001PTC132091 UDYAM-MH-19-0029787                                                                            
                                                                                                                                                                                        TC-7085 

 We Are Listening & Want to Improve - Complaint Register is Available with us Page 1 of 3 
Reg. Office: 107, Hiren Light Industrial Estate, Mogul Lane, Mahim, Mumbai - 400016Tel: 022 42127500 E-mail: contact@aespl.co.in 

Test Report 
(Water) 

Ref. No.: AESPL/LAB/C/W-23/06/240                                                        Issue Date: 03/07/2023 
Name of Customer & 
Contact Details 

: Bharat Serums & Vaccines Ltd. 
Mr. Kakasaheb Lonkar, Mobile +91-77381 68311,  
Email - kakasaheb.lonkar@bsvgroup.com  

Name of Site  : Plot No. K-27, Anand Nagar, Additional M.I.D.C. Ambernath (East) Thane 
421501 

Nature of Sample : Surface Water Location of Sample : Chikoli Dam - Inlet 
Point west side 

Date of Sample Drawn  : 23/06/2023 Time of Sample Drawn : 2.50 pm 

Sample Drawn By : AESPL consultancy 
division 

Transported By : AESPL consultancy 
division 

Date of Sample Receipt : 24/06/2023 Sample Identification : W- 23/06/240 

Sample Quantity & 
Container  

: A-1lit; Plastic can, B-500ml; Amber colored glass bottle, C-500ml; Plastic 
can, D-500ml; Plastic can, E-1lit; PT FT & F-1lit; Plastic can. 

Date of Sample Analysis : 24/06/2023 to 30/06/2023 
Environmental Conditions at site : Water Temperature: 25°C, Air Temperature: 32°C, 

surrounding was clean. 
Transportation Condition : A:<2.0 with H2SO4, B: <2.0 with H2SO4, C<2.0 with HNO3, 

D->9.0 with NaOH, E:< 6°C & F:< 6°C  
Water Temperature: < 6°C, Cold storage. 

Project/ Job number : PO#4600013147 dtd 22Jun23 
Reference of Sampling : AESPL/LAB/QR/7.3.3/R-02 
Method of Sampling & Preservation : AESPL/LAB/SOP/7.3.1/W-01 
Environmental Condition while Testing : Ambient Temperature: 30.6°C and Humidity: 48% 
Sr.No. Parameter Result Method of Analysis 

1.  Colour, Hazen units < 5.0 IS-3025(P-4) RA2017 
2.  pH@25 °C  6.87 IS-3025(P-11) 2022 
3.  Turbidity, NTU <2.0 IS-3025(P-10) RA2017 
4.  Residual Chlorine, mg/l <0.56 IS-3025(P-26) RA2019 
5.  Hardness as CaCO3, mg/l  84 IS-3025(P-21) RA2019 
6.  Alkalinity as CaCO3, mg/l 62 IS-3025(P-23) RA2019 
7.  Calcium as Ca, mg/l 22.4 IS-3025(P-40) RA2019 
8.  Magnesium as Mg, mg/l  6.8 IS-3025(P-46) RA2019 
9.  Iron as Fe, mg/l 0.032 IS-3025(P-53) RA2019 
10.  Chlorides as Cl-, mg/l  21 IS-3025(P-32) RA2019 
11.  Sulphate as SO4

2-, mg/l 20.5 IS-3025(P-24) 2022 
12.  Total dissolved Solids, mg/l 136 IS-3025(P-16) RA2017 
13.  Fluorides as F-, mg/l  0.34 IS-3025(P-60) RA2019 
14.  Dissolved Oxygen, mg/l 5.6 IS-3025(P-38) RA2019 
15.  Chemical oxygen demand, mg/l 20 IS-3025(P-58) RA2017 

16.  
Biochemical Oxygen Demand 
@27°C 3days, mg/l 

6.9 IS-3025(P-44) RA2019 
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 We Are Listening & Want to Improve - Complaint Register is Available with us Page 2 of 3 
Reg. Office: 107, Hiren Light Industrial Estate, Mogul Lane, Mahim, Mumbai - 400016Tel: 022 42127500 E-mail: contact@aespl.co.in 

Test Report 
(Water) 

Ref. No.: AESPL/LAB/C/W-23/06/240                                                        Issue Date: 03/07/2023 
 
 

Note: 
1. The test report shall not be reproduced except in full, without written approval of laboratory. 

2. Results relate only to the items tested. 

3. Any query related to this report will be entertained within 15 days of the report issue 
date only and the sample will also be retained for the same period.  

 
 
 
 

Reshma S. Patil 

(Authorized Signatory) 

 

 
-End of Test Report- 
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ADITYA ENVIRONMENTAL SERVICES PVT. LTD. 
Testing Laboratory is certified by ISO 9001:2015&ISO 45001:2018 
Recognized by MoEFCC as “Environmental Laboratory” valid up to 24.04.2024 
Laboratory: P-1, MIDC Mohopada, Rasayani, Dist. Raigad, 410222, E-mail: pglab@aespl.co.in 
Tel: 9112844844, CIN: U74999MH2001PTC132091 UDYAM-MH-19-0029787 

 

We Are Listening & Want to Improve - Complaint Register is Available with us                    Page 3 of 3 
                                            Reg. Office: 107, Hiren Light Industrial Estate, Mogul Lane, Mahim, Mumbai - 400016Tel: 022 42127500 E-mail: contact@aespl.co.in 

Test Report 
(Water) 

Ref. No.: AESPL/LAB/C/W-23/06/240                                                        Issue Date: 03/07/2023 
Name of Customer & Contact 
Details 

: Bharat Serums & Vaccines Ltd. 
Mr. Kakasaheb Lonkar, Mobile +91-77381 68311,  
Email - kakasaheb.lonkar@bsvgroup.com  

Name of Site  : Plot No. K-27, Anand Nagar, Additional M.I.D.C. Ambernath (East) Thane 
421501 

Nature of Sample : Surface Water Location of Sample : Chikoli Dam - Inlet 
Point west side 

Date of Sample Drawn  : 23/06/2023 Time of Sample Drawn : 2.50 pm 

Sample Drawn By : AESPL 
consultancy 
division 

Transported By : AESPL consultancy 
division 

Date of Sample Receipt : 24/06/2023 Sample Identification : W- 23/06/240 

Sample Quantity & Container  : F-1lit; Plastic can. 

Date of Sample Analysis : 24/06/2023 
Environmental Conditions at site : Water Temperature: 28°C, Air Temperature: 32°C, 

surrounding was clean. 
Transportation Condition : A:<2.0 with H2SO4, B: <2.0 with H2SO4, C<2.0 with HNO3, D-

>9.0 with NaOH, E:< 6°C & F:< 6°C  
Water Temperature: < 6°C, Cold storage. 

Project/ Job number : AESPL/BLD-E/22-23/EIA/009 
Reference of Sampling : AESPL/LAB/QR/7.3.3/R-02 
Method of Sampling & Preservation : AESPL/LAB/SOP/7.3.1/W-01 
Environmental Condition while Testing : Ambient Temperature: 30.6°C and Humidity: 48% 
Sr.No. Parameter Result Method of Analysis 

17.  Odour  Agreeable IS-3025(P-5) RA2017 
 
Note: 
1. The test report shall not be reproduced except in full, without written approval of laboratory. 

2. Results relate only to the items tested. 

3. Any query related to this report will be entertained within 15 days of the report issue date 
only and the sample will also be retained for the same period. 

 

 

 
 

Reshma S. Patil 

(Authorized Signatory) 

 

-End of Test Report- 
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ADITYA ENVIRONMENTAL SERVICES PVT. LTD. 
Testing Laboratory is certified by ISO 9001:2015&ISO 45001:2018 
Recognized by MoEFCC as “Environmental Laboratory” valid up to 24.04.2024 
Laboratory: P-1, MIDC Mohopada, Rasayani, Dist. Raigad, 410222, E-mail: pglab@aespl.co.in 
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 We Are Listening & Want to Improve - Complaint Register is Available with us Page 1 of 3 
Reg. Office: 107, Hiren Light Industrial Estate, Mogul Lane, Mahim, Mumbai - 400016Tel: 022 42127500 E-mail: contact@aespl.co.in 

Test Report 
(Water) 

Ref. No.: AESPL/LAB/C/W-23/06/241                                                        Issue Date: 03/07/2023 
Name of Customer & 
Contact Details 

: Bharat Serums & Vaccines Ltd. 
Mr. Kakasaheb Lonkar, Mobile +91-77381 68311,  
Email - kakasaheb.lonkar@bsvgroup.com  

Name of Site  : Plot No. K-27, Anand Nagar, Additional M.I.D.C. Ambernath (East) Thane 
421501 

Nature of Sample : Surface Water Location of Sample : Chikoli Dam - Inlet 
Point west side 

Date of Sample Drawn  : 23/06/2023 Time of Sample Drawn : 2.40 pm 

Sample Drawn By : AESPL consultancy 
division 

Transported By : AESPL consultancy 
division 

Date of Sample Receipt : 24/06/2023 Sample Identification : W- 23/06/241 

Sample Quantity & 
Container  

: A-1lit; Plastic can, B-500ml; Amber colored glass bottle, C-500ml; Plastic 
can, D-500ml; Plastic can, E-1lit; PT FT & F-1lit; Plastic can. 

Date of Sample Analysis : 24/06/2023 to 30/06/2023 
Environmental Conditions at site : Water Temperature: 25°C, Air Temperature: 32°C, 

surrounding was clean. 
Transportation Condition : A:<2.0 with H2SO4, B: <2.0 with H2SO4, C<2.0 with HNO3, 

D->9.0 with NaOH, E:< 6°C & F:< 6°C  
Water Temperature: < 6°C, Cold storage. 

Project/ Job number : PO#4600013147 dtd 22Jun23 
Reference of Sampling : AESPL/LAB/QR/7.3.3/R-02 
Method of Sampling & Preservation : AESPL/LAB/SOP/7.3.1/W-01 
Environmental Condition while Testing : Ambient Temperature: 30.6°C and Humidity: 48% 
Sr.No. Parameter Result Method of Analysis 

1.  Colour, Hazen units < 5.0 IS-3025(P-4) RA2017 
2.  pH@25 °C  6.24 IS-3025(P-11) 2022 
3.  Turbidity, NTU <2.0 IS-3025(P-10) RA2017 
4.  Residual Chlorine, mg/l <0.56 IS-3025(P-26) RA2019 
5.  Hardness as CaCO3, mg/l  82 IS-3025(P-21) RA2019 
6.  Alkalinity as CaCO3, mg/l 70 IS-3025(P-23) RA2019 
7.  Calcium as Ca, mg/l 20.8 IS-3025(P-40) RA2019 
8.  Magnesium as Mg, mg/l  7.29 IS-3025(P-46) RA2019 
9.  Iron as Fe, mg/l 0.032 IS-3025(P-53) RA2019 
10.  Chlorides as Cl-, mg/l  13 IS-3025(P-32) RA2019 
11.  Sulphate as SO4

2-, mg/l 15.87 IS-3025(P-24) 2022 
12.  Total dissolved Solids, mg/l 140 IS-3025(P-16) RA2017 
13.  Fluorides as F-, mg/l  0.33 IS-3025(P-60) RA2019 
14.  Dissolved Oxygen, mg/l 7.6 IS-3025(P-38) RA2019 
15.  Chemical oxygen demand, mg/l 10 IS-3025(P-58) RA2017 

16.  
Biochemical Oxygen Demand 
@27°C 3days, mg/l 

3.6 IS-3025(P-44) RA2019 
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ADITYA ENVIRONMENTAL SERVICES PVT. LTD. 
Testing Laboratory is certified by ISO 9001:2015&ISO 45001:2018 
Recognized by MoEFCC as “Environmental Laboratory” valid up to 24.04.2024 
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Tel: 9112844844, CIN: U74999MH2001PTC132091 UDYAM-MH-19-0029787                                                                            
                                                                                                                                                                                        TC-7085 

 We Are Listening & Want to Improve - Complaint Register is Available with us Page 2 of 3 
Reg. Office: 107, Hiren Light Industrial Estate, Mogul Lane, Mahim, Mumbai - 400016Tel: 022 42127500 E-mail: contact@aespl.co.in 

Test Report 
(Water) 

Ref. No.: AESPL/LAB/C/W-23/06/241                                                        Issue Date: 03/07/2023 
 
 

Note: 
1. The test report shall not be reproduced except in full, without written approval of laboratory. 

2. Results relate only to the items tested. 

3. Any query related to this report will be entertained within 15 days of the report issue 
date only and the sample will also be retained for the same period.  

 
 
 
 

Reshma S. Patil 

(Authorized Signatory) 

 

 
-End of Test Report- 
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We Are Listening & Want to Improve - Complaint Register is Available with us                    Page 3 of 3 
                                            Reg. Office: 107, Hiren Light Industrial Estate, Mogul Lane, Mahim, Mumbai - 400016Tel: 022 42127500 E-mail: contact@aespl.co.in 

Test Report 
(Water) 

Ref. No.: AESPL/LAB/C/W-23/06/241                                                        Issue Date: 03/07/2023 
Name of Customer & Contact 
Details 

: Bharat Serums & Vaccines Ltd. 
Mr. Kakasaheb Lonkar, Mobile +91-77381 68311,  
Email - kakasaheb.lonkar@bsvgroup.com  

Name of Site  : Plot No. K-27, Anand Nagar, Additional M.I.D.C. Ambernath (East) Thane 
421501 

Nature of Sample : Surface Water Location of Sample : Chikoli Dam - Inlet 
Point South side 

Date of Sample Drawn  : 23/06/2023 Time of Sample Drawn : 2.40 pm 

Sample Drawn By : AESPL 
consultancy 
division 

Transported By : AESPL consultancy 
division 

Date of Sample Receipt : 24/06/2023 Sample Identification : W- 23/06/241 

Sample Quantity & Container  : F-1lit; Plastic can. 

Date of Sample Analysis : 24/06/2023 
Environmental Conditions at site : Water Temperature: 25°C, Air Temperature: 32°C, 

surrounding was clean. 
Transportation Condition : A:<2.0 with H2SO4, B: <2.0 with H2SO4, C<2.0 with HNO3, D-

>9.0 with NaOH, E:< 6°C & F:< 6°C  
Water Temperature: < 6°C, Cold storage. 

Project/ Job number : AESPL/BLD-E/22-23/EIA/009 
Reference of Sampling : AESPL/LAB/QR/7.3.3/R-02 
Method of Sampling & Preservation : AESPL/LAB/SOP/7.3.1/W-01 
Environmental Condition while Testing : Ambient Temperature: 30.6°C and Humidity: 48% 
Sr.No. Parameter Result Method of Analysis 

17.  Odour  Agreeable IS-3025(P-5) RA2017 
 
Note: 
1. The test report shall not be reproduced except in full, without written approval of laboratory. 

2. Results relate only to the items tested. 

3. Any query related to this report will be entertained within 15 days of the report issue date 
only and the sample will also be retained for the same period. 

 

 

 
 

Reshma S. Patil 

(Authorized Signatory) 

 

-End of Test Report- 
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ADITYA ENVIRONMENTAL SERVICES PVT. LTD. 
Testing Laboratory is certified by ISO 9001:2015&ISO 45001:2018 
Recognized by MoEFCC as “Environmental Laboratory” valid up to 24.04.2024 
Laboratory: P-1, MIDC Mohopada, Rasayani, Dist. Raigad, 410222, E-mail: pglab@aespl.co.in 
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 We Are Listening & Want to Improve - Complaint Register is Available with us Page 1 of 3 
Reg. Office: 107, Hiren Light Industrial Estate, Mogul Lane, Mahim, Mumbai - 400016Tel: 022 42127500 E-mail: contact@aespl.co.in 

Test Report 
(Water) 

Ref. No.: AESPL/LAB/C/W-23/06/242                                                        Issue Date: 03/07/2023 
Name of Customer & 
Contact Details 

: Bharat Serums & Vaccines Ltd. 
Mr. Kakasaheb Lonkar, Mobile +91-77381 68311,  
Email - kakasaheb.lonkar@bsvgroup.com  

Name of Site  : Plot No. K-27, Anand Nagar, Additional M.I.D.C. Ambernath (East) Thane 
421501 

Nature of Sample : Surface Water Location of Sample : Chikoli Dam - Near 
BSV Premise West 
side 

Date of Sample Drawn  : 23/06/2023 Time of Sample Drawn : 2.00 pm 

Sample Drawn By : AESPL consultancy 
division 

Transported By : AESPL consultancy 
division 

Date of Sample Receipt : 24/06/2023 Sample Identification : W- 23/06/242 

Sample Quantity & 
Container  

: A-1lit; Plastic can, B-500ml; Amber colored glass bottle, C-500ml; Plastic 
can, D-500ml; Plastic can, E-1lit; PT FT & F-1lit; Plastic can. 

Date of Sample Analysis : 24/06/2023 to 30/06/2023 
Environmental Conditions at site : Water Temperature: 25°C, Air Temperature: 32°C, 

surrounding was clean. 
Transportation Condition : A:<2.0 with H2SO4, B: <2.0 with H2SO4, C<2.0 with HNO3, 

D->9.0 with NaOH, E:< 6°C & F:< 6°C  
Water Temperature: < 6°C, Cold storage. 

Project/ Job number : PO#4600013147 dtd 22Jun23 
Reference of Sampling : AESPL/LAB/QR/7.3.3/R-02 
Method of Sampling & Preservation : AESPL/LAB/SOP/7.3.1/W-01 
Environmental Condition while Testing : Ambient Temperature: 30.6°C and Humidity: 48% 
Sr.No. Parameter Result Method of Analysis 

1.  Colour, Hazen units < 5.0 IS-3025(P-4) RA2017 
2.  pH@25 °C  6.60 IS-3025(P-11) 2022 
3.  Turbidity, NTU <2.0 IS-3025(P-10) RA2017 
4.  Residual Chlorine, mg/l <0.56 IS-3025(P-26) RA2019 
5.  Hardness as CaCO3, mg/l  140 IS-3025(P-21) RA2019 
6.  Alkalinity as CaCO3, mg/l 125 IS-3025(P-23) RA2019 
7.  Calcium as Ca, mg/l 32.8 IS-3025(P-40) RA2019 
8.  Magnesium as Mg, mg/l  14.09 IS-3025(P-46) RA2019 
9.  Iron as Fe, mg/l 0.032 IS-3025(P-53) RA2019 
10.  Chlorides as Cl-, mg/l  49 IS-3025(P-32) RA2019 
11.  Sulphate as SO4

2-, mg/l 18.87 IS-3025(P-24) 2022 
12.  Total dissolved Solids, mg/l 220 IS-3025(P-16) RA2017 
13.  Fluorides as F-, mg/l  0.33 IS-3025(P-60) RA2019 
14.  Dissolved Oxygen, mg/l 5.9 IS-3025(P-38) RA2019 
15.  Chemical oxygen demand, mg/l 30 IS-3025(P-58) RA2017 

16.  
Biochemical Oxygen Demand 
@27°C 3days, mg/l 

12 IS-3025(P-44) RA2019 
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Test Report 
(Water) 

Ref. No.: AESPL/LAB/C/W-23/06/242                                                        Issue Date: 03/07/2023 
 
 

Note: 
1. The test report shall not be reproduced except in full, without written approval of laboratory. 

2. Results relate only to the items tested. 

3. Any query related to this report will be entertained within 15 days of the report issue 
date only and the sample will also be retained for the same period.  

 
 
 
 

Reshma S. Patil 

(Authorized Signatory) 

 

 
-End of Test Report- 
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Test Report 
(Water) 

Ref. No.: AESPL/LAB/C/W-23/06/242                                                        Issue Date: 03/07/2023 
Name of Customer & Contact 
Details 

: Bharat Serums & Vaccines Ltd. 
Mr. Kakasaheb Lonkar, Mobile +91-77381 68311,  
Email - kakasaheb.lonkar@bsvgroup.com  

Name of Site  : Plot No. K-27, Anand Nagar, Additional M.I.D.C. Ambernath (East) Thane 
421501 

Nature of Sample : Surface Water Location of Sample : Chikoli Dam - Near 
BSV Premise West 
side 

Date of Sample Drawn  : 23/06/2023 Time of Sample Drawn : 2.00 pm 

Sample Drawn By : AESPL 
consultancy 
division 

Transported By : AESPL consultancy 
division 

Date of Sample Receipt : 24/06/2023 Sample Identification : W- 23/06/242 

Sample Quantity & Container  : F-1lit; Plastic can. 

Date of Sample Analysis : 24/06/2023 
Environmental Conditions at site : Water Temperature: 25°C, Air Temperature: 32°C, 

surrounding was clean. 
Transportation Condition : A:<2.0 with H2SO4, B: <2.0 with H2SO4, C<2.0 with HNO3, D-

>9.0 with NaOH, E:< 6°C & F:< 6°C  
Water Temperature: < 6°C, Cold storage. 

Project/ Job number : AESPL/BLD-E/22-23/EIA/009 
Reference of Sampling : AESPL/LAB/QR/7.3.3/R-02 
Method of Sampling & Preservation : AESPL/LAB/SOP/7.3.1/W-01 
Environmental Condition while Testing : Ambient Temperature: 30.6°C and Humidity: 48% 
Sr.No. Parameter Result Method of Analysis 

17.  Odour  Agreeable IS-3025(P-5) RA2017 
 
Note: 
1. The test report shall not be reproduced except in full, without written approval of laboratory. 

2. Results relate only to the items tested. 

3. Any query related to this report will be entertained within 15 days of the report issue date 
only and the sample will also be retained for the same period. 

 

 

 
 

Reshma S. Patil 

(Authorized Signatory) 

 

-End of Test Report- 
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Test Report 
(Water) 

Ref. No.: AESPL/LAB/C/W-23/06/243                                                        Issue Date: 03/07/2023 
Name of Customer & 
Contact Details 

: Bharat Serums & Vaccines Ltd. 
Mr. Kakasaheb Lonkar, Mobile +91-77381 68311,  
Email - kakasaheb.lonkar@bsvgroup.com  

Name of Site  : Plot No. K-27, Anand Nagar, Additional M.I.D.C. Ambernath (East) Thane 
421501 

Nature of Sample : Surface Water Location of Sample : Chikoli Dam - Near 
BSV Premise South 
side 

Date of Sample Drawn  : 23/06/2023 Time of Sample Drawn : 2.15 pm 

Sample Drawn By : AESPL consultancy 
division 

Transported By : AESPL consultancy 
division 

Date of Sample Receipt : 24/06/2023 Sample Identification : W- 23/06/243 

Sample Quantity & 
Container  

: A-1lit; Plastic can, B-500ml; Amber colored glass bottle, C-500ml; Plastic 
can, D-500ml; Plastic can, E-1lit; PT FT & F-1lit; Plastic can. 

Date of Sample Analysis : 24/06/2023 to 30/06/2023 
Environmental Conditions at site : Water Temperature: 25°C, Air Temperature: 32°C, 

surrounding was clean. 
Transportation Condition : A:<2.0 with H2SO4, B: <2.0 with H2SO4, C<2.0 with HNO3, 

D->9.0 with NaOH, E:< 6°C & F:< 6°C  
Water Temperature: < 6°C, Cold storage. 

Project/ Job number : PO#4600013147 dtd 22Jun23 
Reference of Sampling : AESPL/LAB/QR/7.3.3/R-02 
Method of Sampling & Preservation : AESPL/LAB/SOP/7.3.1/W-01 
Environmental Condition while Testing : Ambient Temperature: 30.6°C and Humidity: 48% 
Sr.No. Parameter Result Method of Analysis 

1.  Colour, Hazen units < 5.0 IS-3025(P-4) RA2017 
2.  pH@25 °C  7.06 IS-3025(P-11) 2022 
3.  Turbidity, NTU <2.0 IS-3025(P-10) RA2017 
4.  Residual Chlorine, mg/l <0.56 IS-3025(P-26) RA2019 
5.  Hardness as CaCO3, mg/l  160 IS-3025(P-21) RA2019 
6.  Alkalinity as CaCO3, mg/l 112 IS-3025(P-23) RA2019 
7.  Calcium as Ca, mg/l 36 IS-3025(P-40) RA2019 
8.  Magnesium as Mg, mg/l  17.01 IS-3025(P-46) RA2019 
9.  Iron as Fe, mg/l 0.032 IS-3025(P-53) RA2019 
10.  Chlorides as Cl-, mg/l  49.5 IS-3025(P-32) RA2019 
11.  Sulphate as SO4

2-, mg/l 30.62 IS-3025(P-24) 2022 
12.  Total dissolved Solids, mg/l 240 IS-3025(P-16) RA2017 
13.  Fluorides as F-, mg/l  0.30 IS-3025(P-60) RA2019 
14.  Dissolved Oxygen, mg/l 6.5 IS-3025(P-38) RA2019 
15.  Chemical oxygen demand, mg/l 20 IS-3025(P-58) RA2017 

16.  
Biochemical Oxygen Demand 
@27°C 3days, mg/l 

8.7 IS-3025(P-44) RA2019 
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ADITYA ENVIRONMENTAL SERVICES PVT. LTD. 
Testing Laboratory is certified by ISO 9001:2015&ISO 45001:2018 
Recognized by MoEFCC as “Environmental Laboratory” valid up to 24.04.2024 
Laboratory: P-1, MIDC Mohopada, Rasayani, Dist. Raigad, 410222, E-mail: pglab@aespl.co.in 
Tel: 9112844844, CIN: U74999MH2001PTC132091 UDYAM-MH-19-0029787                                                                            
                                                                                                                                                                                        TC-7085 

 We Are Listening & Want to Improve - Complaint Register is Available with us Page 2 of 3 
Reg. Office: 107, Hiren Light Industrial Estate, Mogul Lane, Mahim, Mumbai - 400016Tel: 022 42127500 E-mail: contact@aespl.co.in 

 

Test Report 
(Water) 

Ref. No.: AESPL/LAB/C/W-23/06/243                                                        Issue Date: 03/07/2023 
 
 

Note: 
1. The test report shall not be reproduced except in full, without written approval of laboratory. 

2. Results relate only to the items tested. 

3. Any query related to this report will be entertained within 15 days of the report issue 
date only and the sample will also be retained for the same period.  

 
 
 
 

Reshma S. Patil 

(Authorized Signatory) 

 

 
-End of Test Report- 
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Test Report 
(Water) 

Ref. No.: AESPL/LAB/C/W-23/06/243                                                        Issue Date: 03/07/2023 
Name of Customer & Contact 
Details 

: Bharat Serums & Vaccines Ltd. 
Mr. Kakasaheb Lonkar, Mobile +91-77381 68311,  
Email - kakasaheb.lonkar@bsvgroup.com  

Name of Site  : Plot No. K-27, Anand Nagar, Additional M.I.D.C. Ambernath (East) Thane 
421501 

Nature of Sample : Surface Water Location of Sample : Chikoli Dam - Near 
BSV Premise South 
side 

Date of Sample Drawn  : 23/06/2023 Time of Sample Drawn : 2.15 pm 

Sample Drawn By : AESPL 
consultancy 
division 

Transported By : AESPL consultancy 
division 

Date of Sample Receipt : 24/06/2023 Sample Identification : W- 23/06/243 

Sample Quantity & Container  : F-1lit; Plastic can. 

Date of Sample Analysis : 24/06/2023 
Environmental Conditions at site : Water Temperature: 25°C, Air Temperature: 32°C, 

surrounding was clean. 
Transportation Condition : A:<2.0 with H2SO4, B: <2.0 with H2SO4, C<2.0 with HNO3, D-

>9.0 with NaOH, E:< 6°C & F:< 6°C  
Water Temperature: < 6°C, Cold storage. 

Project/ Job number : AESPL/BLD-E/22-23/EIA/009 
Reference of Sampling : AESPL/LAB/QR/7.3.3/R-02 
Method of Sampling & Preservation : AESPL/LAB/SOP/7.3.1/W-01 
Environmental Condition while Testing : Ambient Temperature: 30.6°C and Humidity: 48% 
Sr.No. Parameter Result Method of Analysis 

17.  Odour  Agreeable IS-3025(P-5) RA2017 
 
Note: 
1. The test report shall not be reproduced except in full, without written approval of laboratory. 

2. Results relate only to the items tested. 

3. Any query related to this report will be entertained within 15 days of the report issue date 
only and the sample will also be retained for the same period. 

 

 

 
 

Reshma S. Patil 

(Authorized Signatory) 

 

-End of Test Report- 
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ADITYA ENVIRONMENTAL SERVICES PVT. LTD. 
Testing Laboratory is certified by ISO 9001:2015&ISO 45001:2018 
Recognized by MoEFCC as “Environmental Laboratory” valid up to 24.04.2024 
Laboratory: P-1, MIDC Mohopada, Rasayani, Dist. Raigad, 410222, E-mail: pglab@aespl.co.in 
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 We Are Listening & Want to Improve - Complaint Register is Available with us Page 1 of 3 
Reg. Office: 107, Hiren Light Industrial Estate, Mogul Lane, Mahim, Mumbai - 400016Tel: 022 42127500 E-mail: contact@aespl.co.in 

Test Report 
(Water) 

Ref. No.: AESPL/LAB/C/W-23/06/244                                                        Issue Date: 03/07/2023 
Name of Customer & 
Contact Details 

: Bharat Serums & Vaccines Ltd. 
Mr. Kakasaheb Lonkar, Mobile +91-77381 68311,  
Email - kakasaheb.lonkar@bsvgroup.com  

Name of Site  : Plot No. K-27, Anand Nagar, Additional M.I.D.C. Ambernath (East) Thane 
421501 

Nature of Sample : Surface Water Location of Sample : Chikoli Dam - Near 
BSV Premise North 
side 

Date of Sample Drawn  : 23/06/2023 Time of Sample Drawn : 2.10 pm 

Sample Drawn By : AESPL consultancy 
division 

Transported By : AESPL consultancy 
division 

Date of Sample Receipt : 24/06/2023 Sample Identification : W- 23/06/244 

Sample Quantity & 
Container  

: A-1lit; Plastic can, B-500ml; Amber colored glass bottle, C-500ml; Plastic 
can, D-500ml; Plastic can, E-1lit; PT FT & F-1lit; Plastic can. 

Date of Sample Analysis : 24/06/2023 to 30/06/2023 
Environmental Conditions at site : Water Temperature: 25°C, Air Temperature: 32°C, 

surrounding was clean. 
Transportation Condition : A:<2.0 with H2SO4, B: <2.0 with H2SO4, C<2.0 with HNO3, 

D->9.0 with NaOH, E:< 6°C & F:< 6°C  
Water Temperature: < 6°C, Cold storage. 

Project/ Job number : PO#4600013147 dtd 22Jun23 
Reference of Sampling : AESPL/LAB/QR/7.3.3/R-02 
Method of Sampling & Preservation : AESPL/LAB/SOP/7.3.1/W-01 
Environmental Condition while Testing : Ambient Temperature: 30.6°C and Humidity: 48% 
Sr.No. Parameter Result Method of Analysis 

1.  Colour, Hazen units < 5.0 IS-3025(P-4) RA2017 
2.  pH@25 °C  6.59 IS-3025(P-11) 2022 
3.  Turbidity, NTU <2.0 IS-3025(P-10) RA2017 
4.  Residual Chlorine, mg/l <0.56 IS-3025(P-26) RA2019 
5.  Hardness as CaCO3, mg/l  84 IS-3025(P-21) RA2019 
6.  Alkalinity as CaCO3, mg/l 63 IS-3025(P-23) RA2019 
7.  Calcium as Ca, mg/l 22.4 IS-3025(P-40) RA2019 
8.  Magnesium as Mg, mg/l  6.8 IS-3025(P-46) RA2019 
9.  Iron as Fe, mg/l 0.034 IS-3025(P-53) RA2019 
10.  Chlorides as Cl-, mg/l  13 IS-3025(P-32) RA2019 
11.  Sulphate as SO4

2-, mg/l 28.75 IS-3025(P-24) 2022 
12.  Total dissolved Solids, mg/l 150 IS-3025(P-16) RA2017 
13.  Fluorides as F-, mg/l  0.34 IS-3025(P-60) RA2019 
14.  Dissolved Oxygen, mg/l 6.4 IS-3025(P-38) RA2019 
15.  Chemical oxygen demand, mg/l 10 IS-3025(P-58) RA2017 

16.  
Biochemical Oxygen Demand 
@27°C 3days, mg/l 

3.4 IS-3025(P-44) RA2019 
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 We Are Listening & Want to Improve - Complaint Register is Available with us Page 2 of 3 
Reg. Office: 107, Hiren Light Industrial Estate, Mogul Lane, Mahim, Mumbai - 400016Tel: 022 42127500 E-mail: contact@aespl.co.in 

 

Test Report 
(Water) 

Ref. No.: AESPL/LAB/C/W-23/06/244                                                        Issue Date: 03/07/2023 
 
 

Note: 
1. The test report shall not be reproduced except in full, without written approval of laboratory. 

2. Results relate only to the items tested. 

3. Any query related to this report will be entertained within 15 days of the report issue 
date only and the sample will also be retained for the same period.  

 
 
 
 

Reshma S. Patil 

(Authorized Signatory) 

 

 
-End of Test Report- 
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We Are Listening & Want to Improve - Complaint Register is Available with us                    Page 3 of 3 
                                            Reg. Office: 107, Hiren Light Industrial Estate, Mogul Lane, Mahim, Mumbai - 400016Tel: 022 42127500 E-mail: contact@aespl.co.in 

Test Report 
(Water) 

Ref. No.: AESPL/LAB/C/W-23/06/244                                                        Issue Date: 03/07/2023 
Name of Customer & Contact 
Details 

: Bharat Serums & Vaccines Ltd. 
Mr. Kakasaheb Lonkar, Mobile +91-77381 68311,  
Email - kakasaheb.lonkar@bsvgroup.com  

Name of Site  : Plot No. K-27, Anand Nagar, Additional M.I.D.C. Ambernath (East) Thane 
421501 

Nature of Sample : Surface Water Location of Sample : Chikoli Dam -  Near 
BSV Premise North 
side 

Date of Sample Drawn  : 23/06/2023 Time of Sample Drawn : 2.10 pm 

Sample Drawn By : AESPL 
consultancy 
division 

Transported By : AESPL consultancy 
division 

Date of Sample Receipt : 24/06/2023 Sample Identification : W- 23/06/244 

Sample Quantity & Container  : F-1lit; Plastic can. 

Date of Sample Analysis : 24/06/2023 
Environmental Conditions at site : Water Temperature: 25°C, Air Temperature: 32°C, 

surrounding was clean. 
Transportation Condition : A:<2.0 with H2SO4, B: <2.0 with H2SO4, C<2.0 with HNO3, D-

>9.0 with NaOH, E:< 6°C & F:< 6°C  
Water Temperature: < 6°C, Cold storage. 

Project/ Job number : AESPL/BLD-E/22-23/EIA/009 
Reference of Sampling : AESPL/LAB/QR/7.3.3/R-02 
Method of Sampling & Preservation : AESPL/LAB/SOP/7.3.1/W-01 
Environmental Condition while Testing : Ambient Temperature: 30.6°C and Humidity: 48% 
Sr.No. Parameter Result Method of Analysis 

17.  Odour  Agreeable IS-3025(P-5) RA2017 

 
Note: 
1. The test report shall not be reproduced except in full, without written approval of laboratory. 

2. Results relate only to the items tested. 

3. Any query related to this report will be entertained within 15 days of the report issue date 
only and the sample will also be retained for the same period. 

 

 

 
 

Reshma S. Patil 

(Authorized Signatory) 

 

-End of Test Report- 
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Area Parameters UOM Limit Results Remark
pH ‐ 5.5 ‐ 9.0 6.8 Within installed capacity limit
TSS mg/l 200 44 Pass w.r.t. outlet limit
TDS mg/l ‐ 40 Pass w.r.t. outlet limit
Chemical Oxygen Demand (COD) mg/l ‐ 90 Pass w.r.t. outlet limit
Biological Oxygen Demand (BOD) mg/l 450‐500 33 Within installed capacity limit
Sulphate SO4 mg/l 1000 90.87 Within installed capacity limit
Chloride  mg/l ‐ 750 Additional sample
Phosphate mg/l ‐ < 0.04 Additional sample
Nitrogen mg/l ‐ 47.04 Additional sample
Oil & Grease mg/l 40 < 2.0 Within installed capacity limit
pH ‐ 5.5 ‐ 9.0 7.35 Passed as per MPCB consent limit
TSS mg/l 100 4 Passed as per MPCB consent limit
TDS mg/l 2100 1330 Passed as per MPCB consent limit
Chemical Oxygen Demand (COD) mg/l 250 40 Passed as per MPCB consent limit
Biological Oxygen Demand (BOD) mg/l 100 15 Passed as per MPCB consent limit
Sulphate SO4 mg/l 1000 92.58 Passed as per MPCB consent limit
Chloride  mg/l 600 550 Passed as per MPCB consent limit
Phosphate mg/l 5 < 0.04 Passed as per MPCB consent limit
Nitrogen mg/l 50 7.84 Passed as per MPCB consent limit
Oil & Grease mg/l 10 < 2.0 Passed as per MPCB consent limit
pH ‐ 6.5 ‐ 8.5 6.52 Additional sample
TSS mg/l 400 52 Additional sample
TDS mg/l ‐ 480 Additional sample
Chemical Oxygen Demand (COD) mg/l ‐ 330 Additional sample
Biological Oxygen Demand (BOD) mg/l 650 117 Additional sample
Oil & Grease mg/l ‐ < 2.0 Additional sample
pH ‐ ‐ 6.5 Additional sample
TSS mg/l 100 4 Passed as per MPCB consent limit
TDS mg/l ‐ 290 Additional sample
Chemical Oxygen Demand (COD) mg/l ‐ 20 Additional sample
Biological Oxygen Demand (BOD) mg/l 30 6.8 Passed as per MPCB consent limit
Oil & Grease mg/l 10 < 2.0 Passed as per MPCB consent limit

STP Outlet

ETP Inlet

ETP Outlet

STP Inlet
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Chikoli Dam
Inlet Point   Near BSVPremise 
West side South side North side South side West side

Colour, Hazen units IS‐3025(P‐4) RA2017 10 Hazen unit < 5.0 < 5.0 < 5.0 < 5.0 < 5.0
pH@25 °C IS‐3025(P‐11) 2022 6.5 to 8.5 6.87 6.24 6.59 7.06 6.6
Turbidity, NTU IS‐3025(P‐10) RA2017 5 NTU <2.0 <2.0 <2.0 <2.0 <2.0
Residual Chlorine, mg/l IS‐3025(P‐26) RA2019 0.2 mg/l <0.56 <0.56 <0.56 <0.56 <0.56
Hardness as CaCO3, mg/l IS‐3025(P‐21) RA2019 300 mg/l 84 82 84 160 140
Alkalinity as CaCO3, mg/l IS‐3025(P‐23) RA2019 200 mg/l 62 70 63 112 125
Calcium as Ca, mg/l IS‐3025(P‐40) RA2019 75 mg/l 22.4 20.8 22.4 36 32.8
Magnesium as Mg, mg/l IS‐3025(P‐46) RA2019 24.28 mg/l 6.8 7.29 6.8 17.01 14.09
Iron as Fe, mg/l IS‐3025(P‐53) RA2019 0.3 mg/l 0.032 0.032 0.034 0.032 0.032
Chlorides as Cl‐, mg/l IS‐3025(P‐32) RA2019 250 mg/l 21 13 13 49.5 49
Sulphate as SO42‐, mg/l IS‐3025(P‐24) 2022 400 mg/l 20.5 15.87 28.75 30.62 18.87
Total dissolved Solids, mg/l IS‐3025(P‐16) RA2017 500 mg/l 136 140 150 240 220
Fluorides as F‐, mg/l IS‐3025(P‐60) RA2019 1.5 mg/l 0.34 0.33 0.34 0.3 0.33
Dissolved Oxygen, mg/l IS‐3025(P‐38) RA2019 Minimum 6 mg/L 5.6 7.6 6.4 6.5 5.9
Chemical oxygen demand, mg/l IS‐3025(P‐58) RA2017 NA 20 10 10 20 30
Biochemical Oxygen Demand @27°C 3days, mg/l IS‐3025(P‐44) RA2019 NA, water not disinfected, As per MPCB consent 

STP Outlet limit 30 mg/l)
6.9 3.6 3.4 8.7 12

Odour IS‐3025(P‐5) RA2017 Unobjectionable Agreeable Agreeable Agreeable Agreeable Agreeable

Within permissible limit
Not less than 90% of permissible limit
Less than 90% of permissible limit
No limit Available, test for information

Water Quality Standards (as per IS: 2296) Class 
A (Drinking water without conventional treatment 
but after disinfection)

Sulphate as SO42‐, mg/l Method of Analysis
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Application for Consent/ Authorisation

Sir,
I/We hereby apply for*

1. Consent to Establish/Operate/Renewal of consent under section 25 and 26 of the Water (Prevention & Control of Pollution) Act, 1974 as
amended.

2. Consent to Establish/Operate/Renewal of consent under Section 21 of the Air (Prevention and Control of Pollution) Act, 1981, as
amended.

3. Authorization/renewal of authorization under Hazardous and Other Wastes (Management and Transboundary Movement) Rules, 2016 in
connection with my/our/existing/proposed/altered/ additional manufacturing/processing activity from the premises as per the details given
below.

Consent Information

 
UAN No: Application submitted on:
MPCB-CONSENT-0000142200 25-06-2022

Industry Information

 
Consent To: IIN No.: Submit to:
Renewal (Normal) --- SRO - Kalyan II

 
Type of institution: Industry Type: Category: Scale:
Industry O74 Pharmaceutical formulation

and for R & D purpose ( For
sustained release/ extended
release of drugs only and not for
commercial purpose)

Orange L.S.I

Location of
industry/activity/etc:

Name of MIDC:

MIDC MIDC Ambernath additional

 
EC Reqd.
No

Whether construction-buildup area is more than 20,000
sq.mtr.(Existing Expansion Unit)

No

General Information

 
1. Name, designation, office address with Telephone/Fax numbers, e-mail of the Applicant Occupier/Industry/Institution / Local Body.

Name Address
Mr. Venkatesh Chindarkar Plot No.K-27,K-27-Part,K-27/1

Designation Taluka
Assistant Vice Precedent Ambernath

Area District
Additional Ambernath MIDC Thane

ANNEXURE R-1/8
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Telephone Fax
7738092138 0251-2621089

Email Pan Number
venkatesh.chindarkar@bharatserums.com AAACB2431M

2. (a) Name and location of the industrial unit/premises for which the application is made (Give revenue Survey Number/Plot number
name of Taluka and District, also telephone and fax number)

Industry name
M/s.Bharat Serums & Vaccines Ltd.

Location of Unit Survey number/Plot Number
MIDC Ambernath Additional (East) K-27, K-27 Part & K-27/1

Taluka District
Ambernath Thane

(b) Details of the planning permission obtained from the local body/Town and Country Planning authority/Metropolitan Development
authority/ designated Authority.

Planning permission Planning Authority
MIDC CEO

Name of the local body under whose jurisdiction the unit is located and Name of the licence issuing authority

Name of Local Body Name of the licence issuing authority
MIDC DISH

3. Names,addresses with Telephone and Fax Number of Managing Director / Managing Partner and officer responsible for matters
connected with pollution control and/or Hazardous waste disposal.

Name of Managing Director Telephone number
Mr. Sanjiv Navangul 02512627000

Fax number Officer responsible for day to day business
0 Mr. Kakasaheb Lonkar

4. (a.) Are you registered Industrial unit ? Yes

Registration number Date of registration
U24230MH197IPLCO15134 Apr 29, 1971

5. Gross capital investment of the unit without depreciation till the date of application (Cost of building, land, plant and machinery). (To
be supported by an affidavit/undertaking on Rs.20/- stamp paper, annual report or certificate from a Chartered Accountant for proposed
unit(s), give estimated figure)

Gross capital (in Lakh) * Verified * Terms * Consent Fee
24027.25 CA Certificate 2 961090.00

6. If the site is located near sea-shore/river bank/other water bodies/Highway, Indicate the crow fly distance and the name of the water
body, if any.

Distance From Distance(Km) * Name
SH/NH 3.00

River 8.00 Ulhas

Human Habitation 1.00

Religious Place 10.00

Historical Place 10.00

Creek/Sea 0.00 --NA--

6b. Enter Latitude and Longitude details of site
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Latitude Longitude
19.175252 73.205861

7. Does the location satisfy the Requirements Under relevant Central/State Govt. Notification such as Coastal Regulation Zone.
Notification on Ecologically Fragile Area, Industrial Location policy, etc. If so, give details.

Location Approved Industry
Area

Sensitive Area If Yes, Name Of Area Industry Location with
Reference to CRZ

NA No No NA

8. If the site is situated in notified industrial estate,

 Details
(a) Whether effluent collection,
treatment and disposal system has
been provided by the authority.

Yes CETP for Additional MIDC is in existence not
in operation

(b) Will the applicant utilize the
system, if provided.

Yes NA

(c) If not provided, details of proposed
arrangement.

NA

9.

(a) Total plot area (in squear meter) (b) Built up area and (in squear meter) (c) Area available for the use of
treated sewage/ trade effluent for
gardening/irrigation. (in squear meter)

29149 17101.720 2914.9

10. Month and year of commissioning of the Unit.

2003-01-01

11. Number of workers and office staff

Workers staff Hrs. of shift Weekly off
330 220 8 1

12.

(a) Do you have a residential
colony Within the premises
in respect of Which the
present application is Made
?

No NA

(b) If yes, please state population staying
Number of person staying Water consumption Sewage generation Whether is STP provided?

0 0 Yes

(c) Indicate its location and distance with reference to plant site.
Number of person staying Water consumption
NA 0

13. List of products and by-products Manufactured in tonnes/month, Kl/month or numbers/month with their types i.e.Dyes, drugs etc.
(Give figures corresponding to maximum installed production capacity

Products Name and Quantity

Product
Name

UOM Product
Name

Existing Consented Proposed
Revision

Total Remarks

Pharmaceutical
s formulations

--NA-- Analytical
Testing and
R&D Activity at
Plot K-27/1

0 0 0 0 Testing lab and
R&D Activity at
Plot K-27/1
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Pharmaceutical
s formulations

Kg/Annum r-FSH
(Recombinant -
Follicle
Stimulating
Harmone)

0.0201 0.0201 0 0.0201 NA

Pharmaceutical
s formulations

Kg/Annum r-HCG
(Recombinant -
Human Chronic
Gonadotropin

0.2 0.2 0 0.2 NA

Pharmaceutical
s formulations

Kg/Annum mAnti- D
(Monoclonal
Anti Rho-D
Immunoglobuli
n )

1 1 0 1 NA

Pharmaceutical
s formulations

Kg/Annum rAnti- D
(Recombinant
Anti Rho-D
Immunoglobuli
n )

0.6 0.6 0 0.6 NA

Pharmaceutical
s formulations

Units/Month Injection &
Vaccines at
plot No. K-27

2000000 2000000 0 2000000 NA

Products Name and Quantity

Product Name UOM Quantity Remarks
NA --NA-- 0 NA

14. List of raw materials and process chemicals with annual consumption corresponding to above stated production figures, in tonnes/month or kl/month or numbers/month.

Name of Raw Material UOM Quantity Hazardous
Waste

Hazardous
Chemicals

Remarks

HORSE SERUM PLASMA ANTI
THYMOCYTE GLOBUL

Kg/Annum 1450 No No NA

Amphotericin B Powder Kg/Annum 45 No No NA

Carboprost Tromethamine Powder Kg/Annum 1 No No NA

Cholesterol HP Kg/Annum 5 No No NA

D Mannitol Kg/Annum 550 No No NA

Dimyristoyl Phosphatidylcholine
DMPC

Kg/Annum 10 No No NA

Disodium Hydrogen Orthophosphate Kg/Annum 25 No No NA

Glycerin Kg/Annum 255 No No NA

Glycine Kg/Annum 3750 No No NA

Disodium Hydrogen Phosphate
Dihydrate

Kg/Annum 98 No No NA

Egg Lecithin Kg/Annum 40 No No NA

Enoxaparin Sodium Kg/Annum 15 No No NA

Dimyristoyl Phosphatidylglycerol
DMPG

Kg/Annum 5 No No NA

Hair removal cream Kg/Annum 10 No No NA

Potassium Dihydrogen
orthophosphate

Kg/Annum 10 No No NA

DSPG-Na-1,2-Distearoyl-sn-glycero-3
phospho-rac-glycerol,sodium salt

Kg/Annum 5 No No NA

HSPC - Hydrogenated
phosphalidylcholine from soybean

Kg/Annum 10 No No NA

L-Methionine Kg/Annum 3 No No NA

Maltose Kg/Annum 200 No No NA

Pepsin Kg/Annum 25 No No NA

Disodium Hydrogen Phosphate Anh Kg/Annum 20 No No NA

Polyvinyl Alcohol Kg/Annum 15 No No NA

Resomer R 202 H Kg/Annum 10 No No NA

Resomer RG 752 H Leprolide Kg/Annum 6 No No NA
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Sodium Acetate Anhydrous Kg/Annum 60 No No NA

Sodium Ascorbate Kg/Annum 2 No No NA

Hydralazine Hydrochloride Kg/Annum 4 No No NA

Sodium Carbonate Anhydrous Kg/Annum 20 No No NA

Sodium Chloride Kg/Annum 9550 No No NA

Sodium CMC Kg/Annum 25 No No NA

Sodium Deoxycholate Kg/Annum 20 No No NA

Sodium Dihydrogen Phosphate
Dihydrate

Kg/Annum 25 No No NA

Poloxamer 188 (lutrol F -68) Kg/Annum 15 No No NA

Sodium Thiosulphate Kg/Annum 50 No No NA

Soyabean Oil Kg/Annum 550 No No NA

Succinic Acid Disodium Hexahydrate Kg/Annum 5 No No NA

Sucrose Kg/Annum 550 No No NA

Thiomersal Kg/Annum 7 No No NA

Sodium Bi Carbonate Kg/Annum 4 No No NA

Phenol Crystals I.P Kg/Annum 20 No No NA

Follicle Stimulating Hormone (FSH) Kg/Annum 5 No No NA

Human Chorionic Gonadotropin Kg/Annum 3 No No NA

Menotrophin Kg/Annum 2 No No NA

Polymyxyn B Sulphate Micronised Kg/Annum 12 No No NA

Sodium Hydroxide Kg/Annum 2500 No No NA

Urokinase Powder Kg/Annum 2 No No NA

ZINC SULFATE HEPTAHYDRATE Kg/Annum 12 No No NA

CUPRIC SULPHATE PENTAHYDRATE Kg/Annum 2 No No NA

CHROMIC CHLORIDE HEXAHYDRATE Kg/Annum 3 No No NA

MANGANESE SULPHATE
MONOHYDRATE

Kg/Annum 2 No No NA

Tri Sodium Citrate Kg/Annum 1 No No NA

SELENIOUS ACID Kg/Annum 2 No No NA

Leuprolide Acetate Kg/Annum 3 No No NA

UTI Bulk Kg/Annum 320 No No NA

DL-Alfa Tocopherol Kg/Annum 2 No No NA

CD MEDIA 1 (IS CHO-CD G10.6) Kg/Annum 900 No No NA

Tetanus Immunoglobulin Kg/Annum 55 No No NA

Potassium Chloride Kg/Annum 20 No No NA

TRIS (HYDROXYMETHYL
AMINOMETHANE)

Kg/Annum 15 No No NA

D(+) GLUCOSE (DEXTROSE) Kg/Annum 20 No No NA

CD MEDIA 3(CDM4MAb Complete
Powder)

Kg/Annum 2 No No NA

Potassium Oxalate Kg/Annum 3 No No NA

Heparin Sodium Injection Kg/Annum 3 No No NA

L-Arginine Monohydrochloride Kg/Annum 10 No No NA

Leuprolide Acetate Kg/Annum 0.5 No No NA

Ulinastatin Bulk Kg/Annum 30 No No NA

Disodium Hydrogen Orthophosphate Kg/Annum 3 No No NA

EDTA- Ethylenediamine tetra acetic
acid

Kg/Annum 3 No No NA

Picric Acid Kg/Annum 3 No No NA

L-Arginine Monohydrochloride Kg/Annum 0.5 No No NA

Leuprolide Acetate (Bachem) Kg/Annum 1 No No NA

Ulinastatin J.P -Urihk Kg/Annum 30 No No NA

Bovine serum albumin Kg/Annum 2 No No NA

FEED 2(Cell boost suppliment for
hybridomas)

Kg/Annum 2 No No NA
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Potassium Hydroxide Pellet Kg/Annum 0.5 No No NA

Acetic Acid Glacial Lit/Day 40 No No NA

Stromatolyser-WH Lit/Day 10 No No NA

Sodium hypochlorite Lit/Day 10 No No NA

200 mm ALA GLN Solution Ltr/A 15 No No NA

Absolute Alcohol Ltr/A 1000 No No NA

Benzyl Alcohol Ltr/A 130 No No NA

Chloroform Ltr/A 300 No No NA

Cresol Mixed Isomers Ltr/A 850 No No NA

Dichloromethane Ltr/A 170 No No NA

Pro-Cho 5 CDM 1 L BE 12-766Q Ltr/A 900 No No NA

Tween 20 (Polysorbate 20) Ltr/A 5 No No NA

Tween 80 (Polysorbit 80) Ltr/A 10 No No NA

Anti-D Immunoglobulin Monoclonal Ltr/A 50 No No NA

Normal Immunoglobulin Ltr/A 5500 No No NA

Methanol Extra Pure Ltr/A 115 No No NA

FEED 1 (BALANCD™ CHO ) Ltr/A 200 No No NA

Isopropyl Alcohol Ltr/A 12000 No No NA

Phenol Ltr/A 10 No No NA

Blood components of Rats, Mice etc. Ltr/A 30 No No NA

Human Albumin Ltr/A 20 No No NA

Cacillocid Ltr/A 15 No No NA

0.9% w/v sodium chloride injection Ltr/A 30 No No NA

Dextrose injection 5% Ltr/A 20 No No NA

Phosphoric Acid (Orthophosphoric
Acid)

Ltr/A 50 No No NA

Streptokinase Bulk Ltr/A 55 No No NA

Gelofusin Ltr/A 270 No No NA

Normal IgG Plasma for ATG Ltr/A 3000 No No NA

SULPHURIC ACID Ltr/A 4 No No NA

Ultra Glutamine-1 Ltr/A 4 No No NA

Cell pack Ltr/A 80 No No NA

Formaldehyde (40%) Ltr/A 20 No No NA

Octanic Acid Ltr/A 7000 No No NA

Anti Thymocyte Globulin Plasma Ltr/A 1000 No No NA

Plasma Snake Venom Antiserum Ltr/A 100000 No No NA

Plasma Rabbies Antiserum Ltr/A 30000 No No NA

Xylene Ltr/A 400 No No NA

Ortho-phosphoric acid Ltr/A 10 No No NA

Hydrochloric Acid Concentrated
(HCL)

Ltr/A 2200 No No NA

L-Alanyl- L-Glutamine(20 mM) Ltr/A 50 No No NA

L-Alanyl- L-Glutamine(200 mM) Ltr/A 100 No No NA

Potassium Hydroxide, Pellet, NF/FCC Ltr/A 100 No No NA

Normal IGG Plasma for ATG-Equine Ltr/A 4500 No No NA

Anti Thymocyte Globulin Plasma -
SAPPL

Ltr/A 1000 No No NA

PH Buffer Ltr/A 2 No No NA

15. Description of process of manufacture for each of the products showing input, output, quality and quantity of solid, liquid and
gaseous wastes, if any from each unit process.

Process Flow Chart uploaded
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Part B : Waste Water aspects

16. Water consumption for different uses (m3/day)

Purpose Consumption Effluent
Generation

Treatment Remarks Disposal Remarks

Domestic Pourpose 40 36 STP NA On Land for
Gardening

100 % recycle/reuse for
flushing,Cooling,gardening

Water gets Polluted
& Pollutants are
Biodegradable

116 64 Primary +
Secondary +
Tertiary

NA Recycle Reuse

Water gets
Polluted,Pollutants
are not
Biodegradable &
Toxic

0 0 --NA-- NA --NA-- NA

Industrial
Cooling,spraying in
mine pits or boiler
feed

87 44 Primary +
Secondary +
Tertiary

NA Recycle Reuse

Others NA

17. Source of water supply, Name of authority granting permission if applicable and quantity
permitted.

Source of water supply Name of MIDC Name of authority granting
permission

Qauntity permitted

MIDC Additional MIDC Ambernath MIDC 243

18. Quantity of waste water (effluent) generated (m3/day)

Domastic Boiler Blowdown Industrial Cooling water blowdown
36 3 28 8

Process DM Plants/Softening Washing Tail race discharge from
64 5 0 0

* 19. Water budget calculations accounting for difference between water consumption and effluent generated.

99

20. Present treatment of sewage/canteen effluent (Give sizes/capacities of treatment units).

Capacity of STP (m3/day)
50

Treatment unit Size (mxm) Retention time (hr)
Collection Tank (Cubic Meter) 28 14

Aeration Tank (Cubic Meter) 22 11

Anoxic Tank (Cubic Meter) 5 2.5

MBR Tank (Cubic Meter) 5 2.5

Treated water Tank (Cubic
Meter)

30 1.2

21. Present treatment of trade effluent (Give sizes/capacities of treatment units) (A schematic diagram of the treatment scheme with
inlet/outlet characteristics of each unit operation/process is to be provided. Include details of residue Management system (ETP sludges)

Capacity of ETP (m3/day)
180

Treatment unit Size (mxm) Retention time (hr)
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Collection Tank (Cubic Meter) 101 13.4

Aeration Tank (Cubic Meter) 172 22.93

MBR Tank (Cubic Meter) 22 2.93

Treated water Tank (Cubic
Meter)

32.0 4.26

Sludge Holding Tank (Cubic
Meter)

5 5

Decanter (Cubic Meter) 0 0

22.

(i) Are sewage and trade effluents mixed together? No

If yes, state at which stage-Whether before, intermittently or after treatment. NA

23. Capacity of treated effluent sump, Guard Pond if any.

Capacity of treated effluent sump (m3) 40

Effluent sump/Guard pond details Yes ETP -32 m3, STP -30m3

If yes, state at which stage-Whether
before, intermittently or after
treatment.

Yes NA

24. Mode of disposal of treated effluent With respective quantity, m3/day

(i) into stream/river (name of
river)

NA (ii) into creek/estuary (name
of Creek/estuary)

NA

(iii) into sea NA (iv) into drain/sewer (owner
of sewer)

NA

(v) On land for irrigation on
owned land/ase land. Specify
cropped area.

NA (vi) Connected to CETP YES

(vii) Quantity of treated
effluent reused/ recycled,
m3/day Provide a location
map of disposal
arrangement indicating the
outler(s) for sampling.
Treated effluent reused /
recycled (m3/day)

148

25. (a) Quality of untreated/treated effluents (Specify pH and concentration of SS, BOD,COD and specific pollutants relevant to the
industry. TDS to be reported for disposal on land or into stream/river.

Untreated Effluent

pH 6.9

SS (mg/l) 30

BOD (mg/l) 48

COD (mg/l) 153.4

TDS (mg/l) 824

Specific pollutant if
any

Name Value

1 Oil & Grease <10

1 Sulphates 140

1 Chlorides 140
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Treated Effluent

pH 7.5

SS (mg/l) 18

BOD (mg/l) 12.6

COD (mg/l) 48.38

TDS (mg/l) 524

Specific pollutant if
any

Name Value

1 Oil & Grease <10

1 Sulphates 60.4

1 Chlorides 198

(b) Enclose a copy of the latest report of analysis from the laboratory approved by State Board/ Committee/Central Board/Central
Government in the Ministry of Environment expected characteristics of the untreated/treated effluent

Attached

26. Fuel consumption

Fuel Type UOM Fuel Consumption TPD/LKD Calorific value
HSD Ltr/Hr 300 10800

Ash content Sulphur content Quantity Other (specify)
0.01 50 1 We are using disel for DG set in

case of Power failure

Fuel Type UOM Fuel Consumption TPD/LKD Calorific value
LDO Ltr/M 20000 10200

Ash content Sulphur content Quantity Other (specify)
0.02 1.8 1 We are using LDO as a fuel for

Boiler in absence of PNG only

Fuel Type UOM Fuel Consumption TPD/LKD Calorific value
PNG SCM/Day 4000 8500

Ash content Sulphur content Quantity Other (specify)
0 0 1 We are using PNG as fuel for

boiler from March 2022

27. (a) Details of stack (process & fuel stacks: D. G. )

(a) Stack number(s) (b) Stack attached to (c) Capacity (d) Fuel Type
1 Boiler 3 PNG/LDO

(e) Fuel quantiy (Kg/hr.) (f) Material of construction (g) Shape
(round/rectangular)

(h) Height, m (above ground
level)

335 MS Round 30

(i) Diameter/Size, in meters (j) Gas quantity, Nm3/hr. (k) Gas temperature ℃ (l) Exit gas velocity, m/sec.
0.75 11154 361 7.01

(m) Control equipment
preceding the stack

(n) Nature of pollutants
likely to present in stack
gases such as CI2, Nox, Sox
TPM etc.

(o) Emissions control system
provided

(p) In case of D.G. Set power
generation capacity in KVA

Modulations and Auto Control TPM Modulations and Auto Control NA

(a) Stack number(s) (b) Stack attached to (c) Capacity (d) Fuel Type
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2 DG 600 KVA HSD

(e) Fuel quantiy (Kg/hr.) (f) Material of construction (g) Shape
(round/rectangular)

(h) Height, m (above ground
level)

130 MS Round 5

(i) Diameter/Size, in meters (j) Gas quantity, Nm3/hr. (k) Gas temperature ℃ (l) Exit gas velocity, m/sec.
0.15 397 374 6.23

(m) Control equipment
preceding the stack

(n) Nature of pollutants
likely to present in stack
gases such as CI2, Nox, Sox
TPM etc.

(o) Emissions control system
provided

(p) In case of D.G. Set power
generation capacity in KVA

Acoustic enclosure provided TPM, NOX, SOX NA 600

(a) Stack number(s) (b) Stack attached to (c) Capacity (d) Fuel Type
3 Fume Hood 1.102 Electricity

(e) Fuel quantiy (Kg/hr.) (f) Material of construction (g) Shape
(round/rectangular)

(h) Height, m (above ground
level)

0 Fabrication with FRP Material Rectangular 6

(i) Diameter/Size, in meters (j) Gas quantity, Nm3/hr. (k) Gas temperature ℃ (l) Exit gas velocity, m/sec.
1800 nm X 900 mm X 2400 mm
X

849 180 --

(m) Control equipment
preceding the stack

(n) Nature of pollutants
likely to present in stack
gases such as CI2, Nox, Sox
TPM etc.

(o) Emissions control system
provided

(p) In case of D.G. Set power
generation capacity in KVA

NA -- NA NA

(a) Stack number(s) (b) Stack attached to (c) Capacity (d) Fuel Type
4 DG Set 500 KVA HSD

(e) Fuel quantiy (Kg/hr.) (f) Material of construction (g) Shape
(round/rectangular)

(h) Height, m (above ground
level)

110 MS Round 3.5

(i) Diameter/Size, in meters (j) Gas quantity, Nm3/hr. (k) Gas temperature ℃ (l) Exit gas velocity, m/sec.
0.15 397 374 6.23

(m) Control equipment
preceding the stack

(n) Nature of pollutants
likely to present in stack
gases such as CI2, Nox, Sox
TPM etc.

(o) Emissions control system
provided

(p) In case of D.G. Set power
generation capacity in KVA

Acoustic enclosure provided TPM, NOX, SOX NA 500

(a) Stack number(s) (b) Stack attached to (c) Capacity (d) Fuel Type
5 DG Set 250 KVA HSD

(e) Fuel quantiy (Kg/hr.) (f) Material of construction (g) Shape
(round/rectangular)

(h) Height, m (above ground
level)

60 MS Round 3.5

(i) Diameter/Size, in meters (j) Gas quantity, Nm3/hr. (k) Gas temperature ℃ (l) Exit gas velocity, m/sec.
0.15 12.57 370 6.9

(m) Control equipment
preceding the stack

(n) Nature of pollutants
likely to present in stack
gases such as CI2, Nox, Sox
TPM etc.

(o) Emissions control system
provided

(p) In case of D.G. Set power
generation capacity in KVA

Acoustic enclosure provided TPM, NOX, SOX NA 250

27. (B) Whether any release of odoriferous compounds such as Mercaptans, Phorate etc. Are coming out from any storages or process
house.

NA
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28. Do you have adequate facility for collection of samples of emissions in the form of port holes, platform, ladder\etc. As per Central
Board Publication “Emission regulations Part-III” ( December, 1985 )

Poart hole Yes Details Provided

Platform Yes Details Provided

Ladder Yes Details Provided

29. Quality of treated flue gas emissions and process emissions. Quantity of treated flue gas emissions
and process emissions.

Sr.
No
.

Stack attached to Parameter Concentration mg/Nm3 flow (Nm3/hr)

1 Boiler TPM 48.19 11154

2 DG Set 600 KVA TPM 57.59 397

3 DG Set 250 KVA TPM 45.45 12.57

(Specify concentration of criteria pollutants and industry/process-specific pollutants stack-wise. Enclose
a copy of the latest report of analysis from the laboratory approved by State Board/Central Board/
Central Government in the Ministry of Environment & Forests. For proposed unit furnish expected
characteristics of the emissions..

NA

Part - D: Hazardous Waste aspect

 
30. Information about Hazardous Waste Management as defined in Hazardous Waste (Management & Handling ) Rules, 1989 as
amended in Jan.,2000. Type/Category of Waste as per

Waste (Annually) Schedule I
Cat No Type Qty UOM
4.1 4.1 Oil sludge or emulsion 2500 Ltr/A

Max Method of collection Method of reception Method of storage
Drum/Can -- Drum/Can

Method of transport Method of treatment Method of disposal  
-- -- By Sale to Authorized

Recycler/CHWTSDF
 

Cat No Type Qty UOM
5.1 5.1 Used or spent oil 200 Ltr/A

Max Method of collection Method of reception Method of storage
Drum/Can -- Drum/Can

Method of transport Method of treatment Method of disposal  
-- -- By Sale to Authorized

Recycler/CHWTSDF
 

Cat No Type Qty UOM
28.1 28.1 Process Residue and

wastes
5.8 MT/M

Max Method of collection Method of reception Method of storage
Drum/Can -- Drum/Can

Method of transport Method of treatment Method of disposal  
-- -- CHWTSDF  
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Cat No Type Qty UOM
28.5 28.5 Date-expired products 100 Kg/Annum

Max Method of collection Method of reception Method of storage
Drum/Can -- Drum/Can

Method of transport Method of treatment Method of disposal  
-- -- CHWTSDF  

Cat No Type Qty UOM
33.1 33.1 Empty barrels /containers

/liners contaminated with
hazardous chemicals /wastes

350 No/M

Max Method of collection Method of reception Method of storage
Drum/Can -- Drum/Can

Method of transport Method of treatment Method of disposal  
-- -- By Sale to Authorized

Recycler/CHWTSDF
 

Cat No Type Qty UOM
35.3 35.3 Chemical sludge from

waste water treatment
500 Kg/M

Max Method of collection Method of reception Method of storage
Drum/Can -- Drum/Can

Method of transport Method of treatment Method of disposal  
-- -- CHWTSDF  

Cat No Type Qty UOM
28.6 28.6 Spent organic solvents 200 Ltr/M

Max Method of collection Method of reception Method of storage
Drum/Can -- Drum/Can

Method of transport Method of treatment Method of disposal  
-- -- By Sale to Authorized

Recycler/CHWTSDF
 

Cat No Type Qty UOM
28.5 28.5 Date-expired products 35 Ltr/M

Max Method of collection Method of reception Method of storage
Drum/Can -- Drum/Can

Method of transport Method of treatment Method of disposal  
-- -- CHWTSDF  

Cat No Type Qty UOM
37.2 37.2 Ash from incinerator and

flue gas cleaning residue
130 Kg/M

Max Method of collection Method of reception Method of storage
Drum/Can -- Drum/Can

Method of transport Method of treatment Method of disposal  
-- -- CHWTSDF  
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Cat No Type Qty UOM
29.5 29.5 Spent catalysts 10 Nos./Y

Max Method of collection Method of reception Method of storage
Drum/Can -- Drum/Can

Method of transport Method of treatment Method of disposal  
-- -- CHWTSDF  

Cat No Type Qty UOM
28.4 28.4 Off specification products 50 Kg/M

Max Method of collection Method of reception Method of storage
Drum/Can -- Drum/Can

Method of transport Method of treatment Method of disposal  
-- -- CHWTSDF  

Cat No Type Qty UOM
Other Other Hazardous Waste 10 Kg/M

Max Method of collection Method of reception Method of storage
Drum/Can -- Drum/Can

Method of transport Method of treatment Method of disposal  
-- -- By Sale to Authorized

Recycler/CHWTSDF
 

Waste (Annually) Schedule II
31. Details about use of hazardous waste

Name of hazardous
waste/Spent chemical

Quantity used/month Party from whom purchased Party to whom sold

NA 0 NA NA

32.

a. Details about technical capability and equipments available with the applicant to handle the Hazardous Waste
NA

b. Characteristics of hazardous waste(s) Specify concentration of relevant pollutants. Enclose a copy of the latest report
of analysis from the laboratory approved by State Board/Central Board/Central Govt. in the ministry of Environment &
Forests. For proposed units furnish expected characteristics
Analysis copy attached

33.

Copy of format of manifest/record Keeping practiced by the applicant.
YES

34.

Details of self-monitoring (source and environment system)
Yes. Environment Monitoring conducted Once in Once Months

35.

Are you using any imported hazardous waste. If yes, give details.
NO
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36.

Copy of actual user Registration/certificate obtained from State Pollution Control Board/Ministry of Environment &
Forests, Government of India, for use of hazardous waste.
MPCB Consent Format1.0/ROK/UAN No. 00000107780/O/22010013329 dt. 28-01-2022 Copy attached

37.

Present treatment of hazardous waste, if any (give type and capacity of treatment units)
No treatment carried out for hazardous waste in plant. Hazardous Waste is directly sent to Authorize

38. Quantity of hazardous waste disposal

(i) Within factory
0

(ii) Outside the factory (specify location and enclose copies of agreement.)
0

(iii) Through sale (enclosed documentary proof and copies of agreement.)
0

(iv) Outside state/Union Territory, if yes particulars of (1 & 3 ) above.
0

(v) Other (Specify)
0

Part - E: Additional information

 
39.

a. Do you have any proposals to upgrade the present system for treatment and disposal of effluent/emissions and/or
hazardous waste.
NA

b. If yes, give the details with time- schedule for the implementation and approximate expenditure to be incurred on it.
NA

40.

Capital and recurring (O & M) expenditure on various aspect of environment protection such as effluent, emission,
hazardous waste, solid waste, tree- plantation, monitoring, data acquisition etc. (give figures separately for items
implemented/to be implemented).
Rs. 2.0296 Crores (Including CAPEX & OPEX costing)

41.

To which of the pollution control equipment, separate meters for recording consumption of electric energy are installed ?
ETP, STP

42.

Which of the pollution control items are connected to D.G. Set (captive power source) to ensure their running in the
event of normal power failure
ETP, STP
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43. Nature, quantity and method of disposal of non- hazardous solid waste generated separately from the process of manufacture and waste treatment.
(Give details of area/capacity available in applicant’s land)

Type Quantity UOM Treatment Disposal Other Details
Biomedical Waste 0 --NA-- NA NA upload separate sheet online

for biomedical waste

Waste Cardboard
Papers/boxes

4 MT/A NA By Sale to Authorized
Recycler

NA

Animal Feed Waste-Bedding
Material

108 MT/A NA By Sale to Authorized
Recycler

NA

Scrap Material such as
Plastic/Metal Scrap/Glass
Ware

65 MT/A NA By Sale to Authorized
Recycler

NA

44. Hazardous Chemicals – Give details of Chemicals and quantities handled and Stored.

(i) Is the unit a Majot Accident Hazard unit as per Mfg.Storage Import Hazardous Chemicals Rules ?
NO

(ii) Is the unit an isolated storage as defined under the MSIHC Rules ?
NA

(iii) Indicate status of compliance of Rules 5,7,10,11,12,13 and 18 of the MSIHC Rules.
NA

(iv) Has approval of site been obtained from the concerned authority?
NA

(v) Has the unit prepared an off-site Emergency Plan? Is it updated ?
NA

(vi) Has information on imports of Chemicals been provided to the concerned authority?
NA

(vii) Does the unit possess a policy under the PLI Act?
NA

45. Brief details of tree plantation/green belt development within applicant’s premises ( in hectors )

Open Space Availability Plantation Done On Number of Trees Planted
2914.9 Square meter 1200 Square meter(41 %) 106

46.

Information of schemes for waste Minimization, resource recovery and recycling - implemented and to be implemented,
separately.
NA

47.

(a) The applicant shall indicate whether Industry comes under Public Hearing, if so, the relevant documents such as EIA,
EMP, Risk Analysis etc. shall be submitted, if so, the relevant documents enclosed shall be indicated accordingly.
NA

(b) Any other additional information that the applicants desires to give
NA

(c) Whether Environmental Statement submitted ? If submitted, give date of submission.
Submitted

48.

I/We further declare that the information furnished above is correct to the best of my/our knowledge.

49.
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I/We hereby submit that in case of any change from what is stated in this application in respect of raw materials,
products, process of manufacture and
treatment and/or disposal of effluent, emission, hazardous wastes etc. In quality and quantity; a fresh application for
Consent/Authorization shall be made and
until the grant of fresh Consent/Authorization no change shall be made.

50.

I/We undertake to furnish any other information within one month of its being called by the Board

Yours faithfully
Signature : Mr. kakasaheb lonkar
Name : Mr. kakasaheb lonkar
Designation : General Manager

Additional Information

 
Air Pollution

Sr No. Air Pollution Source Pollutants APCS Provided Remark
1 Boiler TPM,So2 NA NA

2 DG Set TPM,So2 NA NA

Separate EM Provided Yes Other Emission Sources Fume Hood

Measures Proposed NA Foul Smell Coming Out No

Air Sampling Facility Details Provided

D.G. Set Details

Description Capacity(KVA) Remarks
DG Set-1 600 In case of power failure

DG Set -2 500 In case of power failure

DG Set-3 250 In case of power failure

Hazardous Waste Generation

Hazardous Waste Quantity UOM Treatment Disposal Other Details
4.1 Oil sludge or
emulsion

0.9374 KL/A NA MWML NA

5.1 Used or spent oil 0 KL/A NA NA NA

28.5 Date-expired
products

0 KL/A NA NA NA

28.6 Spent organic
solvents

0 KL/A NA NA NA

28.1 Process Residue and
wastes

18.4291 MT/A NA MWML NA

28.4 Off specification
products

0 MT/A NA MWML NA

28.5 Date-expired
products

0.132 MT/A NA MWML NA

35.3 Chemical sludge
from waste water
treatment

6.7115 MT/A NA MWML NA
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37.2 Ash from incinerator
and flue gas cleaning
residue

0.534 MT/A NA MWML NA

Other Hazardous Waste 0 MT/A NA NA NA

29.5 Spent catalysts 0 Nos./Y NA NA NA

33.1 Empty barrels
/containers /liners
contaminated with
hazardous chemicals
/wastes

0 Nos./Y NA NA NA

CHWTSDF Details

Member of CHWTSDF CHWTSDF Name Remarks
Yes Mumbai Waste Management Limited

(MWML)
NA

Cess Details

Cess Applicable Cess Paid If Yes, UpTo
No No Jun 30 2016 12:00:00:000AM

Legal Actions

Legal
Action
Taken

Legal Record Of Company Legal Action Details Remarks

No

Bank Guarantee Applicable: No  
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Your payment has been received.

Payment Receipt

Payment Status: Success

Industry Name M/s.Bharat Serums & Vaccines Ltd.

Unique Id MPCB-CONSENT-0000142200

DR No: MPCB-DR-12884

Payment type: NEFT

Transaction/DD no 2906202201

Received On: 30-06-2022

Amount: 961090.00 INR.
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Maharashtra Pollution Control Board 
Sub-Regional Office, Kalyan II 

Tel: (0251) 2310167/2310212 Siddhivinayak Sankul, 
Fax: (0251) 2310192 AAMIJMA 3rd Floor, Near Oak Baug, 

Website: http://mpcb.gov.in Station Road, 

E-mail: srokalyan2@mpcb.gov.in Kalyan (West) - 421 301 
"Your Service is our Duty" 

INSPECTION REPORT 

1. Name & Address of the o, Bhana- Sesums f Vauirs a. 

Plot No. 1K- 27, - 27/P fk2 7/1, 
Addl. I D Anand naga 

Ambernosh (E) Diur. "am 

12/1 2023 

Industry 

2. Date of visit: 

3. Industry Representative r. Kaka3aheb on ka 

4. Telephone No./ Mobile e-mail :.-7738168 31| 
kakasaheb.lonkasCbsvgsoup com 

J0l/ 2022 . 
5. Validity of consent: 

6. DIC 40 0 DIE 40:0 uc t6-0 VE O8 

7. Observations:-

ndustiny io wsihd ogaimt mplai #led &y 

Mr. Prasad m. muley wde Leller dotëd s/2/ 2022 

and 3/2/2022. 

Duung ui nduty found opeLrludned vngaga0 
ond maualiuing Bio-Phasnareuiial 

smal ainmas hirg taully,. 
Poodutido quantkes ase eifed ogoirot tesrm-

toe Latesraak on unkitth itio neted tat 

ANNEXURE R-1/10
397



prodmbia quanhes ane wel wutin wnrenled 

inita 
nduslhy aas prouded ETP om prurn ' PLu 

essroloM 1 Talin heotma faillle o 

thectmey ade hle-

Puing s ETP found opekolial. 

9nchnti i neryeling hootad etplhnrt bat 

uties t. cooling Towery to auhieme 

ZLD. 

ncbuting ha atao prauided sTP foL hectmo-

comein efthno /eoled domesti ehtluer 

beirg in keing wed fo galdering 

Dung wir nd dinhalge efphne sbselred 

antside alon pemned 
Dwung 

9ndutry ouepantae infainnad tat they se 

martaululing 
Big-Phemaueuliualo y wey 

fornnentakos pouew uuhuh doeo nak inuswe o 

herualo omer 

19 ndriy nepreserN dn aubitkd tL tle 

PrLe 
does no alliaut El, 

ie. Enin®tt ant mannjauhuung 
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Dnduniy neprewt-otine injotma d Tlat ve 

Lave obtaned 0mlerned onen- t Bmw 

auNhariraiso tuh o Preiay percn 

nerenal a PCB, 

mduny neprantrliie ntasnned tar they 

hare otoired rsiuwed vo/ peimun 

om Onrypelew aulhontiey suhc PED 

CPCSEA FOA mDe Apraned plon t 

Snchutiy nas psoided sepera cloiaga 

4hdin io neguledy dispsu9 Hw a u 

ma tauuly 
nciy as fulad annnal seuins ? 

enuinsomenta toeme he latas 

yea 

seon hoiler being 

opelaled on LDO PNG. 

PTO 
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19cdnn ha pOmded stale2 20 nds do 

he boiles. alargurth laddel plat fssmn 
Lanrplir Pat. 

29nduniy is anung 
S00 600, 250 f 300 kvA unus a 

prounded haonti endosuhe ond 
stak'. 

Totrl plat aea sç e nduiy io 
29149 . mts. TBUA - 1~10172 4rt= 

Open spaue iv about 12047.28 amts. 

yonden alea 2914 9 gT, 

Cnelatl Jamekeepiog tound ge0d. 

rUuld t ubmr foleuwni ouuneb 

a) Pencnut wise produuta fL let zin marth 
6) hiatei btls lork si mah 
c) Pehnmonono abtained fuom moEF to 

d) opies pumand btrained zre wn d) 
mOC, PEJO ue MOC Omw annual 

P.T 
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Pebrsns, FDA 

2ndliynao plorled 102 hees washin 

aulony pneme 

Kakasaheb lokol) (ie 4.masb14ge) 
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Ph. 0251-2310167 
0251-2310212 

Fax. 0251-2310192 
Mob. 9930666543 

84 A.P 4RASHTRA 

Mr.Kiran G. Malbhage 
Feid Officer SRO-Kalyan-ll1 

2arashtra Pollution Control Board 1 

tce- Shri Siddivinayak Sankul 3rd & 4th Floor, Nr. Oak Baug, 
Station Road, Kalyan (West), Dist. Thane 421301. 
http:/mpcb.gov.in E-mail: kiran.malbhage@mpcb.gov.in 
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MAHARASHTRA POLLUTION CONTROL BOARD
Tel: 24010706/24010437
Fax: 24023516
Website: http://mpcb.gov.in
Email: ast@mpcb.gov.in

Kalpataru Point, 2nd and
4th floor, Opp. Cine Planet
Cinema, Near Sion Circle,
Sion (E), Mumbai-400022

ORANGE/L.S.I (O74)
No:- Format1.0/AS(T)/UAN
No.0000142200/CR/2301001317

Date: 13/01/2023

To,
M/s.Bharat Serums & Vaccines Ltd.
K-27, K-27 Part & K-27/1,MIDC Additional Ambernath 
Ambernath (East), Thane Your Service is Our Duty

Sub: Grant of Renewal of consent to Operate under ORANGE/LSI

Ref: Consent to Operate accorded by Board vide Format 1.0/ROK/UAN No .
00000107780/O/2201001329, dtd. 28/01/2022 which was valid upto
30/06/2022.

Your application No.MPCB-CONSENT-0000142200 Dated 25.06.2022
For: grant of Consent to Operate under Section 26 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act,
1981 and Authorization under Rule 6 of the Hazardous & Other Wastes (Management &
Transboundary Movement) Rules 2016 is considered and the consent is hereby granted
subject to the following terms and conditions and as detailed in the schedule I, II, III & IV
annexed to this order:

1. The consent to renewal is granted for a period up to 30/06/2026
2. The  capital  investment  of  the  project  is  Rs.240.2725  Crs.  (As  per  C.A

Certificate submitted by industry Existing CI is-Rs. 96.7789 Crs + Increase in
C.I. – Rs. 143.4936 Crs)

3. Consent is valid for the manufacture of:
Sr
No Product Maximum

Quantity UOM

Products
1 Analytical Testing and R&D Activity 0 --NA--
2 r-FSH (Recombinant - Follicle Stimulating Harmone) 0.0201 Kg/Annum
3 r-HCG (Recombinant - Human Chronic Gonadotropin 0.2 Kg/Annum
4 mAnti- D (Monoclonal Anti Rho-D Immunoglobuli n ) 1 Kg/Annum
5 rAnti- D (Recombinant Anti Rho-D Immunoglobuli n ) 0.6 Kg/Annum
6 Injection & Vaccines at plot No. 2000000 Units/Month

  

ANNEXURE R-1/11
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4. Conditions under Water (P&CP), 1974 Act for discharge of effluent:

Sr
No Description Permitted (in

CMD) Standards to Disposal Path

1. Trade effluent 108 As per Schedule-I Recycle 100% to
achieve ZLD

2. Domestic effluent 40 As per Schedule-I Recycle 100% to
achieve ZLD

5. Conditions under Air (P& CP) Act, 1981 for air emissions:
Sr
No.

Stack
No.

Description of stack /
source

Number of
Stack

Standards to be
achieved

1 S1 Boiler 1 As per Schedule -II
2 S2 DG Set (600 KVA) 1 As per Schedule -II
3 S3 Fume Hood 1 As per Schedule -II
4 S4 DG Set (500 KVA) 1 As per Schedule -II
5 S5 DG Set (250 KVA) 1 As per Schedule -II

6. Non-Hazardous Wastes:
Sr
No Type of Waste Quantity UoM Treatment Disposal

1 Waste Cardboard
Papers/boxes 4 MT/A Sale Sale to authorized

party

2 Animal Feed Waste-Bedding
Material 108 MT/A Sale Sale to authorized

party

3 Scrap Material such as Metal
Scrap/Glass Scrap 65 MT/A Sale Sale to authorized

party
7. Conditions  under  Hazardous & Other  Wastes  (M & T  M)  Rules  2016 for

treatment and disposal of hazardous waste:
Sr
No Category No./ Type Quantity UoM Treatment Disposal

1 4.1 Oil sludge or emulsion 2500 Ltr/A Recycle* Sale to authorised
party / CHWTSDF

2 5.1 Used or spent oil 200 Ltr/A Recycle* Sale to authorised
party / CHWTSDF

3 28.1 Process Residue and
wastes 69.6 MT/A Incineration CHWTSDF

4 28.5 Date-expired products 0.10 MT/A Incineration CHWTSDF

5
33.1 Empty barrels
/containers /liners
contaminated with
hazardous chemicals /wastes

4200 Nos./Y Recycle* Sale to authorised
party / CHWTSDF

6 35.3 Chemical sludge from
waste water treatment 6.0 MT/A Landfill CHWTSDF
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Sr
No Category No./ Type Quantity UoM Treatment Disposal

7 28.6 Spent organic solvents 2400 Ltr/A Recycle* Sale to authorised
party / CHWTSDF

8 28.5 Date-expired products 420 Ltr/A Incineration CHWTSDF

9 37.2 Ash from incinerator
and flue gas cleaning residue 1.56 MT/A Landfill CHWTSDF

10 29.5 Spent catalysts 10 Nos./Y Incineration CHWTSDF

11 28.4 Off specification
products 0.6 MT/A Incineration CHWTSDF

  * Industry shall ensure disposal to the Actual user having permissions under
Rule 9 of Hazardous and other Waste (M & TM) Rules, 2016

8. Conditions under Batteries (Management & Handling) Rules, 2001:
Sr No Type of Waste Quantity UoM Disposal Path

1 Lead Acid Batteries 7.00 MT/A By sale to authorizes recycler

 

Specific Conditions for used Batteries:
i. The applicant shall ensure that used batteries are not disposed of in any manner

other  than by depositing with the authorized dealer/  manufacturer/  registered
recycler/ importer/ re-conditioner or at the designated collection center.

ii. The applicant shall file half-yearly return in Form VIII to the M.P.C. Board.
iii. Bulk  consumers  to  their  user  units  may  auction  used  batteries  to  registered

recyclers only.
9. Conditions  under  Plastic  Waste  Management  Rules,  2016  (Notification  dtd.

18/03/2016):
Sr No Type of Waste Quantity UoM Disposal Path

1 Plastic Waste 15.00 MT/A By sale to authorizes recycler
10. Conditions under E-Waste Management:

Sr No Type of Waste Quantity UoM Disposal Path
1 E-Waste 5.00 MT/A By sale to authorizes recycler

11. Treatment and Disposal of Biomedical Waste generated to CBMWTSDF:

 

Sr.No Category Type of Waste
Quantity

not to
exceed
(Kg/M)

Segregation
Color coding

Treatment
& Disposal

1 Yellow

a) Animal
Anatomical Waste 2000.00

Yellow colored
non- chlorinated

plastic bags
CBMWTSDF

b) Soiled Waste 1000.00
c) Chemical Waste 500.00
d) Microbiology
Biotechnology and
other clinical
laboratory waste

1000.00
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Sr.No Category Type of
Waste

Quantity
not to
exceed
(Kg/M)

Segregation
Color coding

Treatment &
Disposal

2 White
(Translucent)

Waste
sharps

including
Metals

500.00
Puncture proof,

Leak proof, tamper
proof container

CBMWTSDF

12. The Board reserves the right to review, amend, suspend, revoke this consent and the
same shall be binding on the industry.

13. This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

14. Industry consent is issued without prejudice to the order passed or being passed by
the Hon'ble National green Tribunal (WZ,), Pune in the original application No.13 of
2020 filed by Shri. Afak Anwar Mandaviya V/s M/s. Bharat Serum & Vaccines Ltd. or ors

15. The applicant shall  not carry out any excess production or produce new products
without  Consent  of  the  Board  and  without  Environmental  Clearance  wherever  it
applicable.

16. The industry shall obtain necessary permission from the Directorate of Industrial Safety
and Health (DISH).

17. This  consent is  issued as per the Office Order for  Consent Management of  the Board
No. 12/2020 dtd. 23/12/2020.

18. Industry shall ensure online monitoring system i.e. IP Camera and flow meter to ensure
the Zero Liquid Discharge and it connectivity to the MPCB server. Industry shall also
install separate energy meter to the pollution control devices.

19. This  Consent is  issued subject  to conditions mentioned below, a.  The "authorized
Person* M/s. Bharat Serums & Vaccines Ltd.,  & Ors. Kalyan shall  comply with the
provisions of the Environment Protection) Act, 1986, and Rules made there under. b.
Any unauthorized change in equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of this authorization. c.
You shall submit details of Management and handling of outdated, discarded, unused
Cytotoxic drugs generated in the Cancer canters, research and health care in the
format prescribed by CPCB which is available on www.cpcb.nic,in along with Annual
Report to MPCB with a copy to CPCB before 30th June every year. d. You shall manage
the Mercury Waste in the HCE in environmentally sound manner (including storage,
spilled collection, transportation and disposal) as per CPCB guidelines published on
CPCB website wwvv.cpcb.nic.in dated 07/09/2010 as detailed in document entitled
'Environmentally Sound Management of Mercury Waste in Health Care Facilities". e.
You shall ensure phase out of chlorinated plastic bags, gloves and blood bags by HCEs
within two years. f. You shall establish Bar code system within one year. g. You shall
ensure that the liquid waste is treated and disposed by all the occupier or operator of a
CBWTF in accordance with the Water Act, 1974; h. You shall maintain day to day basis
and display the monthly record including Annual report on its website within two years
from the date of notification.

20. The  applicant  shall  properly  collect,  transport  &  regularly  dispose-off  the  Hazardous
Waste  to  CHWTSDF,  in  compliance of  the  Hazardous  and other  Waste  (M & TH)
Rule-2016 an keep proper manifest thereof.
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21. The applicant shall make an application for renewal of consent 60 days prior to date of
expiry of the consent.

Received Consent fee of -
Sr.No Amount(Rs.) Transaction/DR.No. Date Transaction Type

1 961090.00 MPCB-DR-12884 30/06/2022 NEFT
2 758220.00 TXN2212004328 28/12/2022 Online Payment

 Copy to:

 
1. Regional Officer, MPCB, Kalyan and Sub-Regional Officer, MPCB, Kalyan II
- They are directed to ensure the compliance of the consent conditions.
2. Chief Accounts Officer, MPCB,Sion, Mumbai
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SCHEDULE-I

Terms & conditions for compliance of Water Pollution Control:
1. A] As  per  your  application,  you  have  provided  Effluent  Treatment  Plant  (ETP)  of

designed capacity of 180.00 CMD consisting of for the treatment of 108 CMD of
trade effluent.

B] The Applicant shall  operate the effluent treatment plant (ETP) to treat the trade
effluent  and  recycle  the  entire  treated  effluent  into  the  process  for  various
purposes such as for cooling, process & Scrubbing with metering system so as to
achieve Zero Liquid Discharge. There shall be no discharge on land or outside
factory premises.

C] Industry shall ensure online monitoring system i.e. IP Camera and flow meter to
ensure the Zero Liquid Discharge and it connectivity to the MPCB server. Industry
shall also install separate energy meter to the pollution control devices.

2. A] As per your application, you have provided Sewage Treatment Plant of designed
capacity 50 CMD for the treatment of 40 CMD of sewage.

B] The Applicant shall operate the sewage treatment system to treat the sewage so
as to achieve the following standards.

 
Sr.No Parameters Standards (mg/l)

1 Suspended Solids Not to exceed 100
2 BOD 3 days 27oC Not to exceed 30

C] The  treated  sewage  22  CMD shall  be  recycled  for  secondary  purposes  and
remaining 10 CMD shall be used for cooling tower. In no case, sewage shall find
its way outside factory premises.

3. The Board reserves  its  rights  to  review plans,  specifications  or  other  data  relating to
plant setup for the treatment of waterworks for the purification there of & the system
for  the  disposal  of  sewage  or  trade  effluent  or  in  connection  with  the  grant  of  any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto.

4. The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

5. The Applicant shall comply with the provisions of the Water (Prevention & Control of
Pollution) Act, 1974 and as amended, by installing water meters and other provisions
as contained in the said act:

Sr. No. Purpose for water consumed Water consumption quantity
(CMD)

1. Industrial Cooling, spraying in mine pits
or boiler feed 87.00

2. Domestic purpose 40.00

3. Processing whereby water gets polluted
& pollutants are easily biodegradable 116.00
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Sr. No. Purpose for water consumed Water consumption quantity
(CMD)

4.
Processing whereby water gets polluted
& pollutants are not easily
biodegradable and are toxic

0.00

5. Gardening 0

6. The  Applicant  shall  provide  Specific  Water  Pollution  control  system  as  per  the
conditions  of  EP  Act,  1986  and  rule  made  there  under  from  time  to  time/
Environmental Clearance/ CREP guidelines.

SCHEDULE-II
Terms & conditions for compliance of Air Pollution Control:

1. As per your application, you have provided the Air pollution control (APC) system and erected
following stack (s) to observe the following fuel pattern:

Stack
No. Source

APC System
provided/prop

osed

Stack
Height(in

mtr)
Type of

Fuel
Sulphur

Content(in %) Pollutant Standard

S1 Boiler Multi Cyclone 30.00
PNG/LDO

20000
Lit/Day

1.8
TPM 150

Mg/Nm3

SO2 270
Kg/Day

S2
DG SET

600
KVA

Acoustic
Enclosure 5.00 HSD 100

Ltr/Hr 1
TPM 150

Mg/Nm3

SO2 16
Kg/Day

S3
DG Set

500
KVA

Acoustic
Enclosure 3.50 HSD 100

Ltr/Hr 1
TPM 150

Mg/Nm3

SO2 16
Kg/Day

S4
DG Set

250
KVA

Acoustic
Enclosure 3.50 HSD 100

Ltr/Hr 1
TPM 100

Mg/Nm3

SO2 16
Kg/Day

S5 Fume
Hood Stack 6.00 Electricity

0 --NA-- - TPM 150
Mg/Nm3

2. The Applicant shall provide Specific Air Pollution control equipments as per the conditions of EP
Act, 1986 and rule made there under from time to time/ Environmental Clearance / CREP
guidelines.

3. The Applicant shall obtain necessary prior permission for providing additional control equipment
with necessary specifications and operation thereof or alteration or replacement/alteration well
before its life come to an end or erection of new pollution control equipment.

4. The Board reserves its rights to vary all or any of the condition in the consent, if due to any
technological improvement or otherwise such variation (including the change of any control
equipment, other in whole or in part is necessary).
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SCHEDULE-III

Details of Bank Guarantees:

Sr.
No
.

Consent
(C2E/
C2O

/C2R)

Amt of
BG

Imposed
Submission

Period Purpose of BG Compliance
Period

Validity
Date

1
C to R (Top up
against letter

dtd.,
15/07/2020)

10 Lakh 15 days

TOwards O & M
of Pollution

control systems
& Compliance of

consent
conditions

30/06/2026 31/12/2026

2
C to R (against
compliance of

Bio Medical
Waste)

3 Lakh 15 days
Compliance of

disposal of
biomedical

waste
30/06/2026 31/12/2026

 **Existing BG obtained for above purpose if any, may be extended for period of
validity as above.

 BG Forfeiture History

Srno. Consent
(C2E/C2O/C2R)

Amount
of BG

imposed
Submission

Period
Purpose of

BG
Amount of

BG
Forfeiture

Reason of
BG

Forfeiture

1 C to R Rs. 5 Lakh Already
submitted

Towards O &
M of Pollution

Control
systems &

compliance of
consent

conditions

Rs. 5 Lakh

Non
compliance
of Directions
issued by the

Board.

 BG Return details
Srno. Consent (C2E/C2O/C2R) BG imposed Purpose of BG Amount of BG Returned

NA
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SCHEDULE-IV

General Conditions:
1. The waste generator shall.-

 

a) take steps to minimize generation of plastic waste and segregate plastic waste at source
in accordance with the Plastic Waste Management Rules, 2016 or as amended from time
to time.

b) not litter  the plastic waste and ensure segregated storage of  waste at  source and
handover  segregated  waste  to  urban  local  body  or  gram  panchayat  or  agencies
appointed by them or registered waste pickers’, registered recyclers or waste collection
agencies;

2. All institutional generators of plastic waste, shall segregate and store the waste generated
by them in accordance with the Plastic Waste Management Rules, 2016 amendment from
time to time and handover segregated wastes to authorized waste processing or disposal
facilities or deposition centers either on its own or through the authorized waste collection
agency.

3. All waste generators shall pay such user fee or charge as may be specified in the byelaws of
the local bodies for plastic waste management such as waste collection or operation of the
facility thereof, etc.;

4. Every person responsible for organizing an event in open space, which involves service of
food  stuff  in  plastic  or  multilayered  packaging  shall  segregate  and  manage  the  waste
generated during such events in accordance with the Plastic Waste Management Rules,
2016 amendment from time to time.

5. Consumers or bulk consumers of electrical and electronic equipment listed in Schedule I
shall ensure that e-waste generated by them is channelised through collection centre or
dealer of authorised producer or dismantler or recycler or through the designated take back
service provider of the producer to authorised dismantler or recycler

6. Bulk consumers of electrical and electronic equipment listed in Schedule I shall maintain
records of  e-waste generated by them in Form-2 and make such records available for
scrutiny by the concerned State Pollution Control Board

7. Consumers or bulk consumers of electrical and electronic equipment listed in Schedule I
shall ensure that such end-of-life electrical and electronic equipment are not admixed with
e-waste containing radioactive material  as covered under the provisions of  the Atomic
Energy Act, 1962 (33 of 1962) and rules made there under;

8. Bulk consumers of electrical and electronic equipment listed in Schedule I  shall  file annual
returns in Form-3, to the concerned State Pollution Control Board on or before the 30th day
of June following the financial year to which that return relates. In case of the bulk consumer
with multiple offices in a State, one annual return combining information from all the offices
shall  be  filed  to  the  concerned State  Pollution  Control  Board  on or  before  the  30th  day of
June following the financial year to which that return relates.
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9. Specific  Conditions  for  storage,  Handling  and  Disposal  of  Waste  from  Electrical  &
Electronic  equipment  (WEEE):
1. Collection of WEEE - The applicant must provide appropriate and dedicated

vehicles duly identified as per the norms for transportation of Hazardous Waste.
The applicant shall obtain all the required permits for transportation of WEEE
from competent authority. The applicant shall ensure the safe transport of the
WEEE without any spillage during transportation.
Storage for  disassembled parts:  The  applicant  must  provide  appropriate
storage for disassembled spare parts from WEEE. Some spare parts (e.g. motors
and  compressors)  will  contain  oil  and/or  other  fluids.  Such  part  must  be
appropriately segregated and stored in containers that are secured such that oil
and other  fluids cannot  escape from them. These containers  must  be stored on
an area with an area with an impermeable surface and a sealed drainage system.

2. Storage for other components and residues:Other components and residues
arising from the treatment of WEEE will  need to be contained following their
removal for disposal or recovery. Where they contain hazardous substances they
should be stored on impermeable surface and in appropriate containers or bays
with weatherproof covering. Containers should be clearly labelled to identify their
contents and must be secured so that liquids, including rain water cannot enter
them.  Components  should  be  segregated  having  regard  to  their  eventual
destinations and the compatibility of the component types. All batteries should be
handled and stored having regard to the potential fire risk associated with team.

3. Balances : WEEE Guidelines also requires that sites for handling of WEEE have
“balances to measure the weight of the segregated waste’. The objective is to
ensure that a record of weights can be maintained of WEEE entering a facility and
components and materials leaving each site (together with their destinations).
The nature of the weighing equipment should be appropriate for the type and
quantity of WEEE being processed.

4. Plastic, which cannot be recycled and is hazardous in nature, is recommended to
be land filled in nearby CHWTSDF.

5. Ferrous and nonferrous metal recycling facilities fall under the purview of existing
environmental  regulations  for  air,  water,  noise,  land  and  soil  pollution  and
generation of hazardous waste and the same should be followed.

6. CFCS  should  be  either  reused  or  incinerated  in  common  hazardous  waste
Incineration facilities at CHWTSDF.

7. Waste Oil should be either reused or incinerated in common hazardous waste
incineration facilities.

8. PCB's containing capacitors shall  be incinerated in common hazardous waste
incineration facilities at CHWTSDF.

9. Mercury  recovery  and  lead  recycling  facilities  from  batteries  fall  under  the
Hazardous & Other Wastes (M & TM) Rules, 2016.

10. Existing environmental regulations for air; water; noise, land and soil pollution
and generation of hazardous waste and the same should be followed. In case
Mercury or lead recovery is very low, they can be temporarily stored at e-waste
recycling facility and later disposed in TSDF.

11. The  industry  shall  maintain  records  of  the  e-waste  purchased,  processed  in
Form-2 and shall file annual returns of its activities of previous year in Form-3 as
per Rules 11(9) & 13(3)(vii) of the E-Waste(M) Rules, 2016; on or before 30th day
of June of every year.

10. The Energy source for lighting purpose shall preferably be LED based
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11. The PP shall harvest rainwater from roof tops of the buildings and storm water drains to
recharge  the  ground  water  and  utilize  the  same for  different  industrial  applications  within
the plant

12. Conditions for D.G. Set
a) Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by

treating the room acoustically.
b) Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/

acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion loss of 25 dB (A) shall also be provided. The measurement
of  insertion  loss  will  be  done  at  different  points  at  0.5  meters  from  acoustic
enclosure/room  and  then  average.

c) Industry should make efforts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

d) Installation of DG Set must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and preventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

f) D.G. Set shall be operated only in case of power failure.
g) The applicant should not cause any nuisance in the surrounding area due to operation of

D.G. Set.
h) The  applicant  shall  comply  with  the  notification  of  MoEFCC,  India  on  Environment

(Protection)  second  Amendment  Rules  vide  GSR  371(E)  dated  17.05.2002  and  its
amendments regarding noise limit for generator sets run with diesel.

13. The applicant shall maintain good housekeeping.
14. The non-hazardous solid waste arising in the factory premises, sweepings, etc. be disposed

of  scientifically  so  as  not  to  cause  any  nuisance  /  pollution.  The  applicant  shall  take
necessary  permissions  from  civic  authorities  for  disposal  of  solid  waste.

15. The  applicant  shall  not  change  or  alter  the  quantity,  quality,  the  rate  of  discharge,
temperature  or  the  mode  of  the  effluent/emissions  or  hazardous  wastes  or  control
equipments provided for without previous written permission of the Board. The industry will
not carry out any activity, for which this consent has not been granted/without prior consent
of the Board.

16. The industry shall ensure that fugitive emissions from the activity are controlled so as to
maintain clean and safe environment in and around the factory premises.

17. The industry shall submit quarterly statement in respect of industries obligation towards
consent and pollution control  compliance's duly supported with documentary evidences
(format can downloaded from MPCB official site).

18. The industry shall submit official e-mail address and any change will be duly informed to the
MPCB.

19. The industry  shall  achieve the National  Ambient  Air  Quality  standards  prescribed vide
Government of India, Notification No. B-29016/20/90/PCI-L dated. 18.11.2009 as amended.

20. The Board reserves its rights to review plans, specifications or other data relating to plant
setup  for  the  treatment  of  waterworks  for  the  purification  thereof  &  the  system  for  the
disposal  of  sewage  or  trade  effluent  or  in  connection  with  the  grant  of  any  consent
conditions. The Applicant shall obtain prior consent of the Board to take steps to establish
the unit or establish any treatment and disposal system or an extension or addition thereto.

21. The industry shall ensure replacement of pollution control system or its parts after expiry of
its  expected life  as  defined by  manufacturer  so  as  to  ensure  the  compliance of  standards
and safety of the operation thereof.
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22. The PP shall provide personal protection equipment as per norms of Factory Act 1948
23. Industry  should  monitor  effluent  quality,  stack  emissions  and  ambient  air  quality

monthly/quarterly.
24. Whenever due to any accident or other unforeseen act or even, such emissions occur

or is apprehended to occur in excess of standards laid down, such information shall be
forthwith  Reported to  Board,  concerned Police  Station,  office of  Directorate of  Health
Services, Department of Explosives, Inspectorate of Factories and Local Body. In case
of failure of pollution control equipments, the production process connected to it shall
be stopped.

25. The applicant shall provide an alternate electric power source sufficient to operate all
pollution  control  facilities  installed  to  maintain  compliance  with  the  terms  and
conditions of the consent. In the absence, the applicant shall stop, reduce or otherwise,
control production to abide by terms and conditions of this consent.

26. The  industry  shall  recycle/reprocess/reuse/recover  Hazardous  Waste  as  per  the
provision contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can
be recycled /processed /reused /recovered and only waste which has to be incinerated
shall  go  to  incineration  and  waste  which  can  be  used  for  land  filling  and  cannot  be
recycled/reprocessed etc.  should go for  that  purpose,  in  order  to  reduce load on
incineration and landfill site/environment.

27. An inspection book shall be opened and made available to the Board’s officers during
their visit to the applicant.

28. Industry shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act, 1981
and Environmental Protection Act, 1986 and industry specific standard under EP Rules
1986 which are available on MPCB website (www.mpcb.gov.in).

29. Separate  drainage  system  shall  be  provided  for  collection  of  trade  and  sewage
effluents. Terminal manholes shall be provided at the end of the collection system with
arrangement for measuring the flow. No effluent shall be admitted in the pipes/sewers
downstream  of  the  terminal  manholes.  No  effluent  shall  find  its  way  other  than  in
designed  and  provided  collection  system.

30. Neither storm water nor discharge from other premises shall be allowed to mix with
the effluents from the factory.

31. The industry should not cause any nuisance in surrounding area.
32. The industry shall take adequate measures for control of noise levels from its own

sources within the premises so as to maintain ambient air quality standard in respect
of noise to less than 75 dB (A) during day time and 70 dB (A) during night time. Day
time is reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between
10 p.m. and 6 a.m.

33. The industry  shall  create  the  Environmental  Cell  by  appointing  an  Environmental
Engineer, Chemist and Agriculture expert for looking after day to day activities related
to Environment and irrigation field where treated effluent is used for irrigation.

34. The applicant shall  provide ports in the chimney/(s)  and facilities such as ladder,
platform  etc.  for  monitoring  the  air  emissions  and  the  same  shall  be  open  for
inspection to/and for use of the Board’s Staff. The chimney(s) vents attached to various
sources of emission shall be designated by numbers such as S-1, S-2, etc. and these
shall be painted/ displayed to facilitate identification.

35. The industry should comply with the Hazardous and Other Wastes (M & TM) Rules,
2016 and submit the Annual Returns as per Rule 6(5) & 20(2) of Hazardous and Other
Wastes (M & TM) Rules, 2016 for the preceding year April to March in Form-IV by 30th
June of every year.
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36. The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution control
system. A register showing consumption of chemicals used for treatment shall  be
maintained.

37. The  applicant  shall  bring  minimum 33% of  the  available  open  land  under  green
coverage/  plantation.  The  applicant  shall  submit  a  yearly  statement  by  30th
September every year on available open plot area, number of trees surviving as on
31st March of the year and number of trees planted by September end.

38. The Board reserves  its  rights  to  review plans,  specifications  or  other  data  relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for  the  disposal  of  sewage  or  trade  effluent  or  in  connection  with  the  grant  of  any
consent  conditions.

39. The  firm  shall  submit  to  this  office,  the  30th  day  of  September  every  year,  the
Environment  Statement  Report  for  the  financial  year  ending  31st  March  in  the
prescribed FORM-V as per the provisions of Rule 14 of the Environment (Protection)
(second Amendment) Rules, 1992.

40. You shall obtain necessary prior permission for providing additional control equipment
with  necessary  specifications  and  operation  thereof  or  alteration  or  shall  ensure
replacement of pollution control system or its parts after expiry of its expected life as
defined by manufacturer so as to ensure the compliance of standards and safety of the
operation thereof.

41. The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

42. The  applicant  shall  provide  facility  for  collection  of  environmental  samples  and
samples  of  trade  and  sewage  effluents,  air  emissions  and  hazardous  waste  to  the
Board  staff  at  the  terminal  or  designated  points  and  shall  pay  to  the  Board  for  the
services rendered in this behalf.

This certificate is digitally & electronically signed.
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TRUE TRANSLATION 

EXECUTIVE ENGINEER, THANE IRRIGATION 
DEPARTMENT, KALWA (THANE) 

Opposite Sahakar Vidyalay, Old Mumbai-Pune Highway, 
Kalwa, Thane – 400 605 

 
O.NO. TID/PS-3/5044/2018        Date: 28th December 2018 
 
To 
Executive Engineer, 
Maharashtra Industrial Development Corporation 
Ambernath 
 
Subject: Jambhivali (Chikhloli), Minor Irrigation Scheme, 

Taluka Ambernath, District Thane 
 
Reference: 1. Letter O.No.TID/PS-3/3950 dated 11th  
     December 2018 of this Department  
 
 2. Letter O.No.KA/ST/Amba/I-25789 dated  
     20th December 2018 
 
As informed by letter at Reference No. 1, once again it is 

mentioned that, since it is proposed to increase the height of 

the Dam of Jambhivali (Chikhloli), Minor Irrigation 

Department, Taluka Ambernath, District Thane by 2.50 

Meters and with a view to acquire land for that purpose, the 

work of Land Survey is being carried out by the Office of 

Land Records, Ambernath.  Accordingly, boundaries have 
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been marked in the Catchment Area and joint survey is in 

progress. 

 

Accordingly, on the basis boundaries of the additional 

Catchment Area that Plot No. K-27/1 of the Additional 

Ambernath Industrial Area does not fall in the Catchment 

Area of the Dam. 

Sd/- 
Executive Engineer 

Thane Irrigation Department, 
Kalwa, Thane 

 
Copy:  Bharat Scrums and Vaccines Limited, K-27, K-27/P 

and K-27/1, Additional Ambernath Industrial Area, 
Ambernath – for information  

 
Copy: Sub-Divisional Engineer, Irrigation Department,  
  Section 2, Kalwa, Thane  

– for information and follow-up 
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TRUE TRANSLATION 

PUBLIC NOTICE FOR ACQUISITION BY PURCHASE 

Office of the Sub-Divisional Officer, 
Ulhasnagar Division 
Address: Powai Chwok, Ulhasnagar 
No. 3, Ulhasnagar – 421003 

 
Date: 3rd April 2019 

 
No. SDO/Land Acquisition, Jambhivali, Minor Irrigation 
Department, Chikhloli/KV/65/19 dated 3rd April 2019 
 

Whereas, the Executive Engineer, Minor Irrigation Division, 

Kalwa, Thane by his letter No. ID/DV/KM2 Kalwa P.S./2/ 

454/2017 dated 21st June 2017 has submitted a Proposal to 

this Office on 5th July 2017 for acquisition of private land for 

increasing the Height of Chikhloli Dam by 2.5 Meters, as per 

the Right to Fair Compensation and Transparency in Land 

Acquisition, Rehabilitation and Resettlement Act 2013. 

 
As per the said Proposal, on 8th October 2017, the issue was 

referred to the Deputy Superintendent, Land Records, 

Ambernath for joint Survey.  Deputy Superintendent, Land 
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Records, Ambernath has submitted Report on 7th February 

2019.  

Whereas, The Executive Engineer, Jambhivali Minor 

Irrigation Department, Kalwa, Thane by his letter 

No.TID/P.S.3/839/ 2019 dated 1st March 2019 submitted a 

Proposal to the District Collector, Thane for acquisition of 

private lands situated at Village Mauje Chikhaloli, Taluka 

Ambernath in their name by way of negotiations and outright 

purchase as per the provisions of Government Decision, 

Revenue and Forests Department, 

No.Sankirna/03/2017/PK34/A-2 dated 12th May 2015 and 

30th September 2015 for increasing the Height of the 

Chikhaloli Dam by 2.5 Meters. 

 

And whereas, as per the letter No.Genera/K-4/T3/P.S./ 

Jambhivali MID KV346/2019 dated 15th March 2019 issued 

by the District Collector, Thane as regards the aforesaid 

Proposal, directed to take action as per the aforesaid 

Government Decisions dated 12th May 2015 and 30th 

424



 
 

September 2015 and relevant Government Circular dated 

25th January 2017. 

And therefore, now, as per the provisions of aforesaid 

Government Decision and Government Circular, I, 

Jagatsingh Pirase, Competent Authority and Sub-Divisional 

Officer, Ulhasnagar, District Thane hereby, 

(One) publish Public Notice in respect of acquisition of 

private land mentioned at Schedule 1 situated at 

Mauje Chikhloli, Taluak Ambernath by way of 

negotiations and outright purchase in the name of 

Executive Engineer, Jambhivali, Mauje Chikhloli, 

Taluka Ambernath / Minor Irrigation Department, 

Kalwa, Thane, and 

 
(Two) while purchasing the land for the Project, the District 

Level Committee will fix the compensation by paying 

25% additional amount on the amount of 

compensation calculated as per the provisions of 

Sections 26 to 30 and Schedule 1 of the Land 

Acquisition Act 2013.   
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(Three) as per the prevailing policy of the Government, 

calling for Consent Letters (Option) from the 

concerned Land Holder in respect readiness for 

selling the private land by way of negotiation and 

outright purchase in the name of the Executive 

Engineer, Jambhivali Minor Irrigation Department, 

Kalwa, Thane and accepting the compensation fixed 

by the District Level Committee in full and final 

settlement.  

 
2. Upon publication of this Notice, the concerned Land 

Holders shall submit the Consent Letters (Option) in the 

prescribed Format to the Sub-Divisional Officer, 

Ulhasnagar, Ulhasnagar Sub-Division 

 
3. The prescribed Format of the Consent Letter (Option) is 

available at the Office of the Sub-Divisional Officer, 

Ulhasnagar Sub-Division.  Similarly, the said Format 

will be made available to the Land Holders by the Office 

of the Executive Engineer, Jambhivali Minor Irrigation 

Department, Kalwa, Thane. 
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4. Copy of the Plan of the area earmarked for this Project is 

place for perusal by the Land Holder or interested 

persons as well as public at the Office of the Sub-

Divisional Officer, Ulhasnagar, Ulhasnagar Division 

during the Office Hours.  

Sd/- 
(Jagatsingh Pirase) 

Competent Authority and 
Sub-Divisional Officer, 

Ulhasnagar, Ulhasnagar Sub-Division 
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Schedule – 1 

Details of the land to be acquired by purchase 

Private Lands 

 
Sr 
No 

Name of Village 
and Taluka 

Propose area under 
acquisition Survey 
No. / City Survey 

No. 

Area to be 
purchased 

Name on the Property Card as per 7/12 

1 Chikhloli, Taluka 
Ambernath 

50/1 Part 01-16-30 Naresh Champaklal 
Sarvadayan Jayantilal Parekh 
Vikramraj A. Chodappa 
Sagar Vikramrao Chauhan 
Mehul D. Chauhan 
Indira A. Chauhan 
Abhijit R. Khadakban 
Neeta R. Khadakban 
Sundar Satramdas Bajaj 
Lal Satramdas Bajaj 
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  52/2 Part 00-02-70 Janardan Balwant Thote 
Jagdish Balwant Thote 
Jagnnath Balwant Thote 
Jaywant Balwant Thote 
Vandana Kashinath Shelar 
Satyabhama Balwant Thote 
 

  48 Part 00-26-20 Draupadi Shaniwar Kambadi 
Mukta Hema Done 

  Total 01-45-20  
 

Sd/- 
(Jagatsingh Pirase) 

Competent Authority and 
Sub-Divisional Officer, 

Ulhasnagar, Ulhasnagar Sub-Division 
Date: 3rd April 2019 
Place: Ulhasnagar 
DGIPR 2019-20/51 
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MAHARASHTRA POLLUTION CONTROL BOARD 
REGIONAL OFFICE – KALYAN 

Tel No. (0251) 2310167/2310212                                                Siddhivinayak Sankul, 
Fax No. (0251) 2310192                                                                3rd Floor, Near Oak Baug, 
Visit us On: http://mpcb.gov.in                                                    Station Road, 
Email: rokalyan@mpcb.gov.in                                                       Kalyan (West) – 421 301 
 
 

No: MPCB/ROK/SCN-P/TB-      Date:- 07/06/2017 

To, 

M/s Bharat Serums & Vaccines 

Plot No. K-27 & K-27/1, MIDC, 

Addl.Ambernath, Anandnagar, 

Tal. Ambernath, Dist: Thane. 

 

Sub:- Show Cause Notice under the provision of Water( Prevention and Control of 

         Pollution) Act 1974 and Air ( Prevention and Control of Pollution) Act 1981. 

 

 Ref:- 1) Consent Granted by Board by vide letter 23.01.2017, valid up to 30.06.2022 

  2) Visit of Board officials to your unit on 06/06/2017. 

  3) Proposal for Action Submitted by Sub-Regional Office MPCB Kalyan-II vide 

       letter dtd- 06/06/2017 

 

 WHEREAS, it is mandatory to obtain Consent to operate under the provisions of the Water 

(P&CP) Act, 1974 and the Air (P&CP) Act, 1981 and the Hazardous Waste ( Management Handling & 

Transboundary Movement) Rules, 2016 and it is obligatory on your part to provide adequate and 

suitable treatment & disposal arrangements as well as air pollution control devices, so as to achieve 

the standards prescribed in the consent order and to dispose off it in accordance with the condition 

laid down for disposal in the consent and comply the consent conditions. 

 

  AND WHEREAS, the Officer of MPC Board visited your unit on 06/06/2017 for verification of 

consent condition compliance and different directions issued by Board from time to time. This office 

has received proposal from Sub-Regional Office MPCB, Kalyan-II vide letter dtd-06/06/2017 

reporting following Non-Compliances:- 

1) During the visit industry was in operation engaged in manufacturing of injections. 

2) You have provided ETP comprising collection tank, equalization tank, aeration, filtration 

for treatment of effluent. As per consent conditions treated effluent is to be recycled to 

maximum extents & remaining is to be discharge to CETP. 

3) You are using treated effluent for Gardening, thus violating consent conditions. 

 

 

NOW THEREFORE, in the exercise of the power conferred upon me by Board under section 33(A) of 

the Water (P&CP) Act, 1974 and under Section 31 of the Air (P&CP) Act, 1981, the following 

directions are proposed to be issued: 

 

1)  Why Your consent shall be revoked / refused? 

2) Why your activity shall not be directed to close down forthwith? 

TYPED COPY
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3) Why the competent authority shall not be directed to disconnect water/electricity 

supply to your unit? 

 

 

 

You are hereby directed to file your substantive reply / objections to these directions within 48 

hours time, failing which, the Board will have no option than to confirm above the directions against 

you, which may please be noted. 

 

 

 

         (D.B. Patil) 

            Regional Officer, Kalyan 

 

 

Copy submitted for information to: 

1. Member Secretary. M.PC. Board, Mumbai. 

2. Principal Scientific Officer.M.P.C Board, Mumbai 

3. Law Officer M.P.C.Board, Mumbai. 

 

 

 

Copy to: 

1) Sub- Regional Officer, MPC Board, KALyan-II. He is directed to serve the directions to above 

industry and submit the report. 

2) Master file. 
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TRUE TRANSLATION 

MAHARASHTRA POLLUTION CONTROL BOARD 

Sub-divisional Officer, Kalyan – 2 

Siddhivinayak Sankul, 3rd and 4th Floors, Near Oak Baug, 
Station Road, Kalyan (West), District Thane – 442 301 

 

O.No.: MPC/SDOK-2/07/1   Date: 1st July 2017 
 

To 
M/s Bharat Serums and Vaccines, 
Plot No. K-27, Additional Ambernath, 
District Thane 
 

Subject: About attending the Meeting called by the Hon'ble State 

Minister (Environment) 

 
Reference: E-mail of Personal Secretary, Hon'ble State Minister received 

by this Office on 30th June 2017 

 

The Hon'ble State Minister, Industries and Minerals, Environment, Public 

Works (excluding Public Undertakings) has called a Meeting in respect 

harm caused to the health of citizen due to increase in the pollution caused 

by Chemical Companies in the Ambernath Industrial Area on 5th July 2017 

at 1.00 noon at the Ministerial Chamber No. 301 of the Hon'ble State 

Minister (Environment), Mantralaya, Environment Department. Hence, 

kindly attend the said Meeting.  
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Yours 

Sd/- 
(R. T. Jadhav) 

Sub-Divisional Officer, Kalyan-2 
 

Copy submitted for information – 
 
1) Regional Officer, Maharashtra Pollution Control Board, Kalyan 

 
2) Personal Secretary to the Hon'ble State Minister (Environment), 

Mantralaya, Mumbai  
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Hon'ble State Minister, Industries and Minerals, Environment, Public 

Works (excluding Public Undertakings) has advised to convene Meeting 

with the following Invitees 

 
Subject: Harm caused to the health of citizen due to increase in the 

pollution caused by Chemical Companies in the Ambernath Industrial 

Area  

Day and Date: Wednesday, 5th July 2017  

Time: 1.00 noon  

Venue: Ministerial Chamber No. 301 of the Hon'ble State Minister 

(Environment), Mantralaya 

Department convening Meeting: Environment Department 

List of Invitees: 

1. Hon'ble MLA Dr. Balaji Kiniker, Ambernath Legislative Constituency  

2. Hon'ble Member Secretary, Maharashtra Pollution Control Board, 

Mumbai 

3. Hon'ble Director, Environment Department, Mumbai 

4. Regional Officer (Thane), Maharashtra Pollution Control Board, 

Thane 

5. Executive Engineer, Maharashtra Industrial Development 

Corporation, Ambernath 

6. Other concerned Officers 
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7. Mr. Anand K., M/s Premier Pulverizers Company, M/s Vishwas 

Chemical, M/s Invesia Pharmaceutical Company, Bharat Serum 

Company, Jubilant Life Sciences, M/s Rubicon Research Company, 

M/s Orman Pharma, (illegible), Arihant Company, etc. 

• Meeting shall be convened by your Department 

• All concerned as per the List of Invitees shall be informed from your 

level to attend the Meeting and ensure that all Invitees shall attend the 

Meeting 

• Three copies of the Notes of Meeting (along with List of Invitees) shall 

be submitted one day prior to the Meeting before the Hon'ble State 

Minister 

• The Department shall arrange for Stenographer for Minutes of 

Meeting 

• After the Meeting, the Minutes shall be immediately submitted for 

approval of the Hon'ble State Minister along with relevant File. 

Sd/- 
(Pravin Thakre) 

Personal Secretary 
Deputy Secretary, Environment 
Environment Department,   
Mantralaya, Mumbai  
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BHARAT SERUMS AND VACCINES LIMITED 
(CIN: U2430MH1971PLC015134) 

Registered Office: 17th Floor, Hoechst House, Nariman Point, Mumbai – 400 021, India 
Tel:- +91-22-6656 0900 / 6656 0980                   Fax:  +91-22-6656 09091 / 6856 0903 
Email: corporate@bharatserums .com              Website: www.bharatserums.com. 

 

Ref : BSVL/MPCB/ID-Compliance/CO-/16-17. 

Date 09/07/2016 

 

To, 

The Regional Officer, 

Maharashtra pollution Control Board, Kalyan, Dist: Thane 

 

Sub: Direction under section 33A of Water ( P&CP) – Compliance thereof 

Ref:  1) Your letter No: MPCB/ROK/TB/MIDC. Addl. Ambernath  CETP member/Closure/500 dated 

7/7/16- Received on 07/07/16. 

2) Letter for Direction Issued to Ambernath C.E.T.P. MIDC CETP Company Pvt Ltd vide no. 

MPCB/SD/WPC/CD/TB-2674 dated 02/07/2016 

Dear Sir,  

 With reference to the above subject, We would like to Clarify that We are Member of 

C.E.T.P., But we have our Own In-House Full fledged. Effluent treatment Plant Consisting of Physico 

Chemical Treatment with Activated Sludge Process  (Biological Treatment) Followed by Tertiary 

Treatment System 

The Existing E.T.P. is designed for 100cmd. Details are as follows, 

Sr. 
no. 

Unit of Treatment Nos off 

1. Oil and Grease Trap 01 

2. Equalization cum neutralization Tank 02 

3. Flash Mixing Tank 01 

4. Chemical Dosing System 01Lot 

5. Primary Clarifier Tank with Parallel Plate Settle 01 

6. Aeration Tank No.1 01 

7 Aeration Tank NO.2 01 

8. Secondary Clarifier Tank with Parallel Plate Settle 01 

9. Clarifier Water Tank  01 

10. Pressure Sand Filter 01 

11. Activated Carbon Filter 01 
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12. Treated Water Tank 01 

13. Sludge Drying Beds 02 

14. Internal Plumbing and pump and control System 01Lot 

 

 Our company inception  stage on word, we have provided Full- fledged E.T.P. The Domestic 

Effluence and Industrial Process Effluent is Mixed Together and Treated here Jointly. After 

Treatment, the Entire Effluent is Recycled/ Reused for Cooling Tower and Gardening Purpose .From 

that period we are having this In-House Recycling and Reuse Facility. 

 

With respect to your direction, we would like to clarify from our end that we are already complied 

for not discharging any effluent to C.E.T.P. and there is Zero discharge to C.E.T.P from starting of 

our Industry. We have already Reusing /Recycling entire Treated Effluent generated from our 

Factory. 

 In the view of this, we are not discharging any sort of Effluent to C.E.T.P. by any mince. 

 

This is for your information please. 

Thanking You, 

 

Yours faithfully, 

For Bharat Serums and Vaccines Ltd. 

 

 

 

(Authorized Signatory) 

 

Cc to :    1) The Member Secretary, M.P.C. Board, Mumbai. 

               2) The Joint Director(WPC),  M.P.C. Board, Mumbai. 

               3) The Principal Scientist Officer M.P.C. Board, Mumbai. 

 4) The Sub Regional Officer, MPCB, Kalyan-II 

 5) The Chairman, AAMA, CETP, Ambernath 
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himanshu pabreja <himanshupabreja07@gmail.com>

Fwd: Affidavit in Reply on Behalf of Bharat Serums and Vaccines in Original
Application No. 31 of 2023 before the NGT Western Zone Bench ( Pune)
1 message

bhashm <bhashm@gmail.com> Fri, Jul 21, 2023 at 10:14 PM
To: himanshu pabreja <himanshupabreja07@gmail.com>

---------- Forwarded message ---------
From: bhashm <bhashm@gmail.com>
Date: Fri, 21 Jul 2023 at 22:13
Subject: Affidavit in Reply on Behalf of Bharat Serums and Vaccines in Original Application No. 31 of 2023 before the
NGT Western Zone Bench ( Pune)
To: <asim.human@gmail.com>, <rothane@mpcb.gov.in>, <mpcbthane@mpcb.gov.in>, <ceo@midcindia.org>, Sanjay
Jadhav <sjadhav82@gmail.com>, <setic.thanewrd@maharashtra.gov.in>, <dirdish.mum-mh@gov.in>,
<bksharma.cpcb@nic.in>, <ccb.cpcb@nic.in>, apccfcentral-ngp-mef@gov.in <apccfcentral-ngp-mef@gov.in>

Dear Sir/Madam,

I am Advocate Bhash H. Mankad representing the Respondent No. 1 i.e. M/s. Bharat Serums and Vaccines Ltd. in
Original Application no. 31 of 2023 filed by Mr. Prasad Mulye before the NGT Western ZOne Bench at Pune.

Please find attached the scanned copy of the Affidavit in Reply on behalf of the Respondent No. 1 M/s. Bharat Serums
and Vaccines Ltd. in the captioned matter for your kind reference.

An acknowledgement of receipt will be highly appreciated.

--
----
Regards

Bhash Mankad (Advocate)
17,Sumeru Bungalows
Bodakdev
Ahmedabad - 380054

--
----
Regards

Bhash Mankad (Advocate)
17,Sumeru Bungalows
Bodakdev
Ahmedabad - 380054

Reply of Respondent No. 1 in Original Application No. 31 of 2023.pdf
18757K
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